
List of cases which were e-filed during the month of FEBRUARY 2024

Court District Court Room Case Type Case Number Advocate Advocate email id

1 CENTRAL OMP(I)COMM-86/2024 01.02.2024 9873347330 31.01.2024

Execution Petition EX.COMM-49/2024 02/03/24 8960773915 02.02.2024

Recovery CS COMM-191/2024 03.02.2024 9313780408 02.02.2024

Recovery CS COMM-194/2024 03.02.2024 9811426199 02.02.2024

Recovery CS COMM-195/2024 03.02.2024 9810134489 02.02.2024

Recovery CS COMM-219/2024 08.02.2024 9899090801 07.02.2024

Misc. Petition Misc. DJ-98/2024 09.02.2024 6201970125 08.02.2024

OMP(I)COMM-99/2024 09.02.024 ANISH BHOLA 9811452022 08.02.2024

OMP(I)COMM-100/2024 09.02.024 TATA CAPITAL LTDVSMOHIT ANISH BHOLA 9811452022 08.02.2024

OMP(I)COMM-101/2024 09.02.024 ANISH BHOLA 9811452022 08.02.2024

Recovery CS COMM-240/2024 15.02.2024 9958430361 14.02.2024

Recovery CS COMM-241/2024 15.02.2024 9811161525 14.02.2024

S.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

TATA MOTORSFINANCE 
LTD.VSDEPAK KUMAR YADAV

MAYANKMAHA
JAN

mayank_mahajan05
@yahoo.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Punjab National Bank Vs Sahil 
Trading Company

Ajay Sharma ajaysharma236@gma
il.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SASHI JAIN VS KARTIK 
AGGARWAL

SANTOSH 
KUMAR

SBPANDEY7@YAHO
O.COM

301, Extension 
Block, Tis Hazari 
Courts, Delhi

CANARA BANK VS RAJENDER 
PRASAD GOEL

VANDANA 
BHATIA

vandanabhatia996@y
ahoo.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

D P Electricals Pvt LtdVsKavita 
Chauhan

ANANTKUMAR
HAJELAY

hajelaylawassociates
@gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S INVICTUS DIGITALVSM/S 
DIGAMBERCOMPUTECH PVT LTD

PAWAN 
SINGHTANWA
R

deepakraoadvocatc@
gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

THE POLO LAURENCOMPANY VS 
HOME NEEDS

SHRAVAN 
BANSAL

unitedmark@uniteda
ndunited.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

TATA CAPITAL LTD VS MUNNI 
DEVI

anish_bhola17@yaho
o.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

anish_bhola17@yaho
o.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

TATA CAPITAL 
LTDVSOMPRAKASH

anish_bhola17@yaho
o.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

PRATEEK JAIN PROPRIETOROF 
AAPRA OVERSEAS 
INDIAVSRAMESH 
SINGHPROPRIETOR OF 
AAYUSHTEXTILE

RAM 
PRAKASHSONI

infoarpslegalsolution.
com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

ANUBHAV WADHWA VS 
MUNICIPAL CORPORATIONOF 
DELHI

SATYENDRA 
KUMAR SINGH

sksinghll6@gmail.co
m



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

1 CENTRAL

Execution Petition EX.COMM-70/2024 15.02.2024 9818451845 14.02.2024

Recovery CS COMM-252/2024 16.02.2024 SUNIL KUMAR 9811080567 15.02.2024

OMP(I)COMM-110/2024 16.02.2024 9873347330 15.02.2024

OMP(I)COMM-111/2024 16.02.2024 9873347330 15.02.2024

Recovery CS COMM-253/2024 16.02.2024 9810459344 15.02.2024

Misc. Petition Misc. DJ-123/2024 20.02.2024 AMIT GUPTA 7903431804 19.02.2024

Recovery CS COMM-277/2024 22.02.2024 9811161525 21.02.2024

Execution Petition EX.COMM-77/2024 23.02.2024 9871369954 22.02.2024

Execution Petition EX.COMM-80/2024 26.02.2024 9211249216 24.02.2024

Recovery CS COMM-312/2024 28.02.2024 6201970125 27.02.2024

2 CENTRAL 9 OMP(I) (COMM.) 55/2024 08-02-2024 ABDUL KALAM 9871989405 07-02-2024

9 OMP(I) (COMM.) 56/2024 08-02-2024 9811101108 07-02-2024

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

R S Cargo Vs Icici Bank Ltd AMARDEEP 
MAINI

advocatemaini@gmai
l.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SUSHIL KUMAR SAHU VS MOHAN 
TRADING COMPANY

mohan tradine:com 
oanv(@vahoo.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

TATA MOTORS FINANCELTD VS 
DEV CHAUHAN EARTHMOVERS

MAYANKMAHA
JAN

mayank_mahajan05
@yahoo.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

TATA MOTORS FINANCELIMITED 
VS J K ENTERPRIESES

MAYANKMAHA
JAN

mayank_mahajan05
@yahoo.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

A AND A ASSOCIATES VS NAVEEN 
KUMAR

SUBHASH 
CHANDRA

chandraadv31@gmail
.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SHRI VINOD AGGARWAL VS M 
ZAHID

vinod.agr@gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SUNIL BANSALVSMUNICIPAL 
CORPORTIIONOF DELHI

SATYENDRA 
KUMAR SINGH

sksinghll6@gmail.co
m

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Jayshree Tea AndIndustries Limited 
Vs Umesh Verma

Sanjay Aggarwal Aggarwal.sanjay1974
@gmail.com 

301, Extension 
Block, Tis Hazari 
Courts, Delhi

K P Diamonds Pvt LtdVsSiddhi 
Jewels

Anil 
KumarBhargav

anilkumarbhargav@g
mail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

HINDUSTAN SHUDH 
GHEEUDHYOG OPC PRIVATE 
LTDVSBHAWNA GUPTA

SHRAVAN 
BANSAL

unitedmark@uniteda
ndunited.com 

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

Shamsher Singh Vs Municipal 
Corporation Of Delhi

Advkalamabu.gmail.c
om

Kulbhusan Gupta Vs Ramesh Singh Vikram 
Aggarwal

sanjayaggarwal345@
yahoo.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

2 CENTRAL

9 OMP(I) (COMM.) 57/2024 08-02-2024 9810459544 Na 07-02-2024

9 OMP(I) (COMM.) 93/2024 08-02-2024 9811452022 07-02-2024

9 OMP(I) (COMM.) 94/2024 08-02-2024 9873347330 07-02-2024

3 CENTRAL Suit for Recovery CS COMM 182/2024 01.02.2024 9711156516 31.01.2024

Suit for Recovery CS COMM-185/2024 02.02.2024 9654713565 30.01.2023

Suit for Recovery CS COMM-204/2024 06.02.2024 SMT. MEENU V/S ASHISH 9313780408 NOT AVAILABILE 03.02.2024

Suit for Recovery CS COMM-209/2024 07.02.2024 VINEET JAIN 9716141409 NOT AVAILABILE 05.02.2024

Suit for Recovery CS COMM-210/2024 07.02.2024 9810189223 04.02.2024

Suit for Recovery CS COMM-211/2024 07.02.2024 8527113608 04.02.2024

Suit for Recovery CS COMM-237/2024 15.02.2024 9911641844 15.02.2024

Suit for Recovery CS COMM-238/2024 15.02.2024 9811433605 13.02.2024

Suit for Recovery CS COMM261/2024 19.02.2024 9810076766 16.02.2024

Suit for Recovery CS COMM-273/2024 21.02.2024 RAJA GARG V/S MCDQ 9811161525

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

Hemant Sethi Vs Ram Lal Bagga subhash 
chander 

Hdfc Bank Ltd Vs Manish Garg Anish Bhola Anish 
bhola17avah4o.com

Tata Motors Finance Ltd Vs Depak 
Kumar Yadav 0534

MAYANK 
MAHAJAN 

mayank_mahajan05
@yahoo.cpm 

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

AMARDEEP DAHIYA v/s RCC 
INFRA

DEEPAK 
CHAUHAN

ADVNAMANISSRAN
I@GAMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

VARUN PALIWAL V/S NICHI 
MANUFACTURING PVT LTD

KAUSHIK 
CHATTERJEE

VAKALATINDIA@G
MAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

NARENDER 
KUMAR 

303, Extension 
Block, Tis Hazari 
Courts, Delhi

ALSTONE INTERNATIONAL V/S 
GAYATRI 

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S S K EDUCATION VS KD 
BACHPAN UNIQUE SCHOOL

ROHIT 
VASHISHTH

ROHIT1996VASHIS
HT@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

LUXMI DRY FRUITS & SPICES VS S 
R TRADER

SANTOSH 
TIWARI

SANTOSHTIWARIA
DVOCATE@GMAIL.
COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

DAVENDER KR AGGARWAL VS 
HANS RAJ COLLEGE

SANTOSH 
TIWARI

ADVOCATESHAKTI
WARI25@GMAIL.CO
M

303, Extension 
Block, Tis Hazari 
Courts, Delhi

MANSHU ARORA V/S M/S SAI 
SALES

BHUPENDER 
MITHANI

BHUPENDERMITH
ANI4@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

NEERAJ NAGPAL V/S ABHISHEK 
GARG

BABBAR & 
ASSOCIATES 

BABBARSANDASSO
CIATES@GMAIL.CO
M

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SATYENDRA 
KUMAR SINGH

SKSINGH116@GMAI
L.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

3 CENTRAL

Suit for Recovery CS COMM-291/2024 24.02.2024 9313882282 22.02.2024

Suit for Recovery CS COMM-300/2024 26.02.2024 9918250327 20.02.2024

ARBITRATION OMP I COMM 87/2024 01.02.2024 ANISH BHOLA 9811452022 30.01.2024

Suit for Recovery  MISC DJ 124/24 20.02.2024 CANARA BANK V/S PREM CHAND 9873101002 19.02.204

EXECUTION PETITION EX. 64/24 14.02.2024 MEENA TANWAR V/S MCD S. K. SINGH 9811161525

EXECUTION PETITION EX 65/24 14.02.2024 RAJA GARG V/S MCDQ S. K. SINGH 9811161525

Suit for Recovery CS COMM 318/2024 29.02.2024 SBI V/S AVDESH SAXENA 9810210832 NOT AVAILABLE 28.02.2024

ARBITRATION 123/2024 29.02.2024 HDFC BANK VS AKHTARI ANISH BHOLA 9811452022 NA

4 CENTRAL RECOVERY CS(COMM)181/2024 01.02.2024 9210804751 NA 04.12.2023

EXECUTION EX. (COMM)44/2024 02.02.2024 PNB V/S AJAY KHATRI 7042522003 NA 28.01.2023

RECOVERY CS (COMM)-197/2024 05.02.2024 999905161 24.01.2024

RECOVERY CS (COMM)-196/2024 05.02.2024 9871325777 01.02.2024

RECOVERY CS (COMM)-199/12024 05.02.2024 9718549317 01.02.2024

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S SDE AGRO PVT LTD V/S 
BHUVANESHI TRADERS 

RAJESH 
VASHISHTH

VASHISHTH.RAJES
H23@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SEIMENS HEALTH CARE VS WELL 
NESS PATH CARE

SUKREET 
KAPOOR

GARIMA@KSAND.C
OM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

HDFC V/S JATIN SUBHASH 
CHANDRA

ANISHBHOLA17@Y
AHOO.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

PRANAY 
SHARMA

PARNAY7ADVOCAT
E@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SKSINGH116@GMAI
L.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SKSINGH116@GMAI
L.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

VIJAY 
PRAKASH

303, Extension 
Block, Tis Hazari 
Courts, Delhi

ANISHBHOLA17@Y
AHOO.COM

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

304 EXTENSION 
BLOCK THC

BHUPENDER SINGH VS. KURBAN 
ALI NOORAI

MOHD 
NADEEM 
KHAN

304 EXTENSION 
BLOCK THC

PAWAN 
KUMAR GUPTA

304 EXTENSION 
BLOCK THC

M/S CREAMY COUNTY VS. M/S 
ADARSH TEA AND FOOD 
PRODUCTS

SH. AKSHAY 
MAHAJAN

adshaymahajan2027
@gmail.com

304 EXTENSION 
BLOCK THC

M/S JIWAN BOOKS 
INTERNATIONAL PVT. LTD. VS. 
M/S AKARSHBOOK DEPOT

SH. SANJAY 
DHAWAN

aayushidhawan81@g
mail.com

304 EXTENSION 
BLOCK THC

M/S ARIHANT INSULATION 
HOUSE VS. M/S SUPER SHAKTI 
WINDING WIRE

SH. SUNIL 
SHARMA

SHARMASUNIL545
@GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

4 CENTRAL

CS(COMM)-217/2024 08.02.2024 9818000645 06.02.2024

ARBITRATION U/S 9 OMP (I) (COMM)-95/2024 09.02.2024 9811452022 07.02.2024

REVIEW PETITION U/S 114 RP(CIVIL)-1/2024 09.02.2024 8287828816 NA 06.02.2024

EXECUTION EX (COMM)66/2024 14.02.2024 SH. AVINASH 9871441764 10.0.2024

RECOVERY CS(COMM)249/2024 16.02.2024 9876546372 16.02.2024

RECOVERY CS(COMM)260/2024 19.02.2024 9899834055 16.02.2024

ARBITRATION OMP I COMM/121/2024 26.02.2024 9873344786 14.02.2024

EXECUTION EX (COMM)81/2024 27.02.2024 9718353555 24.02.2024

ARBITRATION OMP (I)COMM 122/2024 27.02.2024 9811452022 24.02.2024

151 CPC MISC DJ/139/2024 28.02.2024 SH.GAURAV 9953226302 16.02.2024

RECOVERY CS (COMM)315/2024 29.02.2024 9810189223 20.02.2024

EXECUTON 06.02.2024 9968196623 30.01.2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

304 EXTENSION 
BLOCK THC

PERMANENT AND MANDATORY 
INJUNCTION

M/S SONOTEK CASSETTES 
COMPANY VS JITENDER SINGH 
RAWAT

SH. D.S. 
KHATANA

LAWOFFICE_ADVO
CATEMANENDRA@
YAHOO.COM

304 EXTENSION 
BLOCK THC

DCB BANK LTD. VS. AJMER 
RAMNIWAS Ors

SH. ANISH 
BHOLA

Anish_bhola17yahoo.
com

304 EXTENSION 
BLOCK THC

SUNITA GAJRANI VS. GOVIND 
AGENCY

SH. RISHABH 
THAKUR

304 EXTENSION 
BLOCK THC

MANMOHAN SINGH WADHWA 
VS. MCD

AKTRIVEDIOFFICES
@GMAIL.COM

304 EXTENSION 
BLOCK THC

PAWAN KUMAR BHARARA VS. 
SANJEEV KUMAR CHHATWAL

KSHITIJ 
MATHUR

KSHIJITMATHUR29
@GMAIL.COM

304 EXTENSION 
BLOCK THC

SUNITA GUPTA VS. ANNAPURNA 
BHANDAR

SH. ANUNAYA 
MEHTA

ANUNAYA.MEHTA
@GMAIL.COM

304 EXTENSION 
BLOCK THC

SYED FARAZUDDIN AND ANR VS. 
FAISAL ANJUM

SH. M. SUFIAN 
SIDDIQUI

SUFIANSIDDIQUI@
GMAIL.COM

304 EXTENSION 
BLOCK THC

DEEPAK STATIONARY VS. 
AMEREX PVT LTD

SH. NIKHIL 
GARG

NIKHILGARG1993@
GMAIL.COM

304 EXTENSION 
BLOCK THC

TATA CAPITAL LTD VS. BABU RAMSH. ANISH 
BHOLA

ANISH_BHOLA17@
YAHOO.COM

304 EXTENSION 
BLOCK THC

PUNJAB NATIONAL BANK VS. 
SHYAM TANEJA

PRAKASH.GAURAV
01@GMAIL.COM

304 EXTENSION 
BLOCK THC

S K EDUCATION PVT LTD VS. 
BACHPAN CONVENT SCHOOL

ROHIT 
VASHISHT

ROHIT1996VASHIS
HT@GMAIL.COM

304 EXTENSION 
BLOCK THC

EXECUTION (COMM)-
50/2024

M/S DAIRY CHEM CORPORATION 
VS. HIMALYA FOOD 
INTERNATIONAL LTD.

SH. VIRENDER 
TARUN

Email.vtarn481@outl
ook.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

5 CENTRAL 305 EXTENSION BLOCK THCRECOVERY OMP (I) COMM-82/2024 01.02.2024 TATA CAPITAL FINANCE SERVICE V/S DEEPAK KUMAR YADAVMAYANK MAHAJAN 7503464768 01.02.2024

305 EXTENSION BLOCK THCEXECUTION EX. COMM-47/2024 02.02.2024 REETA JAIN V/S KIRTI PARKASHAN PVT. LTD. ABDUL VAHID 8383953944 03.02.2024

305 EXTENSION BLOCK THCRECOVERY CS COMM-190/2024 05.02.2024 STATE BANK OF INDIA V/S AJIT KR. SRIVASTAVA SURESH KUMAR 9810099445 03.02.2024

305 EXTENSION BLOCK THCRECOVERY CS COMM-2020/2024 05.02.2024 HERO MOTOCORP LIMITED V/S ASHOK KUMARAASTHA SHARMA 9718209970 06.02.2024

305 EXTENSION BLOCK THCRECOVERY OMP COMM-12/2024 05.02.2024 VIJAY VERGIYA DISTRIBUTION PVT. LTD. V/S GLOBAL INFONET DISTRIBUTION PVT, LTD. AND ANR.AKHIL SHANKHWAR 9643292695 07.02.2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

JAIN.ADITYARAJ@
YAHOO.COM

admin@diazlegal.in



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

5 CENTRAL

305 EXTENSION BLOCK THCPERMANENT AND MANDATORY INJUNCTIONEX. COMM-54/2024 08.02.2024 JAHANUMRAH INDIA PVT. LTD. V/S TAHA TOUR AND TRAVELS SANJKET AGARWAL 9582063085 08.02.2024

305 EXTENSION BLOCK THCARBITRATION U/S 9 CS COMM-218/2024 09.02.2024 INFINITY GLOBAL CSP PVT. V/S AJAY BHAYANA G L SONI 9910343564 08.02.2024

305 EXTENSION BLOCK THCREVIEW PETITION U/S 114 CS COMM-225/2024 09.02.2024 DIVYAM GUPTA V/S MONICA CHADDHA ADITYA JAIN 9811506620 12.02.2024

305 EXTENSION BLOCK THCEXECUTION CS COMM-234/2024 14.02.2024 ARANKA INDUSTRIES LTD. V/S MEWAR HITECH ENBINEERING LTD. VIJAY SINGH 9112574762 14.02.2024

305 EXTENSION BLOCK THCRECOVERY EX. COMM-67/2024 16.02.2024 ANSHUL GUPTA V/S MANOJ KUMARBHANU MOHAN 8851783607 14.02.2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

support@infiassoctes
.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

5 CENTRAL

305 EXTENSION BLOCK THCRECOVERY OMP(I)COMM-108/2024 19.02.2024 TATA MOTORS FINANCE LTD. V/S DEV CHAUHAN EARTH MOVERS MAYANK MAHAJAN 9873347330 16.02.2024

305 EXTENSION BLOCK THCARBITRATION OMP(I) COMM—112/2024 26.02.2024 IDFC FIRST BANK V/S TANYA QURESHI MAYANK MAHAJAN 7503464768 17.02.2024

305 EXTENSION BLOCK THC COUNTER CLAIM -10/2024 27.02.2024 MOHINDER SINGH V/S PUNAM BANSAL SACHIN KR. BANSAL 8130827451 17.02.2024

305 EXTENSION BLOCK THCARBITRATION OMP(I)COMM-114/2024 27.02.2024 TATA MOTORS FINANCE LTD. V/S DEEPAK KUMAR YADAVMAYANK MAHAJAN 7503464768 19.02.2024

305 EXTENSION BLOCK THC151 CPC OMP (I) COMM-82/2024 28.02.2024 TATA CAPITAL FINANCE SERVICE V/S DEEPAK KUMAR YADAVMAYANK MAHAJAN 7503464768 01.02.2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

mayank_mahajan05
@yahoo.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

5 CENTRAL

305 EXTENSION BLOCK THCRECOVERY EX. COMM-47/2024 29.02.2024 REETA JAIN V/S KIRTI PARKASHAN PVT. LTD. ABDUL VAHID 8383953944 03.02.2024

6 CENTRAL 410 CS (COMM) 188/2024 03-02-2024 9810099243 01-02-2024

410 CS (COMM) 192/2024 03-02-2024 9891947575 01-02-2024

410 OMP(I)(COMM) 92/2024 06-02-2024 9818388241 03-02-2024

410 CS (COMM) 216/2024 08-02-2024 SH. B.S. MALIK 9540461477 06-02-2024

410 CS (COMM) 221/2024 09-02-2024 9911092666 05-02-2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

JAIN.ADITYARAJ@
YAHOO.COM

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

STATE BANK OF INDIA VS. ALI 
MOHAMMAD

SH. JEEWAN 
PARKASH 
GUPTA

JPGADVOCATE@G
MAIL.COM

NIKHIL GARG VS. M/S SUNRISE 
COPIERS (P) LTD.

SH. LOVEKESH 
AGGARWAL

LOVEKESH27@GMA
IL.COM

M/S INDUSIND BANK LTD. VS. 
M/S SHARMA DIESEL & ANR.

SH. VIDUR 
SIKKA

VIDURSIKKA@TRU
LEGAL.CO.IN

M/S DEVRAHA 
COMMUNICATIONS LTD. VS. 
PRADEEP KUMAR MISHRA

BSMALIKADVOCAT
E80@GMAIL.COM

M/S J B OSWAL GARMENTS VS. 
M/S CHARVI CREATIONS 
PRIVATE LIMITED & ORS.

SH. MOHIT 
AGARWAL

MOHITAGARWALA
NDCO@GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

6 CENTRAL

410 CS (COMM) 220/2024 09-02-2024 9911092666 05-02-2024

410 CS (COMM) 222/2024 12-02-2024 9811311360 01-02-2024

410 OMP(I)(COMM) 102/2024 12-02-2024 9810315334 06-02-2024

410 OMP(I)(COMM) 103/2024 14-02-2024 DCB BANK LTD. VS. SADIQ ALI 9811452022 26-12-2023

410 OMP(I)(COMM) 104/2024 14-02-2024 9811452022 26-12-2023

410 OMP(I)(COMM) 105/2024 15-02-2024 9810380313 13-02-2024

410 CS (COMM) 246/2024 16-02-2024 8457902716 13-02-2024

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

M/S KATYANI MAA TEXTILES VS. 
M/S CHARVI CREATIONS 
PRIVATE LIMITED & ORS.

SH. MOHIT 
AGARWAL

MOHITAGARWALA
NDCO@GMAIL.COM

MANJUL PUBLISHING HOUSE 
PVT. LTD. VS. MR. KARAN

SH. NAVDEEP 
SINGH

NSINGH_1908@YA
HOO.CO.IN

PROTIUM FINANCE LIMITED VS. 
FALCON AUTO ENGINEERING 
PVT. LTD. & ORS.

SH. JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM

SH. ANISH 
BHOLA

ANISH_BHOLA17@
YAHOO.COM

DCB BANK LTD. VS. OMVEER 
VIJENDER SINGH & ANR.

SH. ANISH 
BHOLA

ANISH_BHOLA17@
YAHOO.COM

SHIV BABU PATHAK VS. 
NORTHERN RAILWAY

MS. INDIRA 
MARLA

INDIRAMARLA17@
GMAIL.COM

M/S DONEC APPARELS PRIVATE 
LIMITED VS. M/S GULSHAN 
GARMENTS

SH. MOHIT 
SETH

MOHITS.SETH@GM
AIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

6 CENTRAL

410 CS (COMM) 247/2024 16-02-2024 9910878747 - 13-02-2024

410 CS (COMM) 257/2024 17-02-2024 9810459344 14-02-2024

410 CS (COMM) 258/2024 17-02-2024 9910568669 16-02-2024

410 CS (COMM) 276/2024 22-02-2024 9999448797 17-02-2024

410 CS (COMM) 304/2024 27-02-2024 SH. SATYA PAL GUPTA VS. MCD 9871441764 22-02-2024

410 CS (COMM) 265/2024 20-02-2024 9718209970 16-02-2024

410 OMP(I)(COMM) 107/2024 16-02-2024 9873347330 07-02-2024

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

M/S SHAKTI TRADING CO. VS. 
MR. RAHUL TYAGI

SH. PANKAJ 
KR. VERMA

M/S A&A ASSOCIATES VS. AMIT 
KUMAR

SH. SUBHASH 
CHANDRA

CHANDRAADV31@G
MAIL.COM

BANK OF BARODA VS. SANJEET 
THAKUR

SH. UMESH 
JOSHI

ADVUMESHJOSHI@
GMAIL.COM

M/S NPT PAPERS PVT. LTD. VS. 
PARAS JAIN

A.K. 
ASSOCIATES

KUSHAGRABANSAL
@AKASSOCIATES.O
RG.IN

SH. A.K. 
TRIVEDI

AKTRIVEDILAWOFF
ICE@GMAIL.COM

HERO INVESTCORP PRIVATE 
LIMITED VS. ASHOK KUMAR

SH. PRAMOD 
KUMAR SINGH

AASTHA@THELEGI
ST.COM

TATA MOTORS FINANCE LTD. VS. 
ANITA

SH. MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

6 CENTRAL

410 MISC DJ 141/2024 28-02-2024 ICICI BANK VS. AMAN ARORA - - 26-02-2024

7 CENTRAL SEC. 9 ARBTN. OMP(I) COMM)83/2024 01.02.2024 9873347330 31.01.2024

SEC. 9 ARBTN. OMP(I) COMM)84/2024 01.02.2024 9873347330 31.01.2024

SUIT FOR RECOVERY CS(COMM) 189/2024 03.02.2024 9810099243 01.02.2024

SUIT FOR RECOVERY CS(COMM) 203/2024 06.02.2024 9718209970 02.02.2024

SUIT FOR RECOVERY CS(COMM) 212/2024 07.02.2024 MEENU JAIN VS SACHIN KUMAR 7859984398 06.02.2024

SUIT FOR RECOVERY CS(COMM) 213/2024 07.02.2024 9211938138 06.02.2024

SEC. 34 ARBTN. CS(COMM) 227/2024 12.02.2024 9211938138 09.02.2024

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

SH. KUNAL 
KALRA

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

TATA MOTORS FINANCE LTD. VS 
DEEPAK KUMAR YADAV

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

COURT ROOM 
302

TATA MOTORS FINANCE LTD. VS 
DEEPAK KUMAR YADAV

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

COURT ROOM 
302

STATE BANK OF INDIA VS 
DEEPAK KUMAR

JEEWAN 
PARKASH 
GUPTA

jpgadvocate@gmail.c
om

COURT ROOM 
302

M/S ASK AUTOMOTIVE LTD. VS 
ASHOK KUMAR

PRAMOD 
KUMAR SINGH

aastha@thelegist.com

COURT ROOM 
302

HARDIK 
AGGARWAL

advocatehardikaggar
wal@gmail.com

COURT ROOM 
302

UCO BANK VS M/S SHRI BALAJI 
TRADING COMPANY 

MANOJ 
KUMAR

manojkumaradv81@g
mail.com

COURT ROOM 
302

UCO BANK VS M/S LUSH 
TRADING COMPANY

MANOJ 
KUMAR 

manojkumaradv81@g
mail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

7 CENTRAL

SUIT FOR RECOVERY CS(COMM) 231/2024 13.02.2024 IMRAN ASHRAF VS S.P. SHUKLA 8802636284 - 12.02.2024

SUIT FOR RECOVERY CS(COMM) 233/2024 14.02.2024 9044888880 09.02.2024

SUIT FOR RECOVERY CS(COMM) 236/2024 14.02.2024 9711771000 13.02.2024

SEC. 9 ARBTN. OMP(I) COMM 117/2024 19.02.2024 9873347330 15.02.2024

SUIT FOR RECOVERY CS(COMM) 274/2024 21.02.2024 VAIBHAV JAIN 8447465059 17.02.2024

SUIT FOR RECOVERY CS(COMM) 278/2024 22.02.2024 9811140704 13.02.2024

SUIT FOR RECOVERY COUNTER CLAIM 11/2024 22.02.2024 9899454835 rks108@gmail.com 21.02.2024

SEC. 9 ARBTN. OMP(I) COMM 117/2024 23.02.2024 ANISH BHOLA 9811452022 21.02.2024

SUIT FOR RECOVERY CS(COMM) 290/2024 24.02.2024 9810210832 14.02.2024

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

ABHISHEK 
KUMAR

COURT ROOM 
302

STANDARD CHARTERED BANK VS 
NAND KISHORE PATNI

ADDTYA 
KAPOOR

ADDTYA.KAPOOR@
ERUDITELEGAL.ASI
A

COURT ROOM 
302

M/S JAGRITI JPLASTICS LTD. VS 
M/S SHAGUN ENTERPRISES PVT. 
LTD. 

RAKESH 
KUMAR 

rakesh.advocate18@g
mail.com

COURT ROOM 
302

TATA MOTORS FINANCE LTD. VS 
DEV CHAUHAN EARTH MOVERS

MAYANK 
MAHAJAN 

mayank_mahajan05
@yahoo.com

COURT ROOM 
302

MOHD. IBRAHIM VS M/S PRISHA 
INDUSTRIES

vaibhavj2897@gmail.
com

COURT ROOM 
302

VIVA BOOKS PVT. LTD. VS BOOKS 
AND BOOKS

NARENDER 
VASHISHTA

nvashishta@gmail.co
m

COURT ROOM 
302

M/S LEXLA ENERGY INDIA PVT. 
LTD. VS M/S SUPRABHAT 
ELECTRICT CO. PVT. LTD.

RAKESH K. 
SHUKLA 

COURT ROOM 
302

TATA CAPITAL LTD. VS DEEP 
SHIKHA DAGA

Anish_bhola17@yaho
o.com

COURT ROOM 
302

HPL ELECTRIC & POWER LTD. VS 
ANENDRA SINGH CHOUHAN

VIJAY 
PRAKASH 

vijayprakash9682@g
mail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

7 CENTRAL

SUIT FOR RECOVERY OMP(I)COMM 120/2024 24.02.2024 8860070760 23.02.2024

SUIT FOR RECOVERY CS(COMM) 299/2024 26.02.2024 9811117362 24.02.2024

SUIT FOR RECOVERY CS(COMM) 308/2024 27.02.2024 9818621098 17.02.2024

SUIT FOR RECOVERY CS(COMM) 311/2024 28.02.2024 9818365119 24.02.2024

SUIT FOR RECOVERY CS(COMM) 320/2024 29.02.2024 9811594109 28.02.2024

8 Central OMP (1) (COMM) 85/2024 01.02.2024 ANISH BHOLA 9811452022 30.01.2024

RECOVERY OF MONEY CS (COMM) 184/2024 02.02.2024 S.B. PANDEY 9313780408 31.01.2024

RECOVERY OF MONEY CS (COMM) 208/2024 07.02.2024 8800384384 04.02.2024

OMP (1) (COMM) 98/2024 09.02.2024 ANISH BHOLA 9811452022 08.02.2024

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

IDFC FIRST BANK LTD. VS KAMAL 
KANT GUPTA

GURPREET 
SINGH

gs.lawattorney@gmai
l.com

COURT ROOM 
302

S K TANDON VS M/S MEKASTER 
ENGINEERING SERVICES PVT. 
LTD.

SANJEEV 
SHARMA

savasharma@yahoo.c
om

COURT ROOM 
302

VAIBHAV AGGARWAL VS MADHU 
AGRO CHEM

SUMIT KUMAR 
RANA

advsumitrana@gmail
.com

COURT ROOM 
302

STATE BANK OF INDIA VS CHARU 
PRASAD

VARUN R 
CHANDIOK

VARUNCHANDIOK
@GMAIL.COM

COURT ROOM 
302

M/S LANDSEA IMPEX LIMITED VS 
SHAPOS SERVICES PVT. LTD. 

PRAMOD 
KUMAR SINHA

p.k.sinha72@gmail.c
om

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

308EXTENSION 
BLOCK THC

ARBITRATION & CONCILIATION 
ACT

HDFC BANK LTD VS PARVESH 
LAKRA

anishbhola17@gmail.
com

308EXTENSION 
BLOCK THC

NARESH KUMAR GANDHI VS 
MOAZZAM SIDDIQUE

SBPANDEY7@YAHO
O.COM

308EXTENSION 
BLOCK THC

M/S SKL EQUIPMENT PVT LTD VS 
TPI UNDER CARRIAGE PVT LTD 
ORS

SHAHRUK 
KHAN

advshahrukhahmad@
gmail.com

308EXTENSION 
BLOCK THC

ARBITRATION & CONCILIATION 
ACT

TATA CAPITAL FINANCIAL 
SERVICES LTD VS MOHIT

anishbhola17@gmail.
com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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8 Central

EXECUTION 12.02.2024 AMIT GUPTA 9810224624 06.02.2024

EXECUTION 13.02.2024 9958823185 08.02.2024

RECOVERY OF MONEY CS (COMM) 229/2024 13.02.2024 9811331125 09.02.2024

EXECUTION 14.02.2024 DEEPAK JAIN 8588826199 12.02.2024

RECOVERY OF MONEY CS (COMM) 243/2024 15.02.2024 BANK OF BARODA VS AMIT ALOK UMESH JOSHI 9910568669 13.02.2024

RECOVERY OF MONEY CS (COMM) 255/2024 16.02.2024 9871195870 14.02.2024

RECOVERY OF MONEY CS (COMM) 280/2024 22.02.2024 SUNIL VS MCD 9811161525 18.12.2023

RECOVERY OF MONEY CS (COMM) 264/2024 17.02.2024 9718704960 17.02.2024

RECOVERY OF MONEY CS (COMM) 267/2024 20.02.2024 9818365011 16.02.2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

308EXTENSION 
BLOCK THC

EXECUTION (COMM) 
59/2024

M/S PAYAL POLYPLAST VS M/S 
PLATINUM POLYMERS

amitguptaadv366@g
mail.com

308EXTENSION 
BLOCK THC

EXECUTION 
(COMM)62/2024

M/S KAPOOR TRADING CO. VS 
M/S SEMINAR APPARELS 
THROUGH PROP. NAZMA BEGUM

ROHIT 
GOSWAMI

rohit.an2009@gmail.
com

308EXTENSION 
BLOCK THC

M/S AMEREX PVT LTD VS 
PARICHAY KAPOOR

RAJESH 
BHATIA

rbhatia_advocate@ya
hoo.com

308EXTENSION 
BLOCK THC

EXECUTION 
(COMM)68/2024

BKL AGRO FOOD LTD VS SUMIT 
KUMAR

dkj.adv@gmail.com

308EXTENSION 
BLOCK THC

advumeshjoshi@gma
il.com

308EXTENSION 
BLOCK THC

INDIAN SURGICAL COMPANY VS 
ABHA CHAUDHARY PROP. 
GANPATI DRUG

DHRUV 
KUMAR

dhruvkumra@gmail.c
om

308EXTENSION 
BLOCK THC

SATYENDERA 
KUMAR

sksingh16@gmail.co
m

308EXTENSION 
BLOCK THC

M/S GUNSHIKHA MARKETING 
CO. VS AWADESH PRASAD

SUMIT 
WADHWA

sumit@abott.in

308EXTENSION 
BLOCK THC

LANCER FOOTWEAR INDIA PVT 
LTD VS PRADEEP KESHWANI

SHRAM VIR 
VATS

vatsadvocate1978@g
mail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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Petitioner Name VS Respondent 
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Advocate Mobile 
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Date of e-
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8 Central

RECOVERY OF MONEY CS(COMM) 279/2024 22.02.2024 SUNIL BANSAL VS MCD 9811161525 17.02.2024

EXECUTION 22.02.2024 6201970125 20.02.2024

23.02.2024 ANISH BHOLA 9811452022 21.02.2024

RECOVERY OF MONEY CS (COMM) 288/2024 24.02.2024 9560905884 21.02.2024

RECOVERY OF MONEY CS (COMM) 287/2024 24.02.2024 SH. SATYA PAL GUPTA VS MCD 9871441764 22.02.2024

OMP (1) (COMM) 13/2024 24.02.2024 9868088968 23.02.2024

EXECUTION 23.02.2024 9953283177 21.02.2024

RECOVERY OF MONEY CS (COMM) 288/2024 24.02.2024 9560905884 21.02.2024

RECOVERY OF MONEY CS (COMM) 293/2024 20.02.2024 9557619380 20.02.2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

308EXTENSION 
BLOCK THC

SATYENDERA 
KUMAR SINGH

sksingh16@gmail.co
m

308EXTENSION 
BLOCK THC

EXECUTION (COMM) 
75/2024

COTY GERMANY GMBH VS 
CHARNJEET SINGH

SHRAVAN 
BANSAL

unitedmark@uniteda
ndunited.com

308EXTENSION 
BLOCK THC

ARBITRATION & 
CONCILIATION ACT

OMP (1) (COMM) 
118/2024

TATA CAPITAL FINCIAL SERVICES 
LTD VS CHAITANYA GOGAJI 
CONSTRUCTION AND STONE 
CRUSHER LTD 

anishbhola17@gmail.
com

308EXTENSION 
BLOCK THC

M/S AB BUILDERS THROUGH 
PROP. VS MCD

ROBIN 
BHARDWAJ

robinbhardwaj529@g
mail.com

308EXTENSION 
BLOCK THC

AVINASH 
KUMAR 
TRIPATHI

aktrivedilawoffices@g
mail.com

308EXTENSION 
BLOCK THC

ARBITRATION & CONCILIATION 
ACT

NALINI GUPTA VS UGRO CAPITAL 
LTD

JAYANT 
PRASAD

jayantprasad67@gma
il.com

308EXTENSION 
BLOCK THC

EXECUTION (COMM) 
78/2024

BALWANT RAI AND SONS VS 
LEGALEAGLES ASSENT 
RESOLUTION LLP

JATIN 
AGGARWAL

jka.legal@gmail.com

308EXTENSION 
BLOCK THC

M/S AB BUILDERS THROUGH 
PROP. VS MCD

ROBIN 
BHARDWAJ

robinbhardwaj529@g
mail.com

308EXTENSION 
BLOCK THC

M/S ANU AUTOMOBILES TH. 
VARUNMAHINDRA VS SKYLARK 
CABLES AND CORDS PVT LTD

TUSHAR 
MUDGIL

info@dsnrlegal.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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8 Central

RECOVERY OF MONEY CS (COMM) 306/2024 27.02.2024 MOHIT RAJ 8800792205 26.02.2024

RECOVERY OF MONEY CS (COMM) 310/2024 28.02.2024 STATE BANK OF INDIA VS RENU 9818365119 27.02.2024

MISC.APPLICATION MISC.DJ/138/2024 28.02.2024 VIPIN MITTAL VS RAKESH GUPTA 9818943602 08.11.2023

9 Central CS (COMM.) CS (COMM)/205/2024 06-02-2024 05.02.2024

CS (COMM.) CS (COMM)/228/2024 13-02-2024 12.02.2024

CS (COMM.) CS (COMM)/250/2024 16-02-2024 9810134793 15.02.2024

CS (COMM.) CS (COMM)/266/2024 20-02-2024 6201970125 19.02.2024

CS (COMM.) CS (COMM)/268/2024 20-02-2024 19.02.2024

CS (COMM.) CS (COMM)/281/2024 22-02-2024 9810076766 17.02.2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

308EXTENSION 
BLOCK THC

PUNJAB NATIONAL BANK VS 
PAWAN AHUJA

mohitrajadvocate@g
mail.com

308EXTENSION 
BLOCK THC

VARUN 
CHANDIOK

VARUNCHANDIOK
@GMAIL.COM

308EXTENSION 
BLOCK THC

NARENDER 
PRABHAKAR

narenderprabhakar@
gmail.com

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Surrender Mohan Jain Vs Space 
Offset

ANSH GUPTA, 
FAGUN 
SHARMA

9810553439, 
9999610554

SHARMAFAGUN7@
GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Kiran Shorewala Vs Meenakshi ASHWANI 
MISHRA

9311176739, 
9811514844

ashwini.mishra1@yah
oo.co.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Anmol Bhatia Vs Arsh Wardrobe 
Collection

ANIL KUMAR 
SAHU

ALLIPCARE@GMAI
L.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Levis Struss  Company Vs Ashok 
Kumar

SHARAVAN 
KUMAR 
BANSAL

rishiunitedandunited.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Jaspal Singh Vs Ranjeet Singh MOHIT BATRA, 
SAKET 
GAKHAR

09911893100, 
9650838589

adv.batra@gmail.com
, 
saket.gakhar@gmail.c
om

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Ashok Kumar Nagpal Proprietor Of 
M/s Karan Trading Co Vs Smt 
Nimmi Garg Proprietor Of M/s Puja 
Silk And Sarees

SHAILENDER 
BABAR
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9 Central

CS (COMM.) CS (COMM)/289/2024 24-02-2024 9810189223 23.02.2024

CS (COMM.) CS (COMM)/294/2024 26-02-2024 9718209970 24.02.2024

CS (COMM.) CS (COMM)/295/2024 26-02-2024 9718209970 24.02.2024

CS (COMM.) CS (COMM)/316/2024 29-02-2024 28.02.2024

EXECUTION (COMM) Execution (Comm)/53/2024 08-02-2024 9811020050 07.02.2024

EXECUTION (COMM) Execution (Comm)/71/2024 17-02-2024 DEEPAK JAIN 8588826199 16.02.2024

EXECUTION (COMM) Execution (Comm)/72/2024 17-02-2024 9868387454 16.02.2024

EXECUTION (COMM) Execution (Comm)/76/2024 22-02-2024 9953283177 21.02.2024

OMP (I) (COMM) OMP (I) (COMM)/106/2024 15-02-2024 9873347330 14.02.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Ms S K Educations Pvt Ltd Vs 
Pramod Singh Dangi

ROHIT 
VASHISHT

rohit1996vashist@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Hero Investcorp Private Limited Vs 
Ashok Kumar

PRAMOD 
KUMAR SINGH

aastha@thelegist.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Hero Investcorp Private Limited Vs 
Ashok Kumar

PRAMOD 
KUMAR SINGH

aastha@thelegist.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Neetu Gupta Vs Jitender Kumar BHARAT 
BHUSHAN 
KAUSHIK, 
HIMANSHU 
KAUSHIK

9899430373, 
8376001270

associateskaushikadv
@yahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Manoj Kumar Vs Mohit RAJESH 
BHALA

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Bkl Agro Pvt Ltd Vs Sumit Kumar dkj.adv@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Arun Gupta Properitor Vs Rci 
Logistics Pvt Ltd Th

VINEET 
JINDAL

office@vjlaw.co.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Basheshar Lal Amit Kumar Vs 
Kushagra Singhal

JATIN 
AGGARWAL

jka.legal@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Idfc First Bank Vs Chand Babu 966 MAYANK 
MAHAJAN

mayank_mahajan05y
ahoo.com
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9 Central

OMP (I) (COMM) OMP (I) (COMM)/109/2024 16-02-2024 9873347330 15.02.2024

OMP (I) (COMM) OMP (I) (COMM)/97/2024 09-02-2024 ANISH BHOLA 9811452022 08.02.2024

OMP (I) (COMM) 09-02-2024 9873347330 08.02.2024

EXECUTION (COMM) 13-02-2024 9810195013 12.02.2024

10 Central 307 Civil CS (COMM)/186/2024 02-02-2024 9211938138 01-02-2024

307 Civil CS (COMM)/201/2024 03-02-2024 8860662882 02-02-2024

307 Civil CS (COMM)/214/2024 07-02-2024 9810210832 N.A. 03-02-2024

307 Civil CS (COMM)/215/2024 07-02-2024 9990042642 23-11-2024

307 Civil Execution (Comm.)/58/2024 08-02-2024 9810705871 06-02-2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Tata Motors Finance Limited Vs 
Pramod Kumar

MAYANK 
MAHAJAN

mayank_mahajan05y
ahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Tata Capital Ltd Vs Sultan 
Choudhary

anish_bhola17@yaho
o.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) (COMM)/96/2024 Tata Motors Finance Ltd Vs Depak 
Kumar Yadav

MAYANK 
MAHAJAN

mayank_mahajan05y
ahoo.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution (Comm)/60/2024 M/s S Chand And Co Ltd Vs Mr T 
Senthil Kumar

RAJESH 
KUMAR

kumarrajeshadv.yaho
o.in

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

UCO BANK Vs Shiv Kumar Sharma Manoj Kumar manojkumaradv81@g
mail.com

Ajay Kumar Vs Luxur Cables Pvt Ltd Raghav Narayan raghavnarayan1993@
gmail.com

STATE BANK OF INDIA Vs PUTUL 
SINGH

Vijay Prakash

Punjab National Bank Vs Aman 
Bhadoria Prop Of M/s Fitlash 
Incorporation

Anshuman 
Srivastava

sri.anshu83@gmail.c
om

GURCHARAN SINGH Vs GAUTAM 
GUPTA

Md. Mobin 
Akhtar

mdmobinakhtar@gm
ail.com
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10 Central

307 Civil Execution (Comm.)/61/2024 13-02-2024 9810195013 09-02-2024

307 Civil CS (COMM)/270/2024 20-02-2024 6264096889 15-02-2024

307 Civil CS (COMM)/271/2024 20-02-2024 9811161525 17-02-2024

307 Civil CS (COMM)/272/2024 21-02-2024 9891191156 N.A. 19-02-2024

307 Civil Execution (Comm.)/79/2024 23-02-2024 9811161525 21-02-2024

307 Civil CS (COMM)/285/2024 23-02-2024 9899848679 21-02-2024

307 Civil CS (COMM)/307/2024 26-02-2024 7011370562 23-02-2024

307 Civil Execution (Comm.)/82/2024 28-02-2024 9810493325 26-02-2024

307 Civil CS (COMM)/319/2024 29-02-2024 9958258255 27-02-2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

M/s D S Digital Pvt Ltd Vs Saint 
Xavier High School

Anju Bagai kumarrajeshadv@gm
ail.com

M/s AXIS TELELINKS Vs SHAKTI 
MARBLES

Ajay Singh 
Tomar

ajaytomar850@gmail
.com

UMAN DUTT SHARMA Vs 
Municipal Corporation Of Delhi

Satyendra Kr 
Singh

sksinghl15@gmail.co
m

Smt Kalpana Gupta Vs Shri Pradeep 
Pathak

Ajay Kumar

M/s. Om Parkash Vs Municipal 
Corporation Of Delhi

Satyendra Kr 
Singh

sksinghl15@gmail.co
m

M/s. Banarasi Silk Vs M/s. Sachdeva 
Brothers

Swadesh Bansal swedeshbansal73804
@gmail.com

Raj Kumar Vs Afsar Ali Jeet Lal 
Khurana

jeetlalkhuranaandson
s@gmail.com

M/s. ORIENT LINKS PVT LTD Vs 
Rajnish Bansal Prop of Shri Krishna 
Traders

Mahesh Sharma advmcsharma2010@
gmail.com

M/s. VASU IMPEX Vs M/s. SHREE 
BASANTA LAL CHALA RAM JI 
JEWELER

Amit Vohra amitvohra56@gmail.
com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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Advocate Mobile 
Number

Date of e-
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11 Central CS (COMM) 05-02-2024 9873938816 08-01-2024

OMP (I)(COMM) 01-02-2024 9811452022 30-01-2024

OMP (I)(COMM) 01-02-2024 9811452022 30-01-2024

CS (COMM) 02-02-2024 9810235448

OMP (I)(COMM) 02-02-2024 9873347330 31-01-2024

CS (COMM) 06-02-2024 9811161525 05-02-2024

CS (COMM) 13-02-2024 9212719565

CS (COMM) 16-02-2024 9811756351 09-02-2024

CS (COMM) 23-02-2024 7303296156 09-02-2024

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 CS (COMM)/200/2024 Ramesh Brij Lal Santani Vs Virender 
Kumar Jain

Pawan Kumar 
Mittal(P),

mittalpk08@gmail.co
m

COURT ROOM 310 OMP (I) (COMM)/89/2024 Hdfc Bank Ltd Vs Sansaa Enterprises 
India Private Limited

ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com

COURT ROOM 310 OMP (I) (COMM)/88/2024 Hdfc Bank Ltd Vs Parvesh Sachdeva ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com

COURT ROOM 310 CS (COMM)/187/2024 Ashish Papers Pvt Ltd Vs Shree Om 
Packers

Surendra 
Mohan Gupta 
Gupta(P),

smguptag@gmail.co
m

 01-02-2024

COURT ROOM 310 OMP (I) (COMM)/91/2024 Idfc First Bank Ltd Vs Avedyam 
Jewels Private Limited

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

COURT ROOM 310 CS (COMM)/207/2024 Vikas Bansal Vs Municipal 
Corporation Of Delhi

satyendra 
kumar singh(P),

Sksingh16@gmail.co
m

COURT ROOM 310 CS (COMM)/232/2024 Manoj Kumar Prop Of M/s Narain 
And Co Vs Janu Kharbanda

Narender 
Chauhan

advchauhan@gmail.c
om

 09-02-2024

COURT ROOM 310 CS (COMM)/256/2024 M/s Lmc Enterprises Pvt Ltd Vs Shri 
Sanjay Kumar

Mukesh 
Ranjan(P),

MUKESHRANJANA
DVOCATE@GMAIL.
COM

COURT ROOM 310 CS (COMM)/284/2024 Landsea Impex Limited Vs Sharad 
Rajkumar Bagla

Neelam 
Malik(P),

neelam.malik8512@g
mail.com
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11 Central

CS (COMM) 15-02-2024 9910972121 14-02-2024

CS (COMM) 15-02-2024 9811161525 13-02-2024

CS (COMM) 15-02-2024 9810019614 13-02-2024

CS (COMM) 20-02-2024 9718353555 17-02-2024

CS (COMM) 23-02-2024 9266130562 17-02-2024

CS (COMM) 21-02-2024 9873815146 20-02-2024

CS (COMM) 22-02-2024 9810481016 21-02-2024

CS (COMM) 24-02-2024 9873938816 22-02-2024

CS (COMM) 28-02-2024 8800718199 22-02-2024

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 CS (COMM)/242/2024 Reynobond India Vs Hsk Infra Pvt 
Ltd

Mehul 
Tomar(P),

mehinn78@gmail.co
m

COURT ROOM 310 CS (COMM)/245/2024 Shishpal Vs Municipal Corporation 
Of Delhi

satyendra 
kumar singh(P),

Sksingh16@gmail.co
m

COURT ROOM 310 CS (COMM)/244/2024 State Bank Of India Vs G I 
Enterprises

Ashok Kr. Bahl bahl.associates1995@
gmail.com

COURT ROOM 310 CS (COMM)/269/2024 Sona Cereal Prducts Private Limited 
Vs Varsha

Nikhil Garg(P), Nikhilgaarg1993@gm
ail.com

COURT ROOM 310 CS (COMM)/283/2024 Nutech Industrial Supplies Vs Harji 
Engineering Works Pvt Ltd

Rohit Yadav(P), inforytlaw@gmail.co
m

COURT ROOM 310 CS (COMM)/275/2024 Mohit Bhatia Vs Laxmi Chand Jain Ashok Goel(P), ip@ashokalaw.com

COURT ROOM 310 CS (COMM)/282/2024 Hero Investcorp Private Limited Vs 
Ashok Kumar

Pramod Kr. 
Singh

mail@thelegist.com

COURT ROOM 310 CS (COMM)/292/2024 Ramesh Brij Lal Santani Vs Anita 
Dalmia

Pawan Kumar 
Mittal(P),

mittalpk08@gmail.co
m

COURT ROOM 310 CS (COMM)/314/2024 Punjab National Bank Vs Rajat 
Kumar and Anr

Rishabh 
Yadav(P),

rishabhyadav5040@g
mail.com
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11 Central

CS (COMM) 26-02-2024 9953686474

CS (COMM) 28-02-2024 9818365119 27-02-2024

OMP (I)(COMM) OMP (I) (COMM.)/90/2024 01/02/24 9873347330 -

Ex (Comm) Execution (Comm.)/48/2024 03/02/24 9810459344 02-02-2024

12 Central 401 CS (COMM) 198/2024 05.02.2024 9268403018 16.10.2023

401 CS (COMM) 263/2024 19.02.2024 9810019614 17.02.2024

401 CS (COMM) 251/2024 16.02.2024 9811756351 09.02.2024

401 CS (COMM) 235/2024 14.02.2024 9811072845 10.02.2024

401 CS (COMM) 223/2024 12.02.2024 9810955779 09.02.2024

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 CS (COMM)/297/2024 Shiva Industries Vs M/s Soniya 
Enterprises

ANIL 
KUMAR(P),

aniladvocate1982@g
mail.com

 24-02-2024

COURT ROOM 310 CS (COMM)/313/2024 STATE BANK OF INDIA Vs RAJESH 
PANDEY

VARUN 
CHANDIOK(P),

VARUNCHANDIOK
@GMAIL.COM

COURT ROOM 310 Tata Motors Finance Ltd Vs Depak 
Kumar Yadav

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

COURT ROOM 310 Kanchan Fashion Pvt Ltd Vs Vishu 
Chopra

Subhash 
Chandra

chandraadv31@gmail
.com

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

B.D. GUPTA & SONS PVT. LTD. V/S 
BHAGIRATH SHARMA

RISHI KANT 
MISHRA

RISHIKAANT_MISH
RA@YAHOO.CO.IN 

STATE BANK OF INDIA V/S M/S 
AMAN ENTERPRISES

ASHOK KR. 
BAHL

BAHLASSOCIATES1
995@GMAIL.COM

M/S LMC ENTERPRISES PVT. LTD. 
V/S SHRI BAL KRISHAN BHUTANI

MUKESH 
RANJAN

MUKESHRANJANA
DVOCATE@GMAIL.
COM

M/S TOP MOTOCOMPONENTS P. 
LTD. V/S AMIT RAJPUT

RAKESH 
WADHWA

WLAWLEGAL@GMA
IL.COM

M/S AJM HOUSING PVT. LTD. V/S 
M/S KANHAIYA LAL PRAKASH 
KUMAR

GAURAV M. 
LIBERHAN

LIBERHANLAWOFF
ICE@GMAIL.COM
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12 Central

401 MISC./ DJ 117/2024 16.02.2024 9899426326 09.02.2024

401 MISC./ DJ 87/2024 05.02.2024 9811191050 17.01.2024

401 EX (COMM) 73/2024 20.02.2024 A.K TRIVEDI 9871441764 16.02.2024

401 CS (COMM) 296/2024 26.02.2024 9999012495 23.02.2024

401 CS (COMM) 298/2024 26.02.2024 R. B. SINGH 9810822167 23.02.2024

401 CS (COMM) 305/2024 27.02.2024 A.K TRIVEDI 9871441764 22.02.2024

401 CS (COMM) 309/2025 27.02.2024 9313702013 21.02.2024

401 EXECUTION (COMM) 83/2024 28.02.2024 9818636833 27.02.2024

401 EXECUTION (COMM) 84/2024 29.02.2024 9711318851 27.02.2024

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

RAKESH GUPTA V/S RG 
PROJECTS PVT. LTD.

EMINENT LAW 
CHAMBERS

ARAVKAPOOR@OU
TLOOK.COM

ICICI BANK LTD. V/S KANIKA 
CHOUDHARY

MANISH 
DEWAN

MANISH@KLFINDI
A.COM

SUSHIL KUMAR V/S GOVT. OF 
NCT OF DELHI PUBLIC WORK 
DEPARTMENT

AKTRIVEDILAWOFF
ICES@GMAIL.COM

M/S JAINSONS EMPORIO PVT. 
LTD V/S MOHINDER

SHAILENDER 
NEGI

SHAILNEGI1984@G
MAIL.COM

MOD. FAHIM V/S THE ORIENTAL 
INSURANCE CO. LTD. & ANR.

ADVOCATERBSING
H1962@GMAIL.CO
M

SATYA PAL GUPTA V/S 
MUNICIPAL CORPORATION OF 
DELHI

AKTRIVEDILAWOFF
ICES@GMAIL.COM

MADHU SALES CORPORATION 
V/S M/S BALAJEE FOAM HOUSE & 
ANR.

SANJEEV 
MALHOTRA

SANJEEV_MALHOT
RA410@GMAIL.CO
M

M/S J.N. GOPAL AND CO. PVT. 
LTD. V/S M/S NAYAK SANITATION 
PVT. LTD. 

KAMRA & 
ASSOCIATES

KAMRASANJEEV@
GMAIL.COM

BASHEER AHMAD V/S MOHD. 
NADEEM

SUDHIR 
KUMAR

suryansudhir@gmail.
com
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12 Central

401 MISC./ DJ 144/2024 29.02.2024 9311307710 N.A

401 EXECUTION (COMM) 51/2024 06.02.2024 9890410729 N.A

401 EXECUTION (COMM) 52/2024 06.02.2024 NITIN ARORA 9818189667 N.A

13 Central 402 CIVIL CS (COMM)/183/2024 02-02-2024 9810182555 24-01-2024

402 EXECUTION Execution (Comm)/45/2024 02-02-2024 9811140704 30-01-2024

402 CIVIL CS (COMM)/193/2024 03-02-2024 9818341523 01-02-2024

402 CIVIL CS (COMM)/206/2024 06-02-2024 9811311360 01-02-2024

402 CIVIL CS (COMM)/224/2024 08-02-2024 9910763929 21-10-2023

402 CIVIL CS (COMM)/226/2024 09-02-2024 9958258255 08-02-2024

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

UNION OF INDIA V/S M/S TOMAR 
AND COMPANY

SAYED WASIF 
HAIDER

HAIDER.ADV.@GM
AIL.COM

UNION BANK OF INDIA V/S M/S 
BALAJI ENTERPRISES

KAMALJIT 
SINGH RANOT

KAMALJITSINGHRA
NOT@GMAIL.COM

RAJENDER KR MALHOTRA V/S 
SHREE KRISHNA GARMENTS

NITIN.ARORA465@
GMAIL.COM

SH. SANJEEV 
KUMAR SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

North Eastern Carrying Corporation 
Ltd Vs Remson Prime Technologies 
Pvt Ltd

Amrita 
Sarkar(P),

lexalliance.vivek@gm
ail.com

VIVA BOOKS PRIVATE LIMITED Vs 
PRAVEEN

Narender 
Vashishta(P),

nvashishta@gmail.co
m

BABU LAL Vs M/S GAURI 
INFOTECH PVT LTD

Saumitra 
Singhal(P),

saumitra.singhal@gm
ail.com

Manjul Publishing House Private 
Limited Vs Gaurav Book Centre 
Private Limited

MUKESH 
AGGARWAL(P),

nsingh_1908@yahoo.
co.in

AFROZ KHAN Vs MOHD AFROZ 
KHAN

Firozuddin(P), adv.mwk1986@gmail
.com

M/S KL REAL BUIPD Vs M/S 
REDEFINE STUDY GROUP

amit vohra(P), amitvohra56@gmail.
com
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13 Central

402 CIVIL CS (COMM)/230/2024 13-02-2024 9999605495 08-02-2024

402 CIVIL CS (COMM)/239/2024 15-02-2024 9868523230 05-02-2024

402 CIVIL CS (COMM)/248/2024 16-02-2024 9999052336 06-02-2024

402 CIVIL CS (COMM)/254/2024 16-02-2024 9811161525 13-02-2024

402 CIVIL CS (COMM)/259/2024 17-02-2024 9999001427 16-02-2024

402 ARBITRATION OMP (I) (COMM)/113/2024 17-02-2024 9811297200 15-02-2024

402 CIVIL CS (COMM)/262/2024 19-02-2024 9810019614 17-02-2024

402 CIVIL CS (COMM)/301/2024 26-02-2024 9650682928 24-02-2024

402 CIVIL CS (COMM)/303/2024 26-02-2024 9810389109 21-02-2024

SH. SANJEEV 
KUMAR SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Ms Roopsingaar Apparels Private 
Limited Vs Shrishti Aggarwal

SANCHIT 
GOYAL(P),

advsanchitgoyal@gm
ail.com

State Bank Of India Vs Rohtash Ravindra 
Narayan 
Singh(P),

advnarayan@gmail.c
om

KINU IMPEX Vs TILOKARAM 
PRATAP JI CHOUDHARY

Abhishek 
Gupta(P),

adv.abhishek3995@g
mail.com

Ram Prakash Vs Municipal 
Corporation Of Delhi

satyendra 
kumar singh(P),

sksingh116@gmail.co
m

Harbhajan Singh Malhotra Vs 
Harender Kumar Chauhan

MANAK 
BUDHIRAJA(P)
,

BUDHIRAJAASSOCI
ATES@GMAIL.COM

SMFG INDIA CREDIT COMPANY 
LTD Vs UGRO CAPITAL

KARTIKAY 
SHARMA(P),

vinodrawat.legal@gm
ail.com

State Bank Of India Vs Mahalaxmi 
Trading

Rajiv kumar 
Thakur(P),

bahlassociates1995@
gmail.com

Hugo Boss Trade Mark Management 
Gmbh Co Kg Vs Ashok Kumar

Shravan 
Bansal(P),

rishi@unitedandunite
d.com

Super Cassettes Industries Pvt Ltd Vs 
J K K Tv News And Entertainment

ANJALI 
NEHRA(P),

kkkhetan@tseries.net
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14 West Misc DJ Misc DJ/84/2024 01-02-2024 8178881834 30-01-2024

Execution Execution (Comm)/36/2024 09-02-2024 9599043045 07-02-2024

Execution Execution (Comm)/43/2024 13-02-2024 931565670 11-02-2024

Execution Execution (Comm)/45/2024 15-02-2024 811254260 12-02-2024

Execution EX/42/2024 19-02-2024 Nil nil nil

Execution Execution (Comm)/52/2024 23-02-2024 9999443512 21-02-2024

Execution Execution (Comm)/57/2024 29-02-2024 9810565403 28-02-2024

15 West CS(COMM) 98/2024 01.02.2024 9311603927

CS(COMM) 99/2024 02.02.2024 9999947057

CS(COMM) 100/2024 02.02.2024 8130182787

CS(COMM) 104/2024 03.02.2024 9711005868

CS(COMM) 120/2024 07.02.2024 9315325686

CS(COMM) 129/2024 08.02.2024 9871936601

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

201
Extn Block

Ram Kumar Yadav-- Vs Neelam 
Sharma

chittranjan 
mann(P),

csmannadvocate@ 
gmail.com

Aqualite Industries Private Limited 
Vs M/s Amber Trading Co

ARCHIT 
SINGHAL(P),

Iegal@sigmalegal.in

M/S HI TECH PIPES LTD Vs 
ROHTAS AGGARWAL

Dinesh 
Yadav(P),

legalcomfort@rediff
mail.com

Nikunj Woods Private Ltd Vs Kapco 
Enterprises

Vikrant 
Arora(P),

varora 197 
l@gmail.com 

KOTAK MAHINDRA PRIME LTD Vs 
MANAV SETHI

AJAY 
UPPAL(P),

Indo Laminates Private Limited Vs 
Sunil Aggarwal Prop Of Sai Agencies

Ankush 
Bhardwaj(P),

shikhargupta@advsgl
egal.in

ZORIN INTENRIORS PVT LTD Vs 
SH SOURABH KASHYAP

MUKESH 
AGGARWAL(P),

karuneshtandon@gm
ail.com 

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

209
Extn Block

NIKHIL JAIN VS. NAUNIDH 
DIET FOOD

SUNIL 
KUMAR 
BHARDWAJ

bhardwajsunil26@ya
hoo.com

01.02.202
4

HARJINDER KUMAR 
KHATTAR VS. DEEPIKA 
RALHAN

GAURAV 
KUMAR

advocategaurav19@g
mail.com

02.02.202
4

M/S SAERA ELECTRIC AUTO 
LTD. VS. M/S ELECTRIC PLUS 
GREEN MOBILITY PVT LTD

RAJ KUMAR 
THAKUR 

02.02.202
4

VIPUL TIBREWAL VS.SARIKA 
AGGARWAL

RACHNA 
MAHESHWA
RI

rahnamaheshwari74
@gmail.com

03.02.202
4

TAURANT PROJECTS LTD. VS. 
SAMAR SARMAH 

MUSKAN 
TANDON

07.02.202
4

BABLU RAM VS. ANMOL 
SINGH BHURJI

VINEET 
AGARWAL

08.02.202
4
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Advocate Mobile 
Number

Date of e-
filing

15 West

CS(COMM) 130/2024 08.02.2024 ARUN BATRA 9891223874

CS(COMM) 132/2024 08.02.2024 ARUN BATRA 9891223874

OMP(I)/COMM 18/2024 08.02.2024 9910574027

CS(COMM) 131/2024 08.02.2024 9899331166

CS(COMM) 143/2024 12.02.2024 9818823289

OMP(I)/COMM 23/2024 12.02.2024 9910574027

CS(COMM) 145/2024 13.02.2024 9999440419

OMP(I)/COMM 25/2024 13.02.2024 9910574027

CS(COMM) 153/2024 14.02.2024 8109586292

CS(COMM) 167/2024 16.02.2024 9818365011

OMP(I)/COMM 27/2024 16.02.2024 9811133644

OMP(I)/COMM 28/2024 16.02.2024 9811133644

CS(COMM) 177/2024 19.02.2024 9810538000

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

STATE BANK OF INDIA vs. M/S 
Z.R. DENIM

ashishbatra85@gmail
.com

08.02.202
4

STATE BANK OF INDIA vs. M/S 
Z.R. DENIM

ashishbatra85@gmail
.com

08.02.202
4

SHRIRAM FINANCE VS. SUMITSUNNY 
ARORA

albuslawfirms@gmail
.com

08.02.202
4

PUNJAB NATIONAL BANK VS. 
BALENDER KUMAR

SOURAV 
BHASIN

souravbhasin10@gm
ail.com

08.02.202
4

MANISH LIFESTYLE PVT. LTD. 
VS. ASHOK KUMAR

NAGESHWAR 
KUMAR

info@deyandkumar.c
om

12.02.2024

SHRIRAM FINANCE VS. 
MOHD. SUFIYAN

SUNNY 
ARORA

albuslawfirms@gmail
.com

12.02.2024

REETA BUILDCON PVT. LTD 
VS. SHIVKRUPA ENG.

VIKAS 
BHATIA

vikasbhatia280@yah
oo.com

13..02.202
4

SHRIRAM FINANCE VS. 
RAGHAV RAJ

SUNNY 
ARORA

albuslawfirms@gmail
.com

13.02.2024

JASMEET KAUR VS. NIRMAL 
KAUR

DIVYANSHU 
BHANDARI

dbhandari8@gmail.c
om

14.02.202
4

FOOTWEAR (KLICK) VS. 
BALMUKUND

SHRIRAMVIR 
VATS

vatsadvocate197@gm
ail.com

16.02.2024

SHRIRAM FINANCE VS. 
MAHENDRA NAGAR

MANOJ 
KUMAR

manojk.adv@gmail.c
om

16.02.2024

SHRIRAM FINANCE VS. 
NETRAPAL SINGH

MANOJ 
KUMAR

manojk.adv@gmail.c
om

16.02.2024

ANIL ARORA VS. MADHU 
SETHI

DEEPAK 
VOHRA

adv.deepakvohra@g
mail.com

19.02.2024



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

15 West

CS(COMM) 178/2024 19.02.2024 B.P. SHARMA 7428650450

CS(COMM) 183/2024 20.02.2024 9654224557

CS(COMM) 184/2024 20.02.2024 8285202359

CS(COMM) 187/2024 21.02.2024 9810120000

CS(COMM) 189/2024 22.02.2024 22.02.2024

CS(COMM) 190/2024 22.02.2024 AXIS BANK LTD VS. GEETA 9818030893

OMP(I)/COMM 39/2024 23.02.2024 9910574027

OMP(I)/COMM 40/2024 23.02.2024 9811133644

CS(COMM) 192/2024 24.02.2024 9811135465

CS(COMM) 195/2024 26.02.2024 Nikita Gupta 971894148

CS(COMM) 204/2024 28.02.204 98183655011

16 West Recovery Execution (Comm)/29/2024 01-02-2024 30-01-2024

Recovery CS (COMM)/106/2024 03-02-2024 9717030721 01-02-2024

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

MOHAN MEAKIN VS. SHARDA 
PIPES PVT. LTD

support@spnlegal.co
m

19.02.2024

M/S TAURUS PACKAGING PVT. 
LTD VS. M/S AIIA 
CORPORARTION

GAGAN 
KUMAR

advsunilsinghp@gma
il.com

20.02.202
4

PRADEEP KUMAR VS. PRAKASH 
ENTERPRISES

HARISH 
KUMAR

harish@barahamilega
lservices.com

20.02.202
4

SUDHIR BHARAT GUPTA VS. 
SUKHPRIT SINGH

ASHUTOSH 
LOHIA

alohiaadv@gmail.co
m

21.02.2024

SAMCHEM INDIA VS. 
CELEBRITY BIOPHARMA PVT. 
LTD

DEEPAIKA 
PARCHANDA 
MADAN 

VIMAL 
KHURANA

anirudh.bhardwaz@g
mail.com

22.02.202
4

SHRIRAM FINANCE LTD. VS. 
ARJUN KUMAR

SUNNY 
ARORA

albuslawfirms@gmail
.com

23.02.202
4

SHRIRAM FINANCE LTD. VS. 
JITIAN KUMAR BHATI

MANOJ 
KUMAR

manojk.adv@gmail.c
om

23.02.202
4

ALIVE EXPERIENTAL VS. 
OKAYA EV PVT.LTD

NAVEEN 
KUMAR

naveensinglaadv1@g
mail.com

24.02.202
4

Zion International Food Ingredients 
Private Limited Vs Suneeta Pal

advnikitagupa@gmail
.com

26.02.202
4

Lancer Footwear India Pvt Ltd Vs 
Punjab Exclusive

SHARAMVIR 
VATS 

vatsadvocate197@gm
ail.com

28.02.202
4

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

203
Extn Block

M/s Sundaram Finance Limited Vs 
M/s Gaura Logistics Private  Limited

NITIN 
MEHTA(P),

Bali Homes Pvt Ltd Vs Suresh Kumar 
Kakkar

Rajesh Kumar  
Singh(P),

RKSINGH072@GMA
IL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

16 West

Recovery Execution (Comm)/32/2024 03-02-2024 01-02-2024

Recovery CS (COMM)/115/2024 06-02-2024 NOT MENTIONED 02-02-2024

Recovery CS (COMM)/116/2024 06-02-2024 9899787372 01-02-2024

Recovery CS (COMM)/117/2024 06-02-2024 9711569975 02-02-2024

Recovery CS (COMM)/126/2024 08-02-2024 06-02-2024

Recovery CS (COMM)/125/2024 08-02-2024 8851159980 07-02-2024

Recovery CS (COMM)/140/2024 09-02-2024 07-02-2024

Recovery CS (COMM)/141/2024 09-02-2024 9818037468 NOT MENTIONED 05-02-2024

Recovery CS (COMM)/139/2024 09-02-2024 9999165558 04-02-2024

Recovery OMP (I) (COMM)/20/2024 09-02-2024 07-02-2024

Recovery OMP (I) (COMM)/24/2024 12-02-2024 07-02-2024

Recovery CS (COMM)/144/2024 12-02-2024 9999797229 08-02-2024

Recovery Execution (Comm)/37/2024 12-02-2024 08-02-2024

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

Sanjay Garg Vs Sck Infratech Private 
Limited

SAMRIDHI 
SAMRIDHI(P),

Vidya Sagar Foods Pvt Ltd Vs Ravi SHANTNU 
AGGARWAL(P),

NOT 
MENTIONED

D M Sales Through Its Partner Mr 
Sagar Dhull Vs M S Millenium 
Infraengineers Pvt Ltd Through Its 
Directors

Abhishek Kumar 
Rai(P),

ABHI.J.RAJ@GMAIL
.COM

R P Medi Pharma Vs Renaissance 
Food And Healthcare

Shubham 
Jha(P),

ADV.SHUBHAM31@
GMAIL.COM

State Bank Of India Vs Suresh 
Kumar Sharma

ASHISH 
BATRA(P),

9891223874,9873
039121

ashishbatra85@gmail
.com

M/s Marwah Printers Vs M/s Narang 
Card Gallery

Rahul 
sabharwal(P),

 
litigation@sabharwal
sassociates.com 

State Bank Of India Vs M/s Gurman 
International Through Its Proprietor 
Sh Sukhwinder Singh

ASHISH 
BATRA(P),

9891223874,9873
039121

aslishbatra85@gmail.
com

Vidya Sagar Foods Pvt Ltd Vs Pawan 
Kumar Jhunjhunwala

SHANTNU 
AGGARWAL(P),

M/s A P Industial Corp Vs Ms Vijay 
Anand And Associates Pvt Ltd

ANAILU 
HAKUNG(P),

AdvrohitgI1pta37@g
mail.cot1T

Shriram Finance Ltd Vs Sumit Sunny Arora(P),

Shriram Finance Ltd Vs Sunil Yadav Manoj 
Kumar(P),

Vintage Credit And Leasing Pvt Ltd 
Vs Ajit Singh Maurya

GAURAV 
MALHOTRA(P),

MALHOTRAGAURA
V1976@YAHOO.CO
M.IM

Anil Kumar Tyagi Vs Satish Kuamr 
Mishra

ABHISHEK 
GUPTA(P),



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

16 West

Recovery CS (COMM)/151/2024 13-02-2024 92132895608 NOT MENTIONED 08-02-2024

Recovery Misc DJ/110/2024 14-02-2024 9811028868 13-02-2024

Recovery CS (COMM)/158/2024 14-02-2024 98688048132 NOT MENTIONED 12-02-2024

Recovery CS (COMM)/164/2024 15-02-2024 9044888880, 13-02-2024

Recovery CS (COMM)/165/2024 15-02-2024 9810857495 13-02-2024

Recovery CS (COMM)/168/2024 16-02-2024 9971853567 14-02-2024

Recovery OMP (I) (COMM)/36/2024 16-02-2024 14-02-2024

Recovery OMP (I) (COMM)/35/2024 16-02-2024 14-02-2024

Recovery CS (COMM)/173/2024 17-02-2024 981001019614 14-02-2024

Recovery CS (COMM)/171/2024 17-02-2024 9811207995 14-02-2024

Recovery CS (COMM)/172/2024 17-02-2024 987 1434320 NOT MENTIONED 14-02-2024

Recovery CS (COMM)/180/2024 19-02-2024 9810538000 NOT MENTIONED 15-02-2024

Recovery CS (COMM)/179/2024 19-02-2024 8130707356 NOT MENTIONED 16-02-2024

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

Rohit Prop Of M/s Namo Desiccant 
India Vs M/s Angstrom Biotech Pvt 
Ltd

SHUBHAM 
GARG(P),

Fenda Audio India Private 
Limitedthrough Its Director Vs 
Geodis India Private Limitedthrough 
Authorised Representative

BHANU 
MOHAN(P),

M/s Sns Contracts Pvt Ltd Vs M/s K 
K Anand Infrastructure Pvt Ltd

JITIN 
SINGH(P),

Standard Chartered Bank Vs Paras 
Bansal

ADDTYA 
KAPOOR(P),

addtya.kapoor@erudi
telega1.asia

Shri Yashu Kalra Vs Nikitasha Home 
Appliance Pvt Ltd Bws

HEMANT 
CHATURVEDI(
P),

HEMANTKCHATUR
VEDI@GMAIL.COM

Mukul Gupta Marketing Pvt Ltd Vs 
Umesh Chander

Monica Goel(P), Advocatcmonicagocl
@Gmaiin*A.Vyum

Shriram Finance Ltd Vs Shiv Kumar Manoj 
Kumar(P),

Shriram Finance Ltd Vs Jitendera 
Bhati

Manoj 
Kumar(P),

State Bank Of India Vs Deepak 
Chauhan

Rajiv kumar 
Thakur(P),

BEHL.ASSOCIATES1
995@GAMIL.COM

Ms Subhnen Impex Llp Vs Ms Madix 
Concepts Co

Rohtash  
Kanwar(P),

ROHKAN147@GAMI
L.COM

Canara Bank Vs Poonam Rani And 
Anr

RAM 
BHUSHAN 
PANDEY(P),

Anil Arora Vs Achal Sharma AKASH 
TIWARI(P),

Charanpaaduka Industries Pvt Ltd 
Vs Not Mention

Ashok Jain(P),



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

16 West

Recovery CS (COMM)/182/2024 20-02-2024 9444446565 17-02-2024

Recovery Execution (Comm)/49/2024 21-02-2024 19-02-2024

Recovery OMP (I) (COMM)/37/2024 23-02-2024 21-02-2024

Recovery CS (COMM)/191/2024 23-02-2024 9953773833 21-02-2024

Recovery Execution (Comm)/53/2024 26-02-2024 23-02-2024

Recovery CS (COMM)/199/2024 27-02-2024 23-02-2024

Recovery CS (COMM)/198/2024 27-02-2024 873039391 23-02-2024

Recovery CS (COMM)/197/2024 27-02-2024 9871434320 NOT MENTIONED 25-02-2024

Recovery Counter Claim/13/2024 27-02-2024 9958299393 26-02-2024

Recovery CS (COMM)/207/2024 29-02-2024 27-02-2024

Execution (Comm)/42/2024 13-02-2024 9810177302 NOT MENTIONED 12-02-2024

Execution (Comm)/41/2024 13-02-2024 9810177302 NOT MENTIONED 12-02-2024

17 West CS (COMM) CS (COMM)/96/2024 01-02-2024 9999332412 31-01-2024

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

Parveen Kumar Garg Vs M/s Credent 
Infra Tech Solutions Pvt Ltd

Sameer 
Sidhar(P),

Sameer.sidhar@metr
opol itanlegal. in

Nexgen Footwears Pvt Ltd Vs 
Sirajuddin

Anuj Jain(P),

Shriram Finance Ltd Vs Janender Manoj 
Kumar(P),

Bm Pipes Pvt Ltd Vs YFC Projects 
Pvt Ltd

Bhumika 
Kapoor(P),

KAPOORBHUMIKA7
7@GMAIL.COM

Des Raj Sethi Vs Shankar Kumar KAMAL 
SETHI(P),

Meena Kohli Vs Antriksh Engicon 
Private Limited

ABHINAV 
KAUSHIK(P),

09899194740, 
9350018343 

kaushikgajendra3@g
mail.com 

Surinder Sethi Vs Gulshan Verma Animesh 
Sinha(P),

animesh@sinhapartn
ers.com

Canara Bank Vs Anil Kumar  Jha RAM 
BHUSHAN 
PANDEY(P),

Mearban Singh Bedi Vs Raghubir 
Singh

Amit Swami(P), diligentlaywer@gmail
.com

State Bank Of India Vs Rajesh 
Kumar

Rajiv kumar 
Thakur(P),

M/S Rai Innotech Polymers Pvt. Ltd 
V/s Puneet Plastics

vishal Garg 

M/S Rai Innotech Polymers Pvt. Ltd 
V/s Puneet Plastics

vishal Garg 

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

202
Extn Block

UNION BANK OF INDIA Vs 
HANUMAN PLASTIC INDUSTRIES

GAUTAM 
GUPTA

gsuassociates@gmail.
com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

17 West

CS (COMM) CS (COMM)/102/2024 02-02-2024 9444446565 31-01-2024

CS (COMM) CS (COMM)/103/2024 02-02-2024 9818956651 31-01-2024

CS (COMM) CS (COMM)/114/2024 06-02-2024 9718209970 15-02-2024

Misc DJ Misc DJ/95/2024 07-02-2024 PR CHATTERJI 9958846589 06-02-2024

CS (COMM) CS (COMM)/127/2024 08-02-2024 7290995000 05-02-2024

CS (COMM) CS (COMM)/128/2024 08-02-2024 9811231910 06-02-2024

CS (COMM) CS (COMM)/138/2024 09-02-2024 9560585352, 07-02-2024

OMP (I) (COMM) OMP (I) (COMM.)/22/2024 12-02-2024 JFC LEASING P LTD Vs AFTAAB 9811133644 21-02-2024

OMP (I) (COMM) OMP (I) (COMM.)/21/2024 12-02-2024 9811133644 07-02-2024

OMP (COMM) OMP (COMM.)/2/2024 13-02-2024 9811133644 21-02-2024

OMP (T) (COMM) OMP (T) (COMM.)/1/2024 13-02-2024 9899986979 09-02-2024

CS (COMM) CS (COMM)/146/2024 13-02-2024 9911591774 09-02-2024

OMP (I) (COMM) OMP (I) (COMM.)/33/2024 16-02-2024 9811133644 14-02-2024

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT) M/S GARG ROADLINES Vs M/S 

NINANIYA ESTATES LTD
SAMEER 
SIDHA 

Sameer.sidha@metro
politanlegal.in

VIDYA SAGAR FOODS PVT LTD Vs 
HIMANSHU

MAYANK 
KHURANA

HERO INVESTCORP PRIVATE 
LIMITED Vs OWNER  
PROPRIETOR

PARMOD 
KUMAR SINGH

 
aastha@thelegist.com

M/S GREENPLY INDUSTRIES LTD 
Vs MS GAYATHRI GLASS AND 
PLYWOOD

prchatterjiandassocia
tes@gmail.com

SURESH DUTT PARASHAR Vs 
VAIDYA RISHI HERBALS PRJVATE 
LIMITED

SUMIT 
NAGPAL

sumit@nagpal.law

MAX ENGINEERING AND 
MARKETING PVT LTD Vs EARTH 
ELECTROTECH INDIA PVT LTD

RAJIV K 
TIWARI

r.tewari88@gmail.co
m

NARESH KUMAR Vs KAA AAY 
AUTO TECH

ASHISH 
SHARMA

ashishsharma52@gm
ail.com

MANOJ 
KUMAR

manojk.adv@gmail.c
om

SHRIRAM FINANCE LTD Vs 
RAKESH YADAV

MANOJ 
KUMAR

manojk.adv@gmail.c
om

REENA Vs KOTAK MAHINDRA 
PRIME LTD

MANOJ 
KUMAR

manojk.adv@gmail.c
om

AJAY SINGH Vs HDB FINANCIAL 
SERVICES LTD

RAJESH 
KUMAR

rajeshkumar@rkco.in

MS HI REL ENGINEERS PVT LTD 
Vs MS ADVANCE RECYCLING 
SOLUTIONS LLP AND ORS

AMIT 
DHANKHAR

myamit303@gmail.c
om

SHRIRAM FINANCE LTD VS 
JANENDER

MANOJ 
KUMAR

manojk.adv@gmail.c
om



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

17 West

OMP (I) (COMM) OMP (I) (COMM.)/34/2024 16-02-2024 9811133644 14-02-2024

Misc DJ Misc DJ/127/2024 19-02-2024 RASHI JAIN 9899143739 17-02-2024

CS (COMM) CS (COMM)/174/2024 19-02-2024 7503414900 17-02-2024

CS (COMM) CS (COMM)/175/2024 19-02-2024 9718618928 17-02-2024

CS (COMM) CS (COMM)/176/2024 19-02-2024 9911314422 15-02-2024

OMP (I) (COMM) OMP (I) (COMM.)/41/2024 23-02-2024 9811133644 21-02-2024

Misc DJ Misc DJ/143/2024 23-02-2024 CANARA BANK Vs MOHIT KUMAR 9811179171 21-02-2024

Misc DJ Misc DJ/144/2024 23-02-2024 CANARA BANK Vs OMPATI 9811179171 21-02-2024

OMP (I) (COMM) OMP (I) (COMM.)/41/2024 23-02-2024 9811133644 21-02-2024

OMP (I) (COMM) OMP (I) (COMM.)/47/2024 29-02-2024 9811133644 27-02-2024

OMP (I) (COMM) OMP (I) (COMM.)/48/2024 29-02-2024 9811133644 27-02-2024

18 West CS (COMM)/97/2024 97/2024 01-02-2024 31.01.2024

CS (COMM)/122/2024 122/2024 08-02-2024

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

SHRIRAM FINANCE LTD VS AMIT 
NAGAR

MANOJ 
KUMAR

manojk.adv@gmail.c
om

LABOTEK Vs RIBUS TRADING 
SOLUTIONS

contact@thelawlens.c
om

ALROCS LIFESTYLE PVT LTD Vs 
MUKESH LACHHMANDAS 
TANEJA

RISHABH 
SINGHAL

contact@thelawlens.c
om

CANARA BANK E SYNDICATE Vs 
REYANSH MEDICOS

GOVIND 
BHALLA

govind19feb@mail.co
m

CITY X RAY AND SCAN CLINIC 
PVT LTD Vs SAN GLOBAL 
HOSPITALITY PVT LTD

MR 
MALHOTRA

malhotraadv@gmail.c
om

SHRIRAM FINANCE LTD Vs 
RINKESH

MANOJ 
KUMAR

manojk.adv@gmail.c
om

SANJAY 
AGGARWAL

legalyukti63@gmail.c
om

SANJAY 
AGGARWAL

legalyukti63@gmail.c
om

SHRIRAM FINANCE LTD Vs 
RINKESH

MANOJ 
KUMAR

manojk.adv@gmail.c
om

SHRI RAM FINANCE LTD Vs OM 
PARKASH

MANOJ 
KUMAR

manojk.adv@gmail.c
om

SHRI RAM FINANCE LIMITED Vs 
RINKESH

MANOJ 
KUMAR

manojk.adv@gmail.c
om

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

210
Extn Block

Brij Industries Vs Shree Radha 
Govind Electricals

Joti Verma 8950409957, 
9999440419

vikasbhatia280@gma
il.com

SBI Vs A O Enterprises thro. Its 
prop. Mohd. Rashid

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85@gmail
.com

08.02.202
4



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

18 West

CS (COMM)/123/2024 123/2024 08-02-2024

CS (COMM)/124/2024 124/2024 08-02-2024

CS (COMM)/113/2024 113/2024 06-02-2024 9899645472

OMP (I) (COMM.)/16/2024 16/2024 07-02-2024 9873403435

CS (COMM)/119/2024 119/2024 07-02-2024 9718209970

CS (COMM)/122/2024 122/2024 08-02-2024

CS (COMM)/123/2024 123/2024 08-02-2024

CS (COMM)/124/2024 124/2024 08-02-2024

CS (COMM)/136/2024 136/2024 09-02-2024

CS (COMM)/137/2024 137/2024 09-02-2024

CS (COMM)/142/2024 142/2024 12-02-2024 9811255673

OMP (I) (COMM.)/19/2024 19/2024 09-02-2024 9910574027

OMP (I) (COMM.)/26/2024 26/2024 13-02-2024 9910574027

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

SBI Vs M/s Sshellz Fashionista thr. 
Its Prop. Ms. Shaily Vikram Tiwari

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85@gmail
.com

08.02.202
4

SBI Vs M/s Neelam Pharma thr. Its 
Prop. Sh. Ashutosh Kumar

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85@gmail
.com

08.02.202
4

Upinder Pal Singh Sawhney Huf Vs 
M/s Burger Club Pvt. Ltd

Aquib Ali AQUIB.ALI@RISELE
GAL.IN

03-02-
2024

Shubh Lakshmi Capital Ltd Vs Kirti 
Lal

Vijay Kumar 
Sehgal

vijayadv55@gmail.co
m

04-02-
2024

Hero Motocorp Limited Vs Owner  
Proprietor Shah Enterprises

Pramod Kumar 
Singh

aasha@thelegist.com 03-02-
2024

State Bank Of India Vs M/s A O 
Enterprises Through Its Proprietor 
Mohd Rashid

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85@gmail
.com

06-02-
2024

State Bank Of India Vs M/s Sshellz 
Fashionista Through Its Proprietor 
Ms Shaily Vikram Tiwari

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85@gmail
.com

06-02-
2024

State Bank Of India Vs M/s Neelam 
Pharma Through Its Proprietor Sh 
Ashutosh Kumar

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85@gmail
.com

06-02-
2024

Punjab National Bank Vs Chhaya 
Pandey

Ashish Batra 9891223874 , 
9873039121

ashishbatra85@gmail
.com

07-02-
2024

State Bank Of India Vs M/s Alfa 
Industries Through Its Proprietor Sh 
Ajay Kumar Sharma

Arun Kumar 
Batra

9891223874 , 
9873039121

ashishbatra85@gmail
.com

07-02-
2024

Canara Bank Vs Gupta Machinery R. K. Sinha advocatesinha@rediff
mail.com

08-02-
2024

Shriram Finance Ltd Vs Arjun 
Kumar

Sunny Arora Albuslawfirm@gmail.
com

08-02-
2024

Shriram Finance Ltd Vs Sunil Kumar Sunny Arora Albuslawfirm@gmail.
com

27-01-
2024
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Number
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18 West

CS (COMM)/147/2024 147/2024 13-02-2024 7428650450

CS (COMM)/148/2024 148/2024 13-02-2024 7428650450

CS (COMM)/149/2024 149/2024 13-02-2024 7428650450

CS (COMM)/150/2024 150/2024 13-02-2024 7428650450

CS (COMM)/154/2024 154/2024 14-02-2024 9999448797

CS (COMM)/155/2024 155/2024 14-02-2024 9444446565

CS (COMM)/156/2024 156/2024 14-02-2024 9811207995

CS (COMM)/157/2024 157/2024 14-02-2024 G.G. Gupta 8459466042

29/2024 16-02-2024 9811133645

CS (COMM)/170/2024 170/2024 17-02-2024 9911118926

186/2024 20-02-2024 9718618928

OMP (I) (COMM.)/38/2024 38/2024 23-02-2024 9811133645

CS (COMM)/193/2024 193/2024 24-02-2024 9818365011

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

Mohan Meakin Limited Vs Shamsher 
Singh

B.P. Sharma support@spnlegal.co
m

09-02-
2024

Mohan Meakin Limited Vs Ravinder 
Pal Singh

B.P. Sharma support@spnlegal.co
m

09-02-
2024

Mohan Meakin Limited Vs Jasmeet 
Singh Sethi

B.P. Sharma support@spnlegal.co
m

09-02-
2024

Mohan Meakin Limited Vs 
Amarpreet Singh

B.P. Sharma support@spnlegal.co
m

09-02-
2024

Shagun Marcom Vs Mvm Infratech Kushagra Bansal kushagrabansal@aka
ssociates.org.in

12-02-
2024

M/s Gsv Products Vs Jai Kishan Sameer Sidhar Sameer.sidhar@Metr
opolitanlegal.in

12-02-
2024

Ms Tikuram Associates Llp Vs Ms 
Alco Foods Pvt Ltd

Rohtash Kanwar rohkan147@gmail.co
m

12-02-
2024

Ms Pine Plywood Ltd Vs Ms Simplex 
Infrastructure Ltd

info@ggguptaassociat
es.in

12-02-
2024

OMP (I) (COMM.)/29/2024 

Shriram Finance Ltd Vs Jitian Kr 
Bhati

Manoj Kumar MANOJK.ADV@GM
AIL.COM

14-02-
2024

Union Bank Of India Vs Naveen Ravi Kumar advocateravi79@gma
il.com

14-02-
2024

CS (COMM)/186/2024 

Canara Bank E Syndicate Vs Ms 
Sanjeev Washing

Govind Ballabh 
Pandey

govind19feb@gmail.c
om

17-02-
2024

Mukesh Kumar Swami Vs M/s 
Woodtech Interiors Through Its 
Partners

Manoj Kumar MANOJK.ADV@GM
AIL.COM

21-02-
2024

Lancer Footwear India Pvt Ltd Vs 
M/s Dolphin Footweat Pvt Ltd

Shram Vir Vats Vatsadvocate1978@g
mail.com

22-02-
2024

http://10.199.37.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis
http://10.199.37.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis
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18 West

Counter Claim/11/2024 11/2024 26-02-2024 9818493330

Execution (Comm.)/54/2024 54/2024 26-02-2024 9873921590

CS (COMM)/194/2024 194/2024 26-02-2024 9953128141

CS (COMM)/200/2024 200/2024 27-02-2024 9953128141

CS (COMM)/201/2024 201/2024 27-02-2024 9999010507

OMP (I) (COMM.)/49/2024 49/2024 9811133645

19 West West CS (COMM)/101/2024 02-02-2024 9811231910

CS (COMM)/108/2024 03-02-2024 9868227610

CS (COMM)/109/2024 05-02-2024 9718549317

CS (COMM)/112/2024 06-02-2024 9868119078

CS (COMM)/118/2024 06-02-2024 9810552424

OMP (I) (COMM.)/17/2024 07-02-2024 9873403435

CS (COMM)/121/2024 07-02-2024 9212010299

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

Aov Clever Knits Llp And Ors Vs 
Kumar Tag And Label Co

Shrey Kumar kumarshrey12@gmail
.com

23-02-
2024

Shree Nath Lumber Products Pvt Ltd 
Vs M/s Delhi Plywood

Rajeev Kumar 
Jha

rajeevjha2004@yaho
o.co.in

23-02-
2024

Bank Of India Vs M/s Trp Global 
Connect

Nirmal Kumar amb.nirmal@gmail.c
om

24-02-
2024

Bank Of India Vs M/s Trp Global 
Connect

Nirmal Kumar amb.nirmal@gmail.c
om

24-02-
2024

Jmr Jewellers Pvt Ltd Vs Mukesh 
Kumar Bhavarlal

Kamal Jindal JURISLAW@OUTLO
OK.COM

24-02-
2024

OMP (I) 
(COMM.)/49/202
4

Shriram Finance Ltd Vs Gaurav 
Malik

Manoj Kumar MANOJK.ADV@GM
AIL.COM

27-02-
2024

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

403
Extn Block

CS 
(COMM)/101/202
4

Zeta Buildtech 
Pvt Ltd Vs M/s 
Khao Gali 
Restaurants Pvt 
Ltd

Rajeev Kumar 
tiwari

r.tiwari88g
mail.com

CS 
(COMM)/108/202
4

Perumal Sanjay 
Gandhi Vs 
Joginder Pal 
Singh

Gurusharan Singh
gurusharansingh7610@gmail.com

CS 
(COMM)/109/202
4

M/s Girdhar 
Wax Pvt Ltd Vs 
Rakesh Mittal

Sunil Kumar 
Sharma

sharmaunit545@gmail.com

CS 
(COMM)/112/202
4

M/s  Skl 
Universal 
Private Limited 
Vs Raj Kumar 
Daga

Zubeda Begum
zubedabegumadv@gmail.com

CS 
(COMM)/118/202
4

Mohan Meakin 
Limited Vs 
Berch Hodlings 
Private Limited

Bishan Shrma
suppORT@SPNLEGAL.COM

OMP (I) 
(COMM.)/17/2024

Shubh Lakshmi 
Pvt Ltd Vs Dev 
Sharan Giri

Gagan Wadhwa
vijayadv558@gmail.com

CS 
(COMM)/121/202
4

Kavita Goyal Vs 
Yamin

Manoj Khatri 
advocatem.khatri@gmail.com

mailto:gurusharansingh7610@gmail.com
mailto:sharmaunit545@gmail.com
mailto:zubedabegumadv@gmail.com
mailto:suppORT@SPNLEGAL.COM
mailto:vijayadv558@gmail.com
mailto:advocatem.khatri@gmail.com


Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

19 West

CS (COMM)/133/2024 08-02-2024 9899978028

CS (COMM)/134/2024 08-02-2024 9891223874

CS (COMM)/135/2024 08-02-2024 9891223874

OMP (COMM.)/1/2024 09-02-2024 8800948797

CS (COMM)/152/2024 13-02-2024 8588938588

CS (COMM)/159/2024 15-02-2024 9811231910

CS (COMM)/160/2024 15-02-2024 9999448797

CS (COMM)/161/2024 15-02-2024 9810552424

CS (COMM)/162/2024 15-02-2024 9810552424

CS (COMM)/163/2024 15-02-2024 7042421170

CS (COMM)/166/2024 15-02-2024 9811257563

OMP (I) (COMM.)/30/2024 15-02-2024 9811133644

OMP (I) (COMM.)/31/2024 16-02-2024 9811133644

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

CS 
(COMM)/133/202
4

Saraswati 
Woods Pvt Ltd 
Vs Ganaie 
Timber Traders

Randhir Kumar
randheradv@gmail.com

CS 
(COMM)/134/202
4

State Bank Of 
India Vs M/s 
Thakur 
Enterprises

Ashish Batra
ashishbatra85@gmail.com

CS 
(COMM)/135/202
4

State Bank Of 
India Vs M/s 
Luthra 
Industries

Ashish Batra
ashishbatra85@gmail.com

OMP 
(COMM.)/1/2024

Dipen Chitalia 
Vs M/s Sbi 
Cards And 
Payments 
Services Limited

Niteen Kumar 
singh

advniteensinha@gmail.com

CS 
(COMM)/152/202
4

Pushpa Devi Vs 
Tejpal Singh

Keshav Kumar 
Verma

advocatekeshav.verma@gmail.com

CS 
(COMM)/159/202
4

Max 
Engineering 
And Marketing 
Pvt Ltd Vs 
Sumit Kumar

Rajeev Kumar 
tiwari

r.tiwari88g
mail.com

CS 
(COMM)/160/202
4

Shagun Marcom 
Pvt Ltd Vs KK 
Construction 
Co.

Kushagra Bansal
kushagrabansal@akassociates.org.in

CS 
(COMM)/161/202
4

Mohan Meakin 
Limited Vs 
Kashish 
Management 
And Services Pvt 
Ltd

Bishan Shrma
suppORT@SPNLEGAL.COM

CS 
(COMM)/162/202
4

Mohan Meakin 
limited Vs 
Vrindavan 
Apparels Private 
Limited

Bishan Shrma
suppORT@SPNLEGAL.COM

CS 
(COMM)/163/202
4

Naresh Kumar 
Goyal Vs 
Mansha Active 
Private Limited 
Through 
Director Manoj 
Dua, 2) Manoj 
Dua Managing 
Director

Dinesh Gosain
anandlegal1421@gmail.com

CS 
(COMM)/166/202
4

Alok Kumar Vs 
Suraj Singh 
Bisht

Ashish Talwar
talwarnaresh,adv@yahoo.co.in

OMP (I) 
(COMM.)/30/202
4

SHRIRAM 
FINANCE 
LIMITED Vs 
Rakesh Yadav

Manoj Kumar

OMP (I) 
(COMM.)/31/202
4

SHRIRAM 
FINANCE 
LIMITED Vs 
Jitendra Bhati

Manoj Kumar

mailto:randheradv@gmail.com
mailto:ashishbatra85@gmail.com
mailto:ashishbatra85@gmail.com
mailto:advniteensinha@gmail.com
mailto:advocatekeshav.verma@gmail.com
mailto:kushagrabansal@akassociates.org.in
mailto:suppORT@SPNLEGAL.COM
mailto:suppORT@SPNLEGAL.COM
mailto:anandlegal1421@gmail.com
mailto:adv@yahoo.co.in


Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

19 West

OMP (I) (COMM.)/32/2024 16-02-2024 9811133644

CS (COMM)/181/2024 19-02-2024 9810019614

CS (COMM)/185/2024 20-02-2024 9868348493

CS (COMM)/188/2024 22-02-2024 9212716016

OMP (I) (COMM.)/42/2024 23-02-2024 9811133644

OMP (I) (COMM.)/43/2024 23-02-2024 9811133644

OMP (I) (COMM.)/44/2024 23-02-2024 9811133644

OMP (I) (COMM.)/45/2024 23-02-2024 9811133644

OMP (I) (COMM.)/46/2024 23-02-2024 9910574027

CS (COMM)/196/2024 27-02-2024 9810580541

CS (COMM)/203/2024 27-02-2024 9871039149

CS (COMM)/205/2024 28-02-2024 9871434320

CS (COMM)/206/2024 29-02-2024 9871434320

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/32/202
4

SHRIRAM 
FINANCE 
LIMITED Vs 
Praveen Kumar

Manoj kumar
suppORT@SPNLEGAL.COM

CS 
(COMM)/181/202
4

State Bank of 
India Vs Raju

Rajiv Kumar 
Thakur

bahl.associates1995@gmail.com

CS 
(COMM)/185/202
4

Poonam Bhasin 
Vs Concreate 
Cloud Kitchen 
Pvt.Ltd.

Subhash Chandra 
Jha

jhajhaco@gmail.com

CS 
(COMM)/188/202
4

M/s Samchem 
India Private 
Ltd. Vs M/s 
Aishwarya 
Healthcare

Deepika 
Parchanda madan

OMP (I) 
(COMM.)/42/202
4

Shriram Finance 
Limited Vs 
Nitender

Manoj Kumar

OMP (I) 
(COMM.)/43/202
4

Shriram Finance 
Limited Vs Amit 
Nagar

Manoj Kumar

OMP (I) 
(COMM.)/44/202
4

Shriram Finance 
Limited Vs 
Chattar Pal

manoj Kumar

OMP (I) 
(COMM.)/45/202
4

Shriram Finance 
Limited Vs 
Charan Singh

Manoj Kumar

OMP (I) 
(COMM.)/46/202
4

Shriram Finance 
Limited Vs Sunil 
Kumar

Sunny Arora albuslawfir
ms2gmail.co
m

CS 
(COMM)/196/202
4

Ruchika Gupta 
Vs Satender 
Kumar Mukhiya

Ms. Shivani Tomar
lawaffair@gmail.com

CS 
(COMM)/203/202
4

Indain Bank Vs 
Satyam Khare

Sh. Satyam Khare satyamkhare
egmail.com

CS 
(COMM)/205/202
4

Canara Bank Vs 
Krishan And 
Anr

Sh. Ram Bhushan 
Pandey

RBP5370@Yahoo.com

CS 
(COMM)/206/202
4

ICICI Bank Ltd. 
Vs Shri Shyam 
Overseas LLP

Sh. Alok Kumar

mailto:suppORT@SPNLEGAL.COM
mailto:bahl.associates1995@gmail.com
mailto:jhajhaco@gmail.com
mailto:lawaffair@gmail.com
mailto:RBP5370@Yahoo.com
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19 West

CS (COMM)/208/2024 29-02-2024 8130707356

20 1 CS(COMM) 99/2024 01.02.2024 9312120008 N/A 25.01.2024

1 OMP(COMM) 24/2024 01.02.2024 SATISH RAI 8368148214 N/A 27.01.2024

1 CS(COMM) 100/2024 01.02.2024 9811678761 27.01.2024

1 CS(COMM) 101/2024 01.02.2024 9871692197 01.02.2024

1 CS(COMM) 102/2024 01.02.2024 9312222450 27.01.2024

1 CS(COMM) 107/2024 03.02.2024 9810537822 N/A 15.01.2024

1 CS(COMM) 108/2024 03.02.2024 9811116256 30.01.2024

1 CS(COMM) 109/2024 03.02.2024 9311824970 NOT GIVEN 01.02.2024

1 CS(COMM) 114/2024 06.02.2024 9899218215 31.01.2024

1 CS(COMM) 115/2024 06.02.2024 9910599996 01.02.2024

1 CS(COMM) 116/2024 06.02.2024 9910599996 01.02.2024

1 OMP(I)COMM 17/2024 06.02.2024 8527080105 29.01.2024

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

CS 
(COMM)/208/202
4

Charanpaaduka 
Industries Pvt. 
Ltd. Vs Shivam 
Agencies

Sh. Ashok Jain
rinkys601@gmail.com

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

ASG STEEL TEC PVT. LTD. VS. 
TOSHIMA AUTOTECH SOLUTIONS

SUNIIL 
DAHIYA

DEVYANI INTERTNATIONAL 
LIMITED VS. MADHU SHRIDHAR 
& ANR.

M/S WAVE HOSPITALITY PVT. 
LTD. VS. SANJAY SETH AND ORS.

ARJUN SINGH 
BHATI

arjunbhati.law@gmai
l.com

DEUTSCHE BANK AG VS. MR. 
POORAN SINGH,

GURVINDER 
SURI

litigation@surico.in

M/S COMPLETE DEWATERING 
SYSTEMS PVT. LTD. VS. M/S 
SOUTH EAST CONSTRUCTION 
COMPANY PVT. LTD.

MHAMMAD 
TAIYAB KHAN

kmtaiyab@gmail.com

BHANI RAM PROP. M/S SHREE 
SHYAM CONTRACTOR VS. M/S 
MG HOUSING PV. LTD.

VIKAS 
ADVOCATE

M/S ORIENT BATH PVT. LTD. VS. 
M/S ORIENT BATH PVT. LTD.

RAJEEV 
KAPOOR

rajeevkapoor1969@g
mail.com

PUNJAB NATIONAL BANK VS. 
VIMLA

INDRA 
NARAIN

ANKUR BANSAL VS. MALVIKA 
SINGH

RAHUL 
MALHOTRA

RAHULSSMALHOTR
A@GMAIL.COM

M/S CUSHMAN & WAKEFIELD 
INDIA PRIVATE LIMITED VS. 
AHIR ENTERPRISES & ORS.

B. LEGAL 
ADVOCATES

B_LEGAL@OUTLOO
K.COM

M/S CUSHMAN & WAKEFIELD 
INDIA PRIVATE LIMITED VS. 
AHIR ENTERPRISES & ORS.

B. LEGAL 
ADVOCATES

B_LEGAL@OUTLOO
K.COM

VANITA KUMAR VS. SPIRE 
TECHPARK PRIVATE LIMITED

ANKIT 
VIRMANI, 
SHREYA 
MATHUR, 
HRITHIK 
SHARMA

OFFICE@VIRMANI.I
N, 
SHREYA@VIRMANI.
IN

mailto:rinkys601@gmail
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filing

20

1 OMP(I)COMM 18/2024 06.02.2024 8527080105 29.01.2024

1 OMP(COMM) 28/2024 08.02.2024 9313471929 05.02.2024

1 OMP(COMM) 29/2024 08.02.2024 9868204722 05.02.2024

1 EX(COMM) 18/2024 08.02.2024 05.02.2024

1 OMP(COMM) 30/2024 09.02.2024 05.02.2024

1 CS(COMM) 126/2024 09.02.2024 RAJIV RANJAN 8800234388 acourt762 31.01.2024

1 CS(COMM) 133/2024 13.02.2024 9811126091 08.02.2024

1 OMP(COMM) 32/2024 13.02.2024 9871441764 07.02.2024

1 CS(COMM) 134/2024 14.02.2024 08.02.2024

1 OMP(COMM) 36/2024 14.02.2024 AVNISH SINGH8826437138 02.02.2024

1 OMP(COMM) 35/2024 14.02.2024 AVNISH SINGH8826437138 02.02.2024

1 OMP(COMM) 34/2024 14.02.2024 AVNISH SINGH8826437138 02.02.2024

1 CS(COMM) 139/2024 15.02.2024 ADITYA GARG V/S PRAVEEN JAIN 9911108825 07.02.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

VANITA KUMAR VS. SPIRE 
TECHPARK PRIVATE LIMITED

ANKIT 
VIRMANI, 
SHREYA 
MATHUR, 
HRITHIK 
SHARMA

OFFICE@VIRMANI.I
N, 
SHREYA@VIRMANI.
IN

UNION OF INDIA VS. M/S 
MAHESH EDIBLE OIL 
INDUSTRIES

ASHISH 
KUMAR 
SHARMA

ASHISHSHARMA37
9@GMAIL.COM

VAG INFOTECH PRIVATE 
LIMITED VS. NATIONAL SKILL 
DEVELOPMENT

JAI KUMAR 
SINHA

JK.SINHA07@GMAI
IL.COM

M/S PRADEEP VINOD CONST. CO. 
VS. UNION OF INDIA

H & A 
ASSOCIATES

9311307710, 
8595665724

HAIDER.ADV@GMA
IL.COM

SH. VIVEK DEEPAK NAZARE & 
ANR. VS. IIFL HOME FINANCE 
LIMITED & ANR.

AMAR VIVEK 
AGGARWAL/ 
CHITWAN 
GODARA/ SAI 
ANUKARAN

9811631979, 
9814027754

SAISADANLAW@G
MAIL.COM, 
CHITWANGODARA2
5@GMAIL.COM

CANARA BANK (ERSTWHILE 
SYNDICATE BANKK) VS. ARUN 
KUMAR

PERNOD RICARD INDIA PVT. LTD. 
V/S MILAP LIQ1UOR 
CHANDIGARH

ANKUR 
SINGHAL, 
SATISH 
SOLANKI, 
SAURAVH AV 
ASHI

ankursinghaladvocate
@gmail.com

RAJ SHARMA V/S THE GENERAL 
MANAGER NORTHER RAILWAY

A.K. 
TRIVEDI,Adv.

aktrivedilawoffices2g
mail.com

KESHAV HICHEM PVT. LTD V/S 
PINAKIN FINE CHEMICALS

DEEPAK 
KUMAR 
SHARMA ADV.

9811206270, 
9313809728

deepak.sharma75@re
diffmail.com

UNION OF INDIA V/S JAGJEET 
SINGH

avnishs05@gmail.co
m

UNION OF INDIA V/S JAGJEET 
SINGH

avnishs05@gmail.co
m

UNION OF INDIA V/S JAGJEET 
SINGH

avnishs05@gmail.co
m

SK.V & 
ASSOSIATE

siadvocateoo@gmail.
com
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Date of e-
filing

20

1 CS(COMM) 138/2024 15.02.2024 SUHAIL KHAN 97111903030 09.02.2024

1 CS(COMM) 137/2024 15.02.2024 V.K.OHRI ADV 9811093298 09.02.2024

1 CS(COMM) 141/2024 16.02.2024 9811309971 08.02.2024

1 CS(COMM) 148/2024 17.02.2024 011-45640851 22.12.2023

1 EX(COMM) 21/2024 17.02.2024 9811116256 14.02.2024

1 OMP(COMM) 38/2024 17.02.2024 9958983405 13.02.2024

1 CS(COMM) 147/2024 17.02.2024 9811025428 NA 06.02.2024

1 CS(COMM) 146/2024 17.02.2024 9811025428 NA 12.12.2023

1 CS(COMM) 157/2024 19.02.2024 9953133627 15.02.2024

1 CS(COMM) 156/2024 19.02.2024 SUNIL KUMAR 9818256885 15.02.2024

1 CS(COMM) 159/2024 19.02.2024 N/A 15.02.2024

1 CS(COMM) 158/2024 19.02.2024 ROHIT PAL 9716528911 15.02.2024

1 CS(COMM) 166/2024 21.02.2024 9891223874 17.02.2021

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S RAJASTHAN ANTIBIOTICS 
LTD. V/S M/S ANG LIFE S

suhailanadv@gmail.c
om

SANDEEP WADHWA V/S 
SANDEEP WADHWA

ohrivk@yahoo.com

COTTAGE INDUSTRIES 
EXPOSTITION V/S HOOVER 
SERVICES

INDER SINGH 
ADHIKARI

inder_s_adhikari@ya
hoo.com

REVEX ENTERPRISES PVT. LTD 
V/S MR. SYED WAKAR ALI

BHARAT 
GUPTA/VARUN 
TYAGI

legistauxiliary@gmail
.com

RAJESH KHURANA V/S NEETU 
RAJPUT

RAJEEV 
KAPOOR

rkandcompany.legals
ervices@gmail.com

SHANKAR D.D V/S SBI CARDS 
AND PAYMENTS PVT. LTD.

JAIMON 
ANDREWS & 
PIYO HAROLD 
JAIMON

piyo96harold@gmail.
com

INDIAN BANK V/S SAGAR 
TANWAR AND ANR.

PANKAJ 
KUMAR SINGH

INDIAN BANK V/S SHANKY 
BHOLA AND ANR.

PANKAJ 
KUMAR SINGH

HDFC BANK LTD. V/S MR. DILIP 
KUMAR DAS

PRADEEP 
KUMAR JHA

jhapradeep2010@hot
mail.com

M/S CRYSTAL CROP PROTECTION 
LTD. V/S VISHAL SHARMA

snlkmr588@gmail.co
m

SAFEX COMMERCIAL V/S JAI 
PRAKASH ASSOCIATES

PARTH 
DHANANJAY 
TANDON

parth_tandon28@ya
hoo.co.in

M/S GPE TECHNOLOGY LTD. V/S 
M/S SUMA TRADEX PVT. LTD

contactus@akjlaw.in

SBI V/S   LUDHIANA 
DECORATORS & CATERERS

ARUN KUMAR 
BATRA

ashishbatra85@gmil.
com
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1 EX(COMM) 25/2024 21.02.2024 9891194404 21.02.2024

1 CS(COMM) 165/2024 21.02.2024 9811059032 21.02.2024

1 EX(COMM) 26/2024 24.02.2024 19.02.2024

1 CS(COMM) 177/2024 24.02.2024 9034281318 21.02.2024

1 CS(COMM) 176/2024 24.02.2024 9034281318 21.02.2024

1 OMP(COMM) 44/2024 24.02.2024 ATUL NIGAM 9810049589 02.01.2024

1 MISC. DJ. 370/2024 26.02.2024 UNION OF INDIA VS, JBCC 9811603482 19.02.2024

1 OMP(COMM) 48/2024 27.02.2024 9810220089 26.02.2024

1 OMP(COMM) 47/2024 27.02.2024 9810220089 26.02.2024

1 OMP(COMM) 46/2024 27.02.2024 9810220089 26.02.2024

1 CS(COMM) 188/2024 27.02.2024 22.02.2024

1 OMP(I)COMM 28/2024 27.02.2024 9911481624 22.02.2024

1 EX(COMM) 28/2024 27.02.2024 9810620827 14.02.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

SERVOTECH ELECTRICALS PVT. 
LTD V/S MAGNAM 
INTERNATIONAL TRADING 
COMPANY

RAKESH 
KUMAR

rksharma54@gmail.c
om

STATE BANK OF INDIA V/S 
MOHD. ASIF

SHIV K TYAGI 
& ASSOCIATES

shivktyagi@gmail.co
m

M/S TRANSTEK INFOWAYS PVT. 
LTD. V/S M/S BROADCAST 
INI9TIATIVE LTD.

PANKAJ 
KUMAR

9958732424 
&9650044113

roy.pankaj@yahoo.co
.in

AXIS BANK LTD. V/S SUNITA AND 
ORS

VIMAL 
KHURANA ETC

Anirudh.bhardwaj@fi
rstassociates.in

AXIS BANK LTD. V/S KUSHAL 
SINGH AND ORS

VIMAL 
KHURANA ETC

Anirudh.bhardwaj@fi
rstassociates.in

I N VOGUE APPAREL VERSUS 
REFOB INDIA COMPANY

ANIGAM.LAW@GM
AIL.COM

VINOD KUMAR 
RAO

VINOD.KUMAR.RAI
@GMAIL.COM

STATE BANK OF INDIA VS. M/S 
A.K. BUILDERS

JAI MOHAN 
ADVOCATE

MACPROCEEDINGS
@GMAIL.COM

STATE BANK OF INDIA VS. M/S 
ASHA ENTERPRISES PRIVATE 
LIMTED

JAI MOHAN 
ADVOCATE

MACPROCEEDINGS
@GMAIL.COM

STATE BANK OF INDIA VS. M/S 
ASHA ENTERPRISES PRIVATE 
LIMTED

JAI MOHAN 
ADVOCATE

MACPROCEEDINGS
@GMAIL.COM

SHARAD KISHORE GUPTA VS. 
SHREYA HOSPITALITY

DEEPAK 
KOHLI AND 
ASSOCIATES

9811192957, 
9582063085

KOHLI.DEEPAK@H
OTMAIL.COM

ADITYA BIRLA FINANCE LIMITED 
VS. VENKATESWARA AGENCIE & 
ORS.

MAHIP DATTA 
PARASHAR 
AMAN 
VASISTH

MAHIPDATTA@GM
AIL.COM

M/S NECTAR LIFESCIENCES 
LIMITED VS. THR GOVT OF NCT 
OF DELHI THROUGH ITS 
PRINCIPAL SECRETARY

PRAVEEN 
MAHAJAN

ADVOCATEMAHAJA
N27@GMAIL.COM
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1 CS(COMM) 187/2024 27.02.2024 21.02.2024

1 CS(COMM) 199/2024 29.02.2024 9990605966 26.02.2024

1 OMP(I)COMM 36/2024 29.02.2024 28.02.2024

1 EX(COMM) 30/2024 29.02.2024 9971586998 24.02.2024

1 OMP(I)COMM 35/2024 29.02.2024 NOT GIVEN 09.01.2024

1 OMP(I)COMM 34/2024 29.02.2024 NOT GIVEN 09.01.2024

1 OMP(I)COMM 33/2024 29.02.2024 NOT GIVEN 09.01.2024

1 CS(COMM) 173/2024 23.02.2024 9990708680 16.01.2024

1 CS(COMM) 182/2024 26.02.2024 9810674070 21.02.2024

1 CS(COMM) 183/2024 26.02.2024 9810674070 21.02.2024

1 CS(COMM) 184/2024 26.02.2024 9810674070 21.02.2024

1 EX(COMM) 27/2024 26.02.2024 TRF N/A N/A 26.02.2024

21 25 CS (COMM.) 96/2024 01.02.2024 9971357074 01.02.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S TIRUPATI STRUCTURALS 
LTD. VS. M/S SHAPOORJI 
PALLONJI AND COMPANY 
PRIAVTE LIMITED

DILIP 
AGARWAL 
AND POONAM 
AGARWAL

9811650040, 
9810569828

DILIP_AGARWAL74
@REDIFFMAIL.CO
M, 
POONAMSI@REDIF
FMAIL.COMAMAR TULSIYAN ETHICAL 

HYGINE PVT. LTD.
SHRAVAN 
KUMAR 
BANSAL

UNITEDMARK@UN
ITEDANDUNITED.C
OM

M/S CITY LIEF TECHNOLOGIES 
PVT. TLD. VS M/S NIRMAL 
INDUSTRIES AND COMPANY ND 
ORS.

RZ LAWS 
ADVOCATES 
AND 
CONSULTANTS

8448370312, 
9810910312

INFO@RGLAWZ.CO
M

ERNST & YOUNG LLP VS. 
ROSSELL INDIA LIMITED

JVK  & 
ASSOCIATES

PRATEEK@JVKASS
OCIATES.COM

KOTAK MAHINDRA PRIME LTD. 
VERSUS  NEELGAGAN GAGAN & 
ORS.

AMIT KUMAR 
SINHA, ADITYA 
PRASAD, SK 
MEHTA, 
SRIRAM 
KAMAL

9990659331, 011-
42641454

KOTAK MAHINDRA PRIME LTD. 
VS. KRISHNA SON OF 
VEDPRAKASH & ORS.

AMIT KUMAR 
SINHA, ADITYA 
PRASAD, SK 
MEHTA, 
SRIRAM 
KAMAL

9990659331, 011-
42641454

KOTAK MAHINDR PRIME 
LIMITED VESUS MASS SHIPPING 
AGENCIES

AMIT KUMAR 
SINHA, ADITYA 
PRASAD, SK 
MEHTA, 
SRIRAM 
KAMAL

9990659331, 011-
42641454

INVENTION INDIA EXPORTS PVT. 
LTD. VS. INDRAPRASTHA GAS 
LIMITED

SHASHI 
KAUSHIK

adv.shashikaushik@g
mail.com

AXIS BANK LTD. VS. REKHA 
SINGH

VIMAL 
KHURANA

vimal_khurana@yah
oo.co.uk

AXIS BANK LTD. VS. SATYAJIT 
DAS

VIMAL 
KHURANA

vimal_khurana@yah
oo.co.uk

AXIS BANK LTD. VS. RAVINDER 
KUMAR

VIMAL 
KHURANA

vimal_khurana@yah
oo.co.uk

VJ INFONET PVT. LTD. VS. 
TEUCRIUM NETWORK 
INFORMATION PVT. LTD.

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

DEUTSCHE BANK AG Vs M/S RR 
INDIA PVT LTD

SH GAURAV 
KHANNA

litigation@surico.in
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Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

21

25 CS (COMM.) 97/2024 01.02.2024 9953767798 NOT PRIVDED 27.01.2024

25 CS (COMM.) 95/2024 01.02.2024 9810026319 01.02.2024

25 CS (COMM.) 98/2024 01.02.2024 9873334481 27.02.2024

25 EX./COMM. 15/2024 01.02.2024 9810564211 28.01.2024

25 EX./COMM. 16/2024 02.02.2024 TV TODAY VS PROFILIAD MEDIA 78383902L4 02.02.2024

25 CS (COMM.) 104/2024 02.02.2024 8287751990 02.02.2024

25 CS (COMM.) 105/2024 02.02.2024 9818999686 01.02.2024

25 OMP(I)COMM 15/2024 03.02.2024 9818388241 29.01.2024

25 COUNTER CLAIM 5/2024 05.02.2024 9811152045 05.02.2024

25 CS (COMM.) 112/2024 05.02.2024 9999468603 30.01.2024

25 OMP(I)COMM 26/2024 05.02.2024 9811126091 01.02.2024

25 CS (COMM.) 113/2024 06.02.2024 9910599996 01.02.2024

25 OMP (COMM) 27/2024 06.02.2024 9810903831 01.02.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

MS FAITH MERCANTIE Vs MS R K 
HOTLIERS AND DEVELOPERS

MS AAYUSHI 
CHUGH

BRIG JATINDER SINGH PHOOLKA 
Vs HARISH C AGARWAL

SH DHRUV 
NAYAR

dhruv@sgnb.in

RAJEEV RANJAN PRASAD Vs AIR 
INDIA LTD

SH AVANISH 
SRIVASTAVA

AVNISH@NAKSLAW
.COM

INNOVISION LTD Vs DR BABA 
SAHEB AMBEDKAR HOSPITAL

SH CHIRAG 
JAMWAL

chiragjamwal@yahoo
.co.in

SH 
SHAHRUKH 
EJAZ

SHAHRU 
KHEJAZ@ 
HOTMATL.COM

CBRE SOUTH ASIA Vs 
CONNAUGHT PLAZA 
RESTAURANTS

SH PRATIK 
MALIK

pratik@copm.in

H T MEDIA Vs GULAM MUSTAGA 
ENTERPRISES

SH ABHINAV 
GUPTA

ABHINAV@LEGALK
NIGHTS.IN

M/S ADITYA BIRLA FINANCE Vs 
M/S RAGHAV IMPEX AND ORS

SH. SURESH 
JAJORIA    SH. 
VIDUR SIKKA

vidursikka@trulegal.c
o.in

CANARA BANK Vs PRAKASH 
CHANDRA SHUKLA

SH. PRAKASH 
CHAND 
SHUKLA 
(DEFENDANT 
NO-1)

pcshukla1964@rediff
mail.com

M/S PS COMMODITIES Vs JASBIR 
SINGH

SH. 
KUSHAGRA 
BANSAL

ashishchauhan@akas
sociates.org.in

MANOHAR CHAUDHARY Vs 
SUDARSHAN INDIA PVT

SH. ANKUR 
SINGHAL

ankursighaladvocate
@gmail.com

M/S CUSHAMAN AND 
WAKEFIELD INDIA PVT LTD Vs 
AHIR ENTERPRISES

SH. DHRUV 
BHAGAT

B_LEGAL@OUTLOO
K.COM

M/S VRF FOOD LTD Vs GENESIS 
BCW PVT

SH. KUMAR 
VIKRAM

kumarvikramadvocat
e@gmail.com
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Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

21

25 CS (COMM.) 118/2024 08.02.2024 9643524904 05.02.2024

25 CS (COMM.) 119/2024 08.02.2024 9891223874 ashishbatra85@gmail05.02.2024

25 OMP(I)COMM 19/2024 08.02.2024 9811297200 05.02.2024

25 *CS (COMM.) 125/2024 09.02.2024 9999689386 05.02.2024

25 *CS (COMM.) 124/2024 09.02.2024 9999689386 05.02.2024

25 COUNTER CLAIM 06/2024 09.02.2024 9958560900 05.02.2024

25 CS (COMM.) 123/2024 09.02.2024 9899645472 06.20.2024

25 CS (COMM.) 135/2024 13.02.2024 9810700027 13.02.2024

25 EX./COMM. 19/2024 13.02.2024 8527240463 30.01.2024

25 OMP(COMM) 31/2024 12.02.2024 7905705906 07.02.2024

25 CS (COMM.) 129/2024 12.02.2024 9999448797 12.02.2024

25 OMP(COMM) 34/2024 14.02.2024 8826437138 14.02.2024

25 OMP(COMM) 35/2024 14.02.2024 UNION OF INDIA VS JAGJEET 8826437138 14.02.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

STATE BANK OF INDIA Vs  RAHUL 
KUMAR

SH. 
SIDDHARTH

Adv.Siddharth311992
@gmail.com

STATE BANK OF INDIA Vs 
RANJEET SINGH

SH. ASHISH 
BATRA

SMFG INDIA CREDIT COMPANY 
LTD Vs URGO CAPITAL

SH. 
SHASHWAT 
MISHRA

vinodrawat.legal@gm
ail.com

METSO OUTOTEC INDIA Vs 
HALDHARINFRASTRUCTURE

MS HEMLATA 
RAWAT

initnkhare@globindla
woffices.com

METSO OUTOTEC INDIA Vs 
ANIRUDH ENTERPRISES

MS HEMLATA 
RAWAT

initnkhare@globindla
woffices.com

RAJ BALA Vs MUTHOOTTU MINI 
FINANCE

MS SHALU 
KARDAM

shalukardam1989@g
mail.com

GANGA PRASHAD PURI Vs HRI 
OM HOMOEOKALYANPUR

SH SYED 
AQUIB ALI

TKGLAW130@GMAI
L

REENA KHANNA AND ANR Vs 
THE CETRE FOR 
REHABILITATION AND 
ADVANCEDMENT OF DISEBLE

SH ARJUN 
DEWAN

arjun.dewan85@gma
il.com

INTERGLOBE TECHNOLOGY 
QUOTIENT Vs SPECTRUM 
VOYAGES PVT LTD

SH KUMAR 
KARTIKEYA

advkumarkartikeya@
gmail.com

VISHAL CHAUDHARY Vs DABUR 
INDIA LTD

SH UTKARSH 
BHATT

contact@legalcorrido
rs.com

TRUST COMMODITIES PVT LTD 
Vs NEELKANTH FARMA AND ORS.

SH ASHISH 
CHAUHAN

ashishchauhan@akas
sociates.org.in

UNION OF INDIA VS JAGJEET 
SINGH

SH AVINASH 
SINGH

avnishsOS@gmail.co
m

SH AVINASH 
SINGH

avnishsOS@gmail.co
m



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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25 OMP(COMM) 36/2024 14.02.2024 8826437138 14.02.2024

25 CS (COMM.) 33/2024 14.02.2024 8826437138 02.02.2024

25 CS (COMM.) 140/2024 16.02.2024 9654545855 13.2.2024

25 OMP(i)(COMM) 22/2024 15.02.2024 9990659331 NOT PRIVDED 14.02.2024

25 OMP(i)(COMM) 20/2024 15.02.2024 9990659331 NOT PRIVDED 14.02.2024

25 OMP(i)(COMM) 21/2024 15.02.2024 9990659331 NOT PRIVDED 14.02.2024

25 OMP(i)(COMM) 23/2024 15.02.2024 9990659331 NOT PRIVDED 14.02.2024

25 MISC/DJ 359/2024 17.02.2024 8130263910 NOT PRIVDED 14.02.2024

25 CS (COMM.) 142/2024 17.02.2024 9999132159 07.02.2024

25 CS (COMM.) 155/2024 19.02.2024 9871673124 NOT PRIVDED 14.02.2024

25 CS (COMM.) 153/2024 19.02.2024 9818256885 15.02.2024

25 CS (COMM.) 151/2024 19.02.2024 9818256885 15.02.2024

25 CS (COMM.) 154/2024 19.02.2024 9811072845 09.02.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

UNION OF INDIA VS JAGJEET 
SINGH

SH AVINASH 
SINGH

avnishsOS@gmail.co
m

UNION OF INDIA VS JAGJEET 
SINGH

SH AVNISH 
SINGH

avinshs05@gmail.co
m

LINK LOGISTICS MANAGEMENT 
Vs ARRAY FASHIONS

SH SHIVAM 
SHARMA

legal@shivamsharma
.info

KOTAK MAHINDRA PRIME Vs 
MOHAMMAD SHADAB

SH AMIT 
SINHA

KOTAK MAHINDRA PRIME Vs 
SOHAN PAL

SH AMIT 
SINHA

KOTAK MAHINDRA PRIME Vs 
KAPIL NAGAR

SH AMIT 
SINHA

KOTAK MAHINDRA PRIME Vs 
TARUN GUPTA

SH AMIT 
SINHA

DNA ARCHITECT Vs  CARS 24 PVT 
LTD

SH ANSHUL 
GARG          MS 
ARUSHI 
MAHAJAN

STATE BANK OF INDIA Vs  
BIPENDRA DUBEY AND ANR

SH A K AOUT     
                 SH 
SUBRAT 
TRIPATHI

AKROUTADVOCATE
@GMAIL.COM

ASHWANI KUMAR Vs BON 
VIVANT LIFESTYLE PVT LTD

SH PRANOY 
DEY

CRYSTAL CORP PROTECTION LTD 
Vs EVURI VENKATA RAMANA

SH SUNIL 
KUMAR

snlkmr588@gmail.co
m

CRYSTAL CORP PROTECTION LTD 
Vs VIJAY SHAMRAO GARGHATE

SH SUNIL 
KUMAR

snlkmr588@gmail.co
m

ANTRIKSH BHAWAN FLAT 
OWNERS AND OCCUATION 
WELFARE SOCIETY Vs JAI 
PRAKASH

SH RAKESH 
WADHWA   SH 
SARANGA

wlawlegal@gmail.co
m
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25 EX./COMM. 22/2024 19.02.2024 9999653611 08.02.2024

25 OMP(COMM) 39/2024 19.02.2024 9910639360 01.02.2024

25 OMP(COMM) 40/2024 19.02.2024 9871032872 15.02.2024

25 CS (COMM.) 162/2024 20.02.2024 ICICI BANK LTD Vs RESHMA 9811898399 20.02.2024

25 CS (COMM.) 161/2024 20.02.2024 7355238546 16.02.2024

25 OMP(i)(COMM) 24/2024 20.02.2024 9990659331 17.02.2024

25 EX./COMM. 24/2024 20.02.2024 9871324432 20.02.2024

25 EX./COMM. 23/2024 20.02.2024 9899893689 16.02.2024

25 OMP(i)(COMM) 25/2024 20.02.2024 9990659331 19.02.2024

25 OMP (COMM) 41/2024 20.02.2024 011-24319098 14.02.2024

25 CS (COMM.) 163/2024 21.02.2024 9811059032 20.02.2024

25 CS (COMM.) 164/2024 21.02.2024 9818365119 16.02.2024

25 OMP(i)(COMM) 26/2024 22.02.2024 9990659331 21.02.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

PSA POLYMERS PVT Vs 
RAJENDRA SINGH

SH RITIK 
MALIK

rlbajurist@gmail.com

MANMEET SINGH AHLUWALIA Vs 
INDERPAL SINGH

SH AKHIL SURI chaudharylawoffices
@gmail.com

CURRENT PRINT PRODUCTIONS 
Vs BUREAU OF 
ENERGYEFFICIENCY

SH ABHISHEK 
GUPTA

ABHISHEKGUPTA12
3@HOTMAIL.COM

MS PRIANKA 
RAI

manish@klfindia.co
m

TRITON MEDICAL SERVICE Vs 
ABBOT

SH PRITHVI 
KAPOOR

ankit.tripathi@salaw.
com

FUISION MICRO FINANCE Vs 
KALYAN FLOUR MILL

SH AMIT 
KUMAR SINHA

km  pspa  
rtner@gmail.com

NARENDER TUBE HOUSE Vs 
AGTECH INDUSTRIES

MS SHWETA 
GOYAL

shwetagoyal2106@ya
hoo.com

PRUDENT SEA AND AIR SEVICE 
Vs MANISH GOEL

SH SHRAY 
KAUSHAL

adv.shraykaushal@g
mail.com

KOTAK MAHINDRA PRIME Vs 
SUDHIR KUMAR

SH AMIT 
KUMAR SINHA

kmpspartner@gmail.
com

SHARAMPAL SATYAPAL Vs RAVI 
KUMAR

MS SNEH 
SOMANI

lawlinker76@yahoo.c
o.in

STATE BANK OF INDIA Vs NISHU 
GUPTA

SH ISHANT 
YADAV

shivktyagi1@gmail.co
m

STATE BANK OF INDIA Vs NEETU 
SHARMA

SH VARUN 
CHANDIOK

VARUNCHANDIOK
@GMAIL.COM

KOTAK MAHINDRA PRIME Vs 
SUDHIR KUMAR

SH AMIT 
KUMAR SINHA

kmpspartner@gmail.
com
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25 CS (COMM.) 168/2024 22.02.2024 8800994493 17..02.2024

25 CS (COMM.) 167/2024 22.02.2024 9971133684 19.02.2024

25 CS (COMM.) 175/2024 24.02.2024 ASXIS BANK Vs ANITA BHOJ 9818030893 21.02.2024

25 OMP(i)(COMM) 27/2024 24.02.2024 811740125 21.02.2024

25 OMP(COMM) 44/2024 24.02.2024 9810049589 21.02.2024

25 CS (COMM.) 174/2024 24.02.2024 8920434241 17.02.2024

25 OMP(COMM) 45/2024 26.02.2024 011-24319098 16.02.2024

25 OMP(COMM) 43/2024 23.02.2024 981034684 21.02.2024

25 CS (COMM.) 180/2024 26.02.2024 AXIS BANK Vs PANKUL AHLUWA 01/01/1900

25 CS (COMM.) 181/2024 26.02.2024 8750021607 19.02.2024

25 OMP(COMM) 51/2024 27.02.2024 SH P S SINGH 9810220089 26.02.2024

25 OMP(COMM) 49/2024 27.02.2024 SBI Vs A K BUILDERS SH P S SINGH 9810220089 26.02.2024

25 OMP(COMM) 50/2024 27.02.2024 SH P S SINGH 9810220089 26.02.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

ICON CONTROLS PVT LTD Vs 
INDIAN OIL CORPORATION

SH UTKARSH 
JOSHI

utkarshjoshi255@gm
ail.com

WOLTER KLUWER (INDIAN) PVT 
LTD Vs BOOK SOURCE

SH SUSHANT 
SINGHAL

office.wittons@gmail.
com

SH SHASHWAT 
MISHRA

Anirudh.bhardwaj@g
mail.com

ADITYA BIRLA FINANCE Vs G M 
MARKETING PVT

SH AJAY 
UPPAL

VIRTOUS.PEOPLE@
GMAIL.COM

IN VOGUE APPAREL Vs REFOP 
INDIA COMPANY

SH ATUL 
NIGAM

Anigam.law@gmail.c
om

DAVIS TRADING COMPANY Vs 
KHAS FOOD

SH VINAY 
GAUTAM

mvrlawoffices@gmail
.com

PRIVE LUXURY LTD Vs 
AMBIENCE COMMERCIAL 
DEVELOPERS

SH AASTIK 
DHINGRA

lawlinker76@yahoo.c
o.in

MR CONSTRUCTION Vs UNION OF 
INDIA

SH JAGJIT 
SINGH

jagjitsinghadvocate@
yahoo.co.in

SH SOURBH 
CHAUBEY

9818030893    
9034281318

anirudh.bhardwaj@g
mail.com

JAILAXMI ENTERPRISES Vs CPS 
ELECTRIC PVT LTD

SH HIMANSHU 
DHAWAN

contact@utkrishthala
w.com

SBI Vs ASHA ENTERPRIESE PVT 
LTD

macproceedings@gm
ail.com

macproceedings@gm
ail.com

SBI Vs AASHA ENTERPRISES PVT 
LTD

macproceedings@gm
ail.com
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21

25 OMP(i)(COMM) 29/2024 28.02.2024 9990659331 09.01.2024

25 OMP(i)(COMM) 30/2027 28.02.2024 9990659331 09.01.2024

25 OMP(i)(COMM) 31/2024 28.02.2024 7827403519 22.02.2024

25 CS (COMM.) 189/2024 28.02.2024 9312222450 23.02.2024

25 OMP(COMM) 52/2024 28.02.2024 9958899011 23.02.2024

25 OMP(i)(COMM) 32/2024 29.02.2024 9990659331 09.01.2024

25 CS (COMM.) 192/2024 29.02.2024 9811170646 24.02.2024

25 CS (COMM.) 191/2024 29.02.2024 9311824970 22.02.2024

25 CS (COMM.) 193/2024 29.02.2024 9811170646 24.02.2024

25 CS (COMM.) 194/2024 29.02.2024 9990605966 24.02.2024

25 CS (COMM.) 172/2024 23.02.2024 919810134793 23.02.2024

22 24 SUIT FOR RECOVERY CS (COMM)/103/2024 01-02-2024 9667798205 27-01-2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

KOTAK MAHINDRA PRIME Vs 
JOGINDER KUMAR ARORA

SH SRIRAM 
KAMAL

kmpspartner@gmail.
com

KOTAK MAHINDRA PRIME Vs 
AMIT KUMAR

SH SRIRAM 
KAMAL

kmpspartner@gmail.
com

LEASE PLAN INDIA Vs RUDRAKSH 
PHARMA DISTRIBUTER

SH AKHILESH 
PRADHAN

AKHILESH.PRADHA
N@YAHOO.COM

COMPLETE DEWATERING 
SYSTEMS  Vs SHEKHAWATI 
ENTERPRISES

SH M TAIYAB 
KHAN

Kmtaitayab@gmail.c
om

UNION OF INDIA VS NECO HEAVY 
ENGINEERING & CASTING 
NAGPUR

MS RUBY 
GAUTAM

rubygautamadv@gma
il.com

KOTAK MAHINDRA PRIME Vs 
RAHUL GERA

MS ISHA 
BEHAL

kmpspartner@gmail.
com

STATE BANK OF INDIA Vs MOHD 
SABU

MS RUCHI 
KHURANA

ruchikhuranaadvocat
e@gmail.com

PUNJAB NATIONAL BANK Vs 
SUNITA KUMARI

SH INDRA 
NARAIN

assiciatenarayan29@
gmail.com

STATE BANK OF INDIA Vs 
JEESHAN KHURESHI

MS RUCHI 
KHURANA

ruchikhuranaadvocat
e@gmail.com

SUDEEP GARG Vs RADHE SHYAM 
AGARWAL

SH SHRAVAN 
KUMAR

UNITEDMARK@UN
ITEDANDUNITED.C
OM

HERO INVEST CORP Vs ASHOK 
KUMAR

SH ANIL 
KUMAR SAHU

allipcare@gmail.com

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Ns Industries Vs Jpc Through Its 
Partners

Amandeep 
Mehra(P),

amandipmehhra@gm
ail.com
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24 SUIT FOR TRADEMARK CS (COMM)/106/2024 02-02-2024 9810017859 31-01-2024

24 SUIT FOR RECOVERY Counter Claim/4/2024 02-02-2024 7503778458 30-01-2024

24 SUIT FOR RECOVERY CS (COMM)/110/2024 03-02-2024 STP LTD Vs TARMAT LTD 9810911816 31-01-2024

24 APPLICATION U/S 151 CPC Misc DJ/290/2024 06-02-2024 9810168448 02-02-2024

24 SUIT FOR RECOVERY CS (COMM)/121/2024 08-02-2024 7838929829 23-01-2024

24 EXECUTIION PETITION Execution (Comm)/17/2024 08-02-2024 9810074102 17-01-2024

24 APPLICATION U/S 151 CPC Misc DJ/328/2024 08-02-2024 9711173901 03-02-2024

24 SUIT FOR RECOVERY CS (COMM)/122/2024 08-02-2024 9599138139 31-01-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

KRBL LTD Vs ABDUL RAZAK VP 
AND ORS

Shravan 
Bansal(P),

skbansalipr@gmail.c
om

M/s Primatel Fibcom Limited Vs 
Shenzhen Synco Technologies 
Company Limited

VIKRAM 
GULLIYA(P),

vikramgulliya@gmail.
com

VIJAYENDER  
KUMAR(P),

vkumar2576@gmail.c
om

Ms Sarawjeet Singh Vs TAURUS 
INTERNATIONAL PROJECTS PVT 
LTD AND ANR

Rohit Kumar(P), e-mail id not 
provided by ld. 
counsel

State Bank Of India Vs Sas Infratech 
Private Limited

Gopal Chand 
Sharma(P),

sharma9683@gmail.c
om

P S Commodities Vs Manjit Rai 
Ahuja

Vipin  
Chaudhary(P),

chaydhary1995@yaho
o.com

Max Life Insurance Co Ltd Vs Mansi 
Pahwa

GULSHAN KR 
SACHDEV(P),

counselgulshan@gma
il.com

State Bank Of India Vs Jai Prakash 
Tomar

Siddharth(P), siddharth.kumar23@
gmail.com
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22

24 SUIT FOR RECOVERY CS (COMM)/120/2024 08-02-2024 9599138139 02-02-2024

24 SUIT FOR RECOVERY CS (COMM)/128/2024 09-02-2024 9899500164 31-01-2024

24 SUIT FOR RECOVERY CS (COMM)/127/2024 09-02-2024 9999930291 05-02-2024

24 SUIT FOR RECOVERY CS (COMM)/132/2024 12-02-2024 7895664246 shine9st@gmail.com 06-02-2024

24 SUIT FOR RECOVERY CS (COMM)/131/2024 12-02-2024 7895664246 shine9st@gmail.com 06-02-2024

24 SUIT FOR RECOVERY CS (COMM)/130/2024 12-02-2024 8130231302 03-02-2024

24 APPLICATION U/S 151 CPC Misc DJ/332/2024 13-02-2024 9811628929 07-02-2024

24 OMP (COMM)/37/2024 16-02-2024 9891777389 13-02-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

State Bank Of India Vs Sachin Siddharth(P), siddharth.kumar23@
gmail.com

Sarvottam Rolling Mills Pvt Ltd Vs 
Ansal Housing Limited

Arjun Sanjay(P), e-mail id not 
provided by ld. 
counsel

N Con Vs Shapoorji Pallonji And 
Company Private Limited

Ankush 
Yadav(P),

ankushyadav981@gm
ail.com

Harvinder Singh Jaggi Vs Tdi Infra Shaini 
Bhardwaj(P),

Rajesh Sam Suri Vs Tdi Infra Shaini 
Bhardwaj(P),

Arun Chopra Vs Tdi Infracorp India 
Ltd

Raghav 
Kumar(P),

e-mail id not 
provided by ld. 
counsel

Ml Infomap Pvt Ltd Vs Gti Infotel 
Pvt Ltd

Bharat Arora(P), bharat_ryans@yahoo
.co.in

U/S 34 ARBITRATION 
CONCILIATION ACT

M/s Royal India Vacation Pvt Ltd Vs 
M/s Goyal Group Of Hotels

SANJAY 
KUMAR(P),

sanjaykumar@hotma
il.com
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24 EXECUTIION PETITION Execution (Comm)/20/2024 17-02-2024 9811767023 07-02-2024

24 SUIT FOR RECOVERY CS (COMM)/143/2024 17-02-2024 9013534938 09-02-2024

24 SUIT FOR RECOVERY CS (COMM)/144/2024 17-02-2024 9013534938 16-12-2023

24 SUIT FOR RECOVERY CS (COMM)/145/2024 17-02-2024 9013534938 16-12-2023

24 SUIT FOR RECOVERY CS (COMM)/152/2024 19-02-2024 9650775774 13-02-2024

24 APPLICATION U/S 151 CPC Misc DJ/360/2024 19-02-2024 9811277366 09-02-2024

24 SUIT FOR RECOVERY CS (COMM)/149/2024 19-02-2024 9560961929 13-02-2024

24 SUIT FOR RECOVERY CS (COMM)/150/2024 19-02-2024 9899900140 12-02-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Jitendra Kumar Vs Delhi Metro Rail 
Corporation

Sunill  
Kumar(P),

advsunil22@gmail.co
m

Revex Enterprises Pvt Ltd Thr Ar 
Ankush Gupta Vs Mr Aaytul Islam 
Ansari Vs Mr Aaytul Islam Ansari

Bharat 
Gupta(P),

bharat.gupta@outloo
k.in

Revex Plasticisers Pvt Ltd Vs 
Creative Quartz Llp

Bharat 
Gupta(P),

bharat.gupta@outloo
k.in

Revex Plasticisers Pvt Ltd Vs Kusum 
Suresh Barhe

Bharat 
Gupta(P),

bharat.gupta@outloo
k.in

Gabion Technologies India Pvt 
Limited Vs Nayani Anilben

Dinesh 
Yadav(P),

dineshrao0519@gmai
l.com

Shruti Dhruva Vs Vayudoot Multi 
Services Pvt Ltd

SANDEEP 
BHALLA

sandeepbhallaadvoca
te@gmail.com

Mehrotra Buildcon Pvt Ltd Vs JAI 
PRAKASH ASSOCIATES LIMITED

Pooja 
Kumari(P),

POOJA061091@GM
AIL.COM

Ist Steel And Power Limited Vs Suma 
Tradex Private Limited

Arun 
Sharma(P),

arunadvocate2010@g
mail.com
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22

24 SUIT FOR RECOVERY CS (COMM)/160/2024 20-02-2024 8800633737 16-02-2024

24 SUIT FOR RECOVERY CS (COMM)/171/2024 22-02-2024 9911415763 11-02-2024

24 SUIT FOR TRADEMARK CS (COMM)/169/2024 22-02-2024 9548888420 14-02-2024

24 SUIT FOR RECOVERY CS (COMM)/170/2024 22-02-2024 9911107626 15-02-2024

24 SUIT FOR RECOVERY CS (COMM)/179/2024 24-02-2024 9810674070 19-02-2024

24 SUIT FOR RECOVERY CS (COMM)/178/2024 24-02-2024 9810674070 19-02-2024

24 SUIT FOR RECOVERY CS (COMM)/185/2024 26-02-2024 9810674070 21-02-2024

24 EXECUTIION PETITION Execution (Comm)/28/2024 27-02-2024 9810620827 09-02-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Union Bank Of India Vs Suneet 
Kumar

Uzair Elahi(P), SAYEED.UZAIR093
@GMAIL.COM

UNITED INDIA INSURANCE 
COMPNAY LTD Vs PATEL 
ROADWAYS AND ANR

Ashutosh 
Singhal(P),

e-mail id not 
provided by ld. 
counsel

The Supreme Industries Limited Vs 
Prince Polymers

SHRIHAR 
TRIPATHI(P),

advocate.shrihar@gm
ail.com

Gonsai Logistics Pvt Ltd Vs Akansha 
Carriers And Movers

Rakesh Kumar  
Sharma(P),

e-mail id not 
provided by ld. 
counsel

Axis Bank Ltd Vs Ankit Vij and Ors VIMAL  
KHURANA(P),

vimal_khurana@yah
oo.co.uk

Axis Bank Ltd Vs Vijay Kumar and 
Ors

VIMAL  
KHURANA(P),

vimal_khurana@yah
oo.co.uk

Axis Bank Ltd Vs Chetan Kumar VIMAL  
KHURANA(P),

vimal_khurana@yah
oo.co.uk

M/S NECTAR LIFESCIENCES 
LIMITED Vs THE GOVT OF NCT OF 
DELHI THROUGH ITS PRINCIPLE 
SECRETARY

Praveen 
Mahajan(P),

advocatemahajan27@
gmail.com
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24 SUIT FOR RECOVERY CS (COMM)/186/2024 27-02-2024 9811756351 19-02-2024

24 SUIT FOR RECOVERY CS (COMM)/190/2024 28-02-2024 8376841313 ekant23@gmail.com 21-02-2024

24 EXECUTIION PETITION Execution (Comm)/29/2024 28-02-2024 9810689480 23-02-2024

24 SUIT FOR RECOVERY CS (COMM)/198/2024 29-02-2024 9811170646 24-02-2024

24 SUIT FOR RECOVERY CS (COMM)/196/2024 29-02-2024 9811170646 24-02-2024

24 EXECUTIION PETITION Execution (Comm)/30/2024 29-02-2024 9810090901 24-02-2024

24 SUIT FOR RECOVERY CS (COMM)/197/2024 29-02-2024 9810862947 24-02-2024

24 SUIT FOR TRADEMARK CS (COMM)/195/2024 29-02-2024 9810017859 24-02-2024

23 SOUTH OMP (I) (COMM)/320/2024 02-02-2024 9958726491 01.02.2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

M/s Bch Electric Limited Vs 
Accusonic Controls Pvt  Ltd  Through 
Its Directors

Mukesh 
Ranjan(P),

e-mail id not 
provided by ld. 
counsel

Canara Bank Vs Prem Singh Thakur Ekant  
Luthra(P),

Ipl Biologicals Limited Vs Sahkari 
Agro Industrial Society Limited

Anupam Kumar 
Jha(P),

advanupamjha@gmai
l.com

State Bank Of India Vs Sadik Khan 
Proprietor Sst Enterprises

RUCHI 
KHURANA(P),

e-mail id not 
provided by ld. 
counsel

State Bank Of India Vs Kamini 
Sharma Prop Aadvik Bakery 
Confectionary Enterprises

RUCHI 
KHURANA(P),

e-mail id not 
provided by ld. 
counsel

ERNSH AND YOUNG LLP Vs 
ROSSELL INDIA LIMITED

Manav 
Vohra(P),

e-mail id not 
provided by ld. 
counsel

M/s Northern Steel And General 
Mills Private Limited Vs Kamladityya 
Construction Private Limited

SANJAY 
KUMAR(P),

e-mail id not 
provided by ld. 
counsel

Shubham Goldiee Masale Private 
Limited Vs Shubham Feed Products

Shravan 
Bansal(P),

skbansalipr@gmail.c
om

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Toyota Financial Services India Ltd 
Vs Mukta Jayesh Wagh

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration
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Advocate Mobile 
Number
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filing

23 SOUTH

OMP (I) (COMM)/319/2024 02-02-2024 9958726491 01.02.2024

OMP (I) (COMM)/317/2024 02-02-2024 9958726491 01.02.2024

OMP (I) (COMM)/315/2024 02-02-2024 9958726491 01.02.2024

OMP (I) (COMM)/314/2024 02-02-2024 9958726491 01.02.2024

OMP (I) (COMM)/316/2024 02-02-2024 9958726491 01.02.2024

OMP (I) (COMM)/313/2024 02-02-2024 9958726491 01.02.2024

OMP (I) (COMM)/334/2024 03-02-2024 9958726491 02.02.2024

OMP (I) (COMM)/333/2024 03-02-2024 9958726491 02.01.2024

OMP (I) (COMM)/331/2024 03-02-2024 9873347330 02.01.2024

Civil Case CS (COMM)/57/2024 03-02-2024 9811551781 02.01.2024

Civil Case CS (COMM)/62/2024 06-02-2024 ANIL VYAS(P), 9810865249 05.02.2024

Execution (Comm)/16/2024 06-02-2024 9810433853 05.02.2024

OMP (I) (COMM)/356/2024 06-02-2024 9811015339 05.02.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Toyota Financial Services India Ltd 
Vs Solanki Mukesh Meramanbhai

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Toyota Financial Services India Ltd 
Vs Kedar Nathmal Prajapatso Nath

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Cnh Industrial Capital India Private 
Limited Vs Lovepreet Singh

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Cnh Industrail Capital India Private 
Limited Vs Gurbhej Singh

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Cnh Industrial Capital India Private 
Limited Vs Vijay Kumar Vasantrao 
Kshirsagar

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Cnh Industrial Capital India Private 
Limited Vs Soniya

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Toyota Financial Services India Ltd 
Vs Jadeja Yuvrajsinh R

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Toyota Financial Services India Ltd 
Vs Gadhavi Vishal Krusnagopal

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Idfc First Bank Vs Sandeep Kumar 
9562

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

Jkr Techno Engineers Pvt Ltd Vs 
Jmd Limited

ANUJ 
SINHA(P),

sinhaanujk@gmail.co
m

12, New Court 
Block-I

Jo Pharma Private Limited Vs Hema 
And Vidhi Enterprises

namratamalik_11@ya
hoo.com

12, New Court 
Block-I

Execitopm Petition Sardul Singh Vs Iffco Tokio General 
Insurance Company

NITESH 
KUMAR(P),

rajeshkaushjk298@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Yes Bank Ltd Vs Neeraj Ruhela SACHIN 
KUMAR(P),

Katyalsachin2008@g
mail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

23 SOUTH

OMP (I) (COMM)/353/2024 06-02-2024 9811015339 05.02.2024

OMP (I) (COMM)/355/2024 06-02-2024 9811015339 05.02.2024

OMP (I) (COMM)/354/2024 06-02-2024 9811015339 05.02.2024

OMP (I) (COMM)/352/2024 06-02-2024 9811015339 05.02.2024

OMP (I) (COMM)/351/2024 06-02-2024 9811015339 05.02.2024

Civil Case CS (COMM)/64/2024 07-02-2024 9910035893 06.02.2024

Civil Case CS (COMM)/63/2024 07-02-2024 8285002845 06.01.2024

OMP (I) (COMM)/363/2024 08-02-2024 9958726491 07.02.2024

OMP (I) (COMM)/373/2024 09-02-2024 9250924093 08.02.2024

Civil Case CS (COMM)/67/2024 12-02-2024 9838660707 09.02.2024

OMP (I) (COMM)/374/2024 13-02-2024 9958726491 12.02.2024

Application U/s 9 Rule 9 Misc DJ/34/2024 13-02-2024 8800933083 12.01.2024

Civil Case CS (COMM)/69/2024 13-02-2024 9810343732 12.01.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Yes Bank Ltd Vs Suman Devi SACHIN 
KUMAR(P),

Katyalsachin2008@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Yes Bank Ltd Vs Ankit Kalshan SACHIN 
KUMAR(P),

Katyalsachin2008@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Yes Bank Ltd Vs Nur Hasan SACHIN 
KUMAR(P),

Katyalsachin2008@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Yes Bank Ltd Vs Ranjeet Kumar SACHIN 
KUMAR(P),

Katyalsachin2008@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Yes Bank Ltd Vs Pratap Singh SACHIN 
KUMAR(P),

Katyalsachin2008@g
mail.com

12, New Court 
Block-I

Kanwar Singh Yadav Vs Indian 
Institute Of Technology

Prashant Kumar 
Pandey(P),

chamberofijoy@outlo
ok.com

12, New Court 
Block-I

Malook Pharmaceuticals Private 
Limited Vs Pink Labs Biosciences

Sanjeev 
Kumar(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Limited Vs Bhushan RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

M/s Sneha Industries Vs Indiann Oil 
corporation Ltd

Vishal Bansal advocatevishalbansal
@gmail.com

12, New Court 
Block-I

MAHESH EDIBLE OIL 
INDUSTRIES LTD Vs Brij Agro 
Products

Varnika 
Bajaj(P),

varnikabajajadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Cnh Industrial Capital India Private 
Limited Vs Amardeep Singh

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

Worlds Window Impex India Private 
Limited Through Resolution 
Professional Kapil Dev Taneja Vs Trs 
Metals Private Limited

Raushal 
Kumar(P),

ankur@mitalandmita
l.com

12, New Court 
Block-I

State Bank Of India Vs Naresh 
Kumar And Anr

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@rediffma
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

23 SOUTH

Civil Case CS (COMM)/70/2024 13-02-2024 9810343732 12.01.2024

Civil Case CS (COMM)/68/2024 13-02-2024 9810343732 12.01.2024

Civil Case CS (COMM)/71/2024 13-02-2024 9810343732 12.01.2024

Civil Case CS (COMM)/76/2024 15-02-2024 8929528243 13.02.2024

Civil Case CS (COMM)/78/2024 16-02-2024 9811400314 15.02.2024

Execution (Comm)/18/2024 16-02-2024 9911040316 15.01.2024

Execution (Comm)/19/2024 17-02-2024 9999797229 16.02.2024

Misc. application Misc DJ/44/2024 19-02-2024 9899218215 17.02.2024

Civil Case OMP (I) (COMM)/380/2024 19-02-2024 9958726491 17.02.2024

OMP (I) (COMM)/378/2024 19-02-2024 9958726491 17.02.2024

OMP (I) (COMM)/379/2024 19-02-2024 9958726491 17.02.2024

Application U/s 9 Rule 9 Misc DJ/43/2024 19-02-2024 9873706792 17.02.2024

Civil Case OMP (I) (COMM)/389/2024 20-02-2024 9958726491 19.02.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

State Bank Of India Vs Subol Parihar KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@rediffma
il.com

12, New Court 
Block-I

State Bank Of India Vs Sanjay 
Sharma And Anr

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@rediffma
il.com

12, New Court 
Block-I

State Bank Of India Vs Shyam Singh 
And Anr

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@rediffma
il.com

12, New Court 
Block-I

Bright Electrical and Engineerings 
Vs Rakesh Kumar

md zunaid(P), 11kundan22singh@g
mail.com

12, New Court 
Block-I

UCO Vs Dilawar Singh Sangwan Shashi 
Kaushik(P),

advarunsharma2009
@gmail.com

12, New Court 
Block-I

Execitopm Petition M/s Mascot Health Series Pvt Ltd Vs 
M/s Brou Winkind Pharma Lab Pvt 
Ltd

ROHIT 
SEHGAL(P),

info@lawgba.in

12, New Court 
Block-I

Execitopm Petition Akaanksha Credit And Leasing Pvt Lt 
Vs Vinoo Franklin

GAURAV 
MALHOTRA(P),

malhotra_gaurav197
6@yahoo.co.in

12, New Court 
Block-I

Anupama Varma Vs Intec Infonet 
Pvt Ltd

RAHUL 
MALHOTRA(P),

rahulssmalhotra@gm
ail.com

12, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Shashi Kumar Rathod

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Kotak Mahindra Prime Ltd Vs Monu 
B

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Kotak Mahindra Prime Ltd Vs 
Mahesh S

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

Canara Bank Vs Pooja And Ors NITESH 
KUMAR(P),

ritumishra.advocate
@gmail.com

12, New Court 
Block-I

Kotak Mahindra Prime Ltd Vs Dalbir 
Singh

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

23 SOUTH

Execution (Comm)/21/2024 21-02-2024 9899785004 20.02.2024

Civil Case CS (COMM)/82/2024 21-02-2024 8800784740 20.02.2024

Civil Case CS (COMM)/83/2024 21-02-2024 9811132049 20.02.2024

Civil Case CS (COMM)/81/2024 21-02-2024 9810100554 goel6@yahoo.com 20.02.2024

Civil Case OMP (I) (COMM)/391/2024 22-02-2024 8376049807 21.02.2024

OMP (I) (COMM)/390/2024 22-02-2024 8376049807 21.02.2024

CS (COMM)/87/2024 22-02-2024 9899032907 21.02.2024

OMP (I) (COMM)/403/2024 23-02-2024 8376049807 22.02.2024

Civil Case CS (COMM)/90/2024 23-02-2024 9810462588 22.02.2024

OMP (I) (COMM)/402/2024 23-02-2024 8376049807 22.02.2024

OMP (I) (COMM)/401/2024 23-02-2024 8376049807 22.02.2024

OMP (I) (COMM)/408/2024 26-02-2024 8285002845 24.02.2024

OMP (I) (COMM)/408/2024 26-02-2024 8285002845 24.02.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Neogrowth Credit Private Limited Vs 
Monsters Cafe

LLC Advocates 
and 
Consultants(P),

legeslocusconsociate
@gmail.com

12, New Court 
Block-I

State Bank Of India Vs Pooja Dharmendra 
Singh(P),

shubhi1673@gmail.co
m

12, New Court 
Block-I

Shri Sanjay Jain Vs Shri Vishnu YOGRAJ  
GULLAIYA(P),

advocateyograj.gullai
ya@gmail.com

12, New Court 
Block-I

Kapoor Sons And Co Vs 
Supermarche 37 Traders Llp

surinder 
goel(P),

12, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Manjit Singh

DINESH  
JAIN(P),

advocateashok.1@gm
ail.ccom

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Toyota Financial Services India 
Limited Vs Angrej Singh

DINESH  
JAIN(P),

advocateashok.1@gm
ail.ccom

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Nidhi Gulati Vs Repro Books Limited SOURAV 
KUMAR 
JENA(P),

tarangagarwal@agar
walijetley.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Toyota Financial Services India 
Limited Vs Rathod Sanjay Kanji

DINESH  
JAIN(P),

advocateashok.1@gm
ail.ccom

12, New Court 
Block-I

Raj Singh Malik Vs Jitender Sharma Vivek 
Jaiswal(P),

advocatesdaphtar@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Toyota Financial Services India 
Limited Vs Ajay Kumar Rana

DINESH  
JAIN(P),

advocateashok.1@gm
ail.ccom

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Toyota Financial Services India 
Limited Vs Satbir Singh

DINESH  
JAIN(P),

advocateashok.1@gm
ail.ccom

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

HDFC Bank Ltd Vs Sakshi  Tyagi SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

HDFC Bank Ltd Vs Sakshi  Tyagi SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

23 SOUTH

Civil Case CS (COMM)/92/2024 26-02-2024 9810343732 24.02.2024

OMP (I) (COMM)/420/2024 28-02-2024 8285002845 27.02.2024

Civil Case CS (COMM)/93/2024 28-02-2024 8586087906 27.02.2024

Civil Case CS (COMM)/98/2024 29-02-2024 2684355 28.02.2024

24 SOUTH CS(COMM) 58/24 03.02.2024 9810868595 22.12.2023

Commercial OMP(COMM) 6/2024 03.02.2024 SUKAM POWER VS HDFC BANI BRAR 9811515182 01.02.2024

Commercial CS(COMM) 59/24 03.02.2024 ABHAY SINGH 738944445 01.02.2024

Commercial OMP(I)COMM 338/24 05.02.2024 AXIS BANK LTD VS ROHIT 9958726491 02.02.2024

Commercial OMP(I)COMM 339/24 05.02.2024 9958726491 02.02.2024

Commercial OMP(I)COMM 340/24 05.02.2024 9958726491 01.02.2024

Commercial OMP(I)COMM 341/24 05.02.2024 9958726491 01.02.2024

Commercial OMP(I)COMM 342/24 05.02.2024 9958726491 01.02.2024

Commercial OMP(I)COMM 343/24 05.02.2024 9958726491 01.02.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

State Bank Of India Vs Inder And 
Anr

KAMLESH 
KUMAR 
SINGH(P),

ksingh1123@rediffma
il.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

HDFC Bank Ltd Vs Energex Systems SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

Arvind Yadav Vs Paridhi Space Infra AMBER 
JAIN(P),

adv.yogesh007@gmai
l.com

12, New Court 
Block-I

Loreal Sa Vs Bavishi Rajnikant 
Bhikhabhai

Shravan 
Bansal(P),

unitedmarj@uniteda
ndunited.com

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

Commerciall RAJINDER CHIKARA VS MUKESH 
ARORA

MUKESH 
CHAND 
VASHIST

VASHISHTMUKESH
09@GMAIL.COM

6, New Court 
Block-I

ADV.BANIBRAR@G
MAIL.COM

6, New Court 
Block-I

GF TOLL ROAD VS PINNACLE 
MEDIA

AS_LAWCHAMBER
@OUTLOOK.COM

6, New Court 
Block-I

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL VS 
MOHAMMAD TAUFIQ

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

CNH INDUSTRIAL VS JAGAT 
SINGH EARTH MOVERS

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

CNH INDUSTRIAL VS GURPREET 
SINGH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL VS POONAM 
SINGH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL VS 
ASHWININ YOGENDER

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial OMP(I)COMM 344/24 05.02.2024 9958726491 31.01.2024

Commercial CS(COMM) 61/24 05.02.2024 STATE BANK OF INDIA VS SEERO 8800784740 02.02.2024

Commercial OMP(I)COMM 349/24 06.02.2024 9958726491 31.01.2024

Commercial OMP(I)COMM 350/24 06.02.2024 9958726491 01.02.2024

Commercial CS(COMM) 66/24 09.02.2024 JYOTI GUPTA 9871598630 02.02.2024

Commercial CS(COMM) 80/24 13.02.2024 UCO BANK VS PRAVEEN KANWAR 9810487503 09.02.2024

Commercial OMP(I)COMM 422/24 29.02.2024 8285002845 23.02.2024

Commercial OMP(I)COMM 423/24 29.02.2024 9311022104 16.11.2023

Commercial OMP(I)COMM 424/24 29.02.2024 9311022104 10.11.2023

Commercial OMP(I)COMM 425/24 29.02.2024 9311022104 10.11.2023

Commercial OMP(I)COMM 426/24 29.02.2024 9311022104 16.11.2023

Commercial OMP(I)COMM 427/24 29.02.2024 8280079686 09.02.2024

25 South Commercial Execution (Comm)/15/2024 05-02-2024 9958726491 29-01-2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

CNH INDUSTRIAL VS GURPREET 
SINGH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

DHARMENDRA 
SINGH

SHUBHI1673@GAMI
L.COM

6, New Court 
Block-I

CNH INDUSTRIAL VS RAVINDER 
ISHWAR SINGH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

CNH INDUSTRIAL VS JAGJEET 
SINGH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

ORCHID ASIA LIMITED VS LAJ 
EXPORTS

JYOTI.GUPTA.LAWY
ER@GMAIL.COM

6, New Court 
Block-I

ABHAY KR 
BHARDWAJ

ABHAYADVOCATE
@YAHOO.CO.IN

6, New Court 
Block-I

TATA CAPITAL FINANCE VS 
BAIJNATH SERVICE

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IFFCO KISAN FINANCE VS 
KALYAN SINGH

RAJEEV 
RANJAN

INTERNATION.LAW
FIRM.LLP13@GMAI
L.COM

6, New Court 
Block-I

IFFCO KISAN FINANCE VS 
SANTRAM UMADUTT

RAJEEV 
RANJAN

INTERNATION.LAW
FIRM.LLP13@GMAI
L.COM

6, New Court 
Block-I

IFFCO KISAN FINANCE VS 
ASHARAM MALKHAN SINGH

RAJEEV 
RANJAN

INTERNATION.LAW
FIRM.LLP13@GMAI
L.COM

6, New Court 
Block-I

IFFCO KISAN FINANCE VS MOHD 
WAHID

RAJEEV 
RANJAN

INTERNATION.LAW
FIRM.LLP13@GMAI
L.COM

6, New Court 
Block-I

DR VIVEK PHANSWAL VS NAYATI 
HEALTHCARE

RISHABH 
DHEER

RISHABDHEER@G
MAIL.COM

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Orix Leasing And Finance Services 
India Ltd Vs Trux App Private 
Limited

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial CS (COMM)/54/2024 01-02-2024 9999551989 31-01-2024

Commercial CS (COMM)/55/2024 02-02-2024 9953226302 31-01-2024

Commercial OMP (I) (COMM)/412/2024 26-02-2024 9811142718 31-01-2024

Commercial OMP (I) (COMM)/347/2024 05-02-2024 9958726491 31-01-2024

Commercial OMP (I) (COMM)/326/2024 02-02-2024 9958726491 01-02-2024

Commercial OMP (I) (COMM)/327/2024 02-02-2024 9958726491 01-02-2024

Commercial OMP (I) (COMM)/328/2024 02-02-2024 9958726491 01-02-2024

Commercial OMP (I) (COMM)/346/2024 05-02-2024 9958726491 01-02-2024

Commercial OMP (I) (COMM)/360/2024 07-02-2024 9958726491 01-02-2024

Commercial OMP (I) (COMM)/345/2024 05-02-2024 9958726491 01-02-2024

Commercial OMP (I) (COMM)/375/2024 13-02-2024 9811015339 02-02-2024

Commercial OMP (I) (COMM)/376/2024 13-02-2024 9811015339 02-02-2024

Commercial CS (COMM)/79/2024 16-02-2024 9899454835 rks108@gmail.com 02-02-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Victoria Foods Private Limited Vs 
Krrishaadhya Foods Pvt Ltd

Abhinav  
Bhatia(P),

advabhinavbhatia@g
mail.com

17, New Court 
Block-I

Punjab National Bank Vs Rajbir 
Singh Sandhu

Gaurav(P), prakash.gaurav01@g
mail.com

17, New Court 
Block-I

Simplepay Finance Private Limited 
Vs Nilesh Kumar Soni

NITESH 
KUMAR(P),

yashodhachoudhary1
986@gmail.om

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Sachin Dhanaji Raut

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

Cnh Industrial Capital India Private 
Limited Vs Jaspal Singh

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

Cnh Industrail Capital India Private 
Limited Vs Paviter Singh

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

Cnh Industrial Capital India Private 
Limited Vs Neelkanth Enterprises

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Vikas N

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Nizamuddin M Shaikh

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Nitin Shivshankar Ghantewar

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

Yes Bank Ltd Vs Mahender Singh SACHIN 
KUMAR(P),

Katyalsaehin2008@g
mail.com

17, New Court 
Block-I

Yes Bank Ltd Vs Pradeep Kumar SACHIN 
KUMAR(P),

Katyalsaehin2008@g
mail.com

17, New Court 
Block-I

Parakh Aggrawal Vs Kamal Rana RAKESH 
KUMAR 
SHUKLA(P),



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial CS (COMM)/65/2024 07-02-2024 9643680913 05-02-2024

Commercial OMP (I) (COMM)/388/2024 19-02-2024 8285002845 06-02-2024

Commercial CS (COMM)/74/2024 14-02-2024 810343732 11-02-2024

Commercial CS (COMM)/85/2024 21-02-2024 9811254646 12-02-2024.

Commercial CS (COMM)/73/2024 14-02-2024 8750905558 12-02-2024.

Commercial OMP (I) (COMM)/386/2024 19-02-2024 9958726491 16-02-2024

Commercial Execution (Comm)/20/2024 19-02-2024 9953064640 16-02-2024

Commercial CS (COMM)/86/2024 21-02-2024 8447470366 20-02-2024

Commercial OMP (I) (COMM)/411/2024 26-02-2024 8376049807 20-02-2024

Commercial OMP (I) (COMM)/410/2024 26-02-2024 8376049807 20-02-2024

Commercial OMP (I) (COMM)/404/2024 23-02-2024 9990659331 22-02-2024

Commercial OMP (I) (COMM)/405/2024 23-02-2024 9990659331 22-02-2024

Commercial OMP (I) (COMM)/406/2024 23-02-2024 9990659331 22-02-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

State Bank Of India Vs Santbir Singh RANI  
BHARDWAJ(P),

rbhardwajassociate@
gmail.com

17, New Court 
Block-I

Yes Bank Ltd Vs Anil Chaurasia SANJEEV 
PATHAK(P),

manjul.sood(gsrcsleg
al.com

17, New Court 
Block-I

State Bank Of India Vs Daya Wati 
And Anr

KAMLESH 
KUMAR 
SINGH(P),

ksinghll23@rediffmai
l.com

17, New Court 
Block-I

M R Garg And Associates Vs Raheja 
Developers Limited

Himanshu 
Upadhyaya(P),

ishant. 
bharihoke@legal-
eagle.live

17, New Court 
Block-I

Dabur India Limited Vs Vi John 
Healthcare India Llp

MD SAZID 
RAYEEN(P),

sazid@ashwathhlegal
.com

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Shashi Kumar Rathod

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

Banaras Manufactures Pvt Ltd Vs 
Max Electronics

Rajesh 
Khaware(P),

tlas.partners@gmail.c
om

17, New Court 
Block-I

Virgo Laminates Ltd Vs Sunil Khetan Sonu Vivek(P), neerajjhallb@gmail.c
om

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Aditya Kumar Gogoi

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Vinod Namdev Ingle

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Fusion Microfinance Ltd Vs J G 
Industries

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

17, New Court 
Block-I

Fusion Microfinance Ltd Vs 
Hashmukhbhai Vasanjibhai 
Vadgama

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

17, New Court 
Block-I

Fusion Microfinance Ltd Vs Nawab 
Sahab And Company

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial CS (COMM)/95/2024 28-02-2024 9810656757 21-02-2024

Commercial OMP (T) (COMM)/1/2024 26-02-2024 9810797552 anuju16@gmail.com 22-02-2024

Commercial OMP (I) (COMM)/409/2024 26-02-2024 8285002845 21-02-2024

Commercial CS (COMM)/94/2024 28-02-2024 810343732 24-02-2024

Commercial CS (COMM)/84/2024 21-02-2024 9990042642 26-12-2023

Commercial CS (COMM)/65/2023 09-02-2023 ICICI BANK Vs NARVIR 9968058236 07-01-2023

Commercial OMP (I) (COMM)/348/2024 05-02-2024 9958726491 31-01-2024

Commercial OMP (I) (COMM)/329/2024 02-02-2024 9958726491 01-02-2024

Commercial Execution (Comm)/17/2024 07-02-2024 9810510145, 05-02-2024

Commercial OMP (COMM)/7/2024 14-02-2024 9958556765 13-02-2024

Commercial OMP (I) (COMM)/387/2024 19-02-2024 8285002845 15-02-2024

26 South Commercial CS (COMM)/53/2024 01.02.2024 P. B. Jain (P) 9891700728 29.01.2024

Commercial OMP (I) (COMM)/309/2024 01-02-2024 9958726491 31.01.2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

M/s Andromeda Sales And 
Distribution Private Limited Vs 
Oxyzo Financial Services Private 
Limited

SHALAJ 
MRIDUL(P),

shalaj.mridul@legalc
orpus.co.in

17, New Court 
Block-I

Lakshmi Narain Nagar Vs Dr Er 
Rajaindeer Jaina

Anuj 
Upadhyay(P),

17, New Court 
Block-I

Hdfc Bank Ltd Vs Gudiya  Singh SANJEEV 
PATHAK(P),

manjul.sood(gsrcsleg
al.com

17, New Court 
Block-I

State Bank Of India Vs Beena And 
Anr

KAMLESH 
KUMAR 
SINGH(P),

ksinghll23@rediffmai
l.com

17, New Court 
Block-I

Canara Bank Vs Jitender Kumar 
Prop Of M/s Ananya Trading

ANSHUMAN 
SRIVASTAVA(P
),

SRLANSHUS3@GM
AIL.COM

17, New Court 
Block-I

PRASHANT 
KUMAR(P),

yashodhachoudhary1
986@gmail.om

17, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs Sunil Kumar

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

Cnh Industrial Capital India Private 
Limited Vs Santokh Singh

RAJESH 
JANGRA(P),

jangraadvocate@gma 
il.com

17, New Court 
Block-I

M/s Rebound Ace India Pvt Ltd 
Through Authorised Representative 
Vs REKHA JHA

Manohar Lal(P), info@manoharlal.leg
al,

17, New Court 
Block-I

Jawaharlal Nehru University Vs M/s 
Vijay Kumar Gupta

Harshvardhan 
Korada(P),

HARSHVARDHAN@
TRINITYCHAMBERS
.IN

17, New Court 
Block-I

Tata Capital Financial Services Ltd 
Vs Baijnath Stone Industries Private 
Limited

SANJEEV 
PATHAK(P),

manjul.sood(gsrcsleg
al.com

SH. RAJEEV BANSAL 29, New Court 
Block-II

Maharaj Singh Vs Rajat Gupta pb.jain@jainlawoffice
s.in

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs Singh Rental Equipments

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

26 South

Commercial OMP (I) (COMM)/310/2024 01-02-2024 9958726491 31.01.2024

Commercial OMP (I) (COMM)/325/2024 02-02-2024 9811142718 NOT PROVIDED 31.01.2024

Commercial OMP (I) (COMM)/324/2024 02-02-2024 9958726491 31.01.2024

Commercial ARBTN/79/2024 03-02-2024 9958726491 01.02.2024

Commercial OMP (I) (COMM)/332/2024 03-02-2024 9958726491 01.02.2024

Commercial OMP (I) (COMM.)/357/2024 06-02-2024 8285002845 02.02.2024

Commercial OMP (I) (COMM.)/358/2024 06-02-2024 8285002845 02.02.2024

Commercial Misc DJ/31/2024 07-02-2024 9711267999 07.02.2024

Commercial OMP (I) (COMM)/377/2024 14-02-2024 J K YADAV(P), 9999855157 13.02.2024

Commercial CS (COMM)/75/2024 14-02-2024 9910505313 12.02.2024

Commercial OMP (I) (COMM)/385/2024 19-02-2024 9958726491 16.02.2024

Commercial OMP (I) (COMM)/384/2024 19-02-2024 9958726491 16.02.2024

Commercial OMP (I) (COMM)/396/2024 23-02-2024 8285002845 21.02.2024

SH. RAJEEV BANSAL

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs Gagandeep Singh Dhillon

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

SIMPLE PAY FINANCE PVT LTD Vs 
Abhijit Dhar

YATIKA 
CHAUDHARY(P
),

29, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Kanchan Savita Haribhau

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Firozmiyan A Shaikh

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Dineshbhai Bharvad

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Yes Bank Ltd Vs Shanti Saroop SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Yes Bank Ltd Vs Raj Sharma SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Rajan Hooda Vs Eih Limited Jitin Sahni (A) advrahulraj@gmail.c
om

29, New Court 
Block-II

Dhara Motors Finance Ltd Vs Laxmi 
Builders

advjitenderyadav2017
@gmail.com

29, New Court 
Block-II

Classic Display Systems Private 
Limited Vs Saawanriya Builders 
Through Its Proprietor Bhanu Pratap 
Singh

DEEPAK 
JAIN(P),

dj@radnpartners.co
m

29, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Riyaz Mallali

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Kotak Mahindra Prime Ltd Vs 
Vikram Singh

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Hdfc Bank Ltd Vs Sushil Kumar 
Dubey

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

26 South

Commercial OMP (I) (COMM.)/397/2024 23-02-2024 9958726491 21.02.2024

Commercial OMP (I) (COMM.)/398/2024 23-02-2024 9958726491 21.02.2024

Commercial OMP (I) (COMM.)/399/2024 23-02-2024 9958726491 21.02.2024

Commercial OMP (I) (COMM.)/400/2024 23-02-2024 9958726491 21.02.2024

Commercial OMP (I) (COMM)/407/2024 24-02-2024 8285002845 21.02.2024

Commercial OMP (I) (COMM)/416/2024 26-02-2024 8285002845 21.02.2024

Commercial OMP (I) (COMM)/415/2024 26-02-2024 8285002845 22.02.2024

Commercial OMP (I) (COMM)/414/2024 26-02-2024 8285002845 22.02.2024

Commercial OMP (I) (COMM)/413/2024 26-02-2024 8285002845 22.02.2024

Commercial Execution (Comm)/22/2024 27-02-2024 8800784740 23.02.2024

Commercial OMP (I) (COMM)/421/2024 28-02-2024 8285002845 26.02.2024

Commercial OMP (COMM)/8/2024 29-02-2024 9739046560 26.02.2024

SH. RAJEEV BANSAL

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Mohammad Nisar

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Chand Mian

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Mahendra Kumar 
Srivastava

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Nimbus Realty Solutions 
Pvt Ltd

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Hdfc Bank Ltd Vs Shilpa  Luthra SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Hdfc Bank Ltd Vs Mudassar  
Hussain

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Hdfc Bank Ltd Vs Raj  Kumar SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Hdfc Bank Ltd Vs Rishabh  Chaubey SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Hdfc Bank Ltd Vs Aabid  Hussain SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

State Bank Of India Vs Nitesh Dharmendra 
Singh(P),

subhil673@gmail.co
m

29, New Court 
Block-II

Yes Bank Ltd Vs Saurabh Awasthi SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Amit Sharma Vs PNB Housing 
Finance Limited

Saket  Gogia(P), saketgogia@lawttitud
e.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

27 South Commercial CS (COMM)/56/2024 03-02-2024 9643680913 02-02-2024

Commercial CS (COMM)/60/2024 03-02-2024 ANUJ SINHA 9811551781 02-02-2024

Commercial CS (COMM)/72/2024 13-02-2024 SWATI MEHTA NOT GIVEN NOT GIVEN 06-02-2024

Commercial CS (COMM)/77/2024 15-02-2024 9891249549 14-02-2024

Commercial CS (COMM)/88/2024 22-02-2024 GAURAV PURI 9810129836 17-02-2024

Commercial CS (COMM)/89/2024 22-02-2024 UDAY KUMAR 9810868162 18-02-2024

Commercial CS (COMM)/91/2024 24-02-2024 9871318900 NOT GIVEN 23-02-2024

Commercial OMP(I) (COMM)/311/2024 01-02-2024 AXIS BANK LTD. VS NITESH 99587226491 01-02-2024

Commercial OMP (I) (COMM)/312/2024 01-02-2024 99587226491 01-02-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

STATE BANK OF INDIA VS SUNIL 
RANGNATHAN KALE

RANI 
BHARDWAJ

rbhardeajassociate@g
mail.com

40, New Court 
Block-II

JKR TECHNO ENGINEERS LTD. VS 
JMD LIMITED

sinhaanujk@gmail.co
m

40, New Court 
Block-II

NILESH KGIRKAR VS ZEE 
ENTERAINMENT LTD.

40, New Court 
Block-II

NAVNEET GUPTA VS M/S SKY 
CONSTRUCTION COMPANY

MAYANK 
SHARMA

un.singh210@210gm
ail.com

40, New Court 
Block-II

STATE BANK OF INDIA VS 
SANDEEP KUMAR KHOKHAR

advgauravpuri@gmai
l.com

40, New Court 
Block-II

EMU LINES PVT. LTD. VS SION 
SHIPPING PRIVATE LTD

advudaykumar@gmai
l.com

40, New Court 
Block-II

MORBRIX INFRACON PVT. LTD. 
VS NITIGYA BUILDCON PVT. LTD.

NITESH 
KUMAR

40, New Court 
Block-II

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs Mukhtiar Singh

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

27 South

Commercial OMP (I) (COMM)/318/2024 02-02-2024 99587226491 02-02-2024

Commercial OMP (I) (COMM)/321/2024 02-02-2024 99587226491 02-02-2024

Commercial OMP (I) (COMM)/322/2024 02-02-2024 99587226491 02-02-2024

Commercial OMP (I) (COMM)/323/2024 02-02-2024 99587226491 02-02-2024

Commercial OMP (I) (COMM)/330/2024 03-02-2024 9873347330 03-02-2024

Commercial OMP (I) (COMM)/335/2024 03-02-2024 99587226491 03-02-2024

Commercial OMP (I) (COMM)/336/2024 03-02-2024 99587226491 03-02-2024

Commercial OMP (I) (COMM)/337/2024 03-02-2024 99587226491 03-02-2024

Commercial OMP (I) (COMM)/359/2024 05-02-2024 8574590040 ay830.nyu.edu.com 05-02-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Cnh Industrial Capital India Private 
Limited Vs Sukhpreet Singh

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Shital Kailas Gund

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Hiraman Dattatraya Raikar

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Acharya Mandar Suresh

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Idfc First Bank Vs Indresh Sonu 5139MAYANK 
MAHAJAN(P),

mayanak_mahajan05
yahoo.com

40, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Rahish Shakeel Bhalim

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Amit Chandrakant Shirke

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Mansuri Nasimbhai Ganibhai

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

M/s Aamaya Impex Represented 
Through Mrs Mala Chandra Vs Ashu 
Garg

PRAKRITI 
RASTOGI(P),



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

27 South

Commercial OMP (I) (COMM)/361/2024 07-02-2024 9811015339 07-02-2024

Commercial OMP (I) (COMM)/362/2024 07-02-2024 9811015339 07-02-2024

Commercial OMP (I) (COMM)/364/2024 08-02-2024 99587226491 07-02-2024

Commercial OMP (I) (COMM)/365/2024 08-02-2024 9811015339 07-02-2024

Commercial OMP (I) (COMM)/366/2024 08-02-2024 9811015339 07-02-2024

Commercial OMP (I) (COMM)/367/2024 08-02-2024 9811015339 07-02-2024

Commercial OMP (I) (COMM)/368/2024 08-02-2024 9811015339 07-02-2024

Commercial OMP (I) (COMM)/369/2024 08-02-2024 9811015339 07-02-2024

Commercial OMP (I) (COMM)/370/2024 08-02-2024 9643646534 08-02-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Yes Bank Ltd Vs Rajinder Singh SACHIN 
KUMAR(P),

katyalsachin2008@g
mail.com

40, New Court 
Block-II

Yes Bank Ltd Vs Nitin Handa SACHIN 
KUMAR(P),

katyalsachin2008@g
mail.com

40, New Court 
Block-II

Axis Bank Limited Vs Vikram Singh RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Yes Bank Ltd Vs Neeraj Ruhela SACHIN 
KUMAR(P),

katyalsachin2008@g
mail.com

40, New Court 
Block-II

Yes Bank Ltd Vs Shanti Saroop SACHIN 
KUMAR(P),

katyalsachin2008@g
mail.com

40, New Court 
Block-II

Yes Bank Ltd Vs Indrawati Sumer 
Chand

SACHIN 
KUMAR(P),

katyalsachin2008@g
mail.com

40, New Court 
Block-II

Yes Bank Ltd Vs Dolly Kaushik SACHIN 
KUMAR(P),

katyalsachin2008@g
mail.com

40, New Court 
Block-II

Yes Bank Ltd Vs Chhama Chauhan SACHIN 
KUMAR(P),

katyalsachin2008@g
mail.com

40, New Court 
Block-II

Kotak Mahindra Bank Vs Heera Lal 
Verma

parv 
mahajan(P),

parv.mahajan007@g
mail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

27 South

Commercial OMP (I) (COMM)/371/2024 08-02-2024 9643646534 08-02-2024

Commercial OMP (I) (COMM)/372/2024 08-02-2024 9643646534 08-02-2024

Commercial OMP (I) (COMM)/381/2024 19-02-2024 99587226491 19-02-2024

Commercial OMP (I) (COMM)/382/2024 19-02-2024 99587226491 19-02-2024

Commercial OMP (I) (COMM)/383/2024 19-02-2024 99587226491 19-02-2024

Commercial OMP (I) (COMM)/392/2024 22-02-2024 8376049807 22-02-2024

Commercial OMP (I) (COMM)/393/2024 22-02-2024 8376049807 22-02-2024

Commercial OMP (I) (COMM)/394/2024 23-02-2024 8285002845 23-02-2024

Commercial OMP (I) (COMM)/395/2024 23-02-2024 8376049807 22-02-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Kotak Mahindra Bank Vs Mohd 
Mobin

parv 
mahajan(P),

parv.mahajan007@g
mail.com

40, New Court 
Block-II

Kotak Mahindra Bank Vs Kapil 
Sharma

parv 
mahajan(P),

parv.mahajan007@g
mail.com

40, New Court 
Block-II

Kotak Mahindra Prime Ltd Vs Sanjay 
P

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Kotak Mahindra Prime Ltd Vs 
Bhupinder Kumar Arora (since 
Deceased Through His Legal Heir 
Mrs Neelam Arora

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Kotak Mahindra Prime Ltd Vs 
Amardeep

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

40, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Bharat Rajendra Tarav

DINESH  
JAIN(P),

advocateashok.1agma
il.com

40, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Rishi Surendra Tiwari

DINESH  
JAIN(P),

advocateashok.1agma
il.com

40, New Court 
Block-II

Hdfc Bank Ltd Vs Deepak  
Mehndiratta

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Aniket Jagannath 
Suryawanshi

DINESH  
JAIN(P),

advocateashok.1agma
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

27 South

Commercial OMP (I) (COMM)/417/2024 27-02-2024 8285002845 23-02-2024

Commercial OMP (I) (COMM)/418/2024 27-02-2024 8285002845 23-02-2024

Commercial OMP (I) (COMM)/419/2024 27-02-2024 8285002845 23-02-2024

Commercial Misc DJ/27/2024 03-02-2024 9810193017 NOT GIVEN 03-02-2024

Commercial Misc DJ/40/2024 15-02-2024 7016409232 15-02-2024

28 CS (COMM) 64/2024 03-02-2024 9213905829

CS (COMM) 72/2024 07-02-2024 9718909886 31-01-2024

CS (COMM) 84/2024 12-02-2024 9312046733

CS (COMM) 94/2024 14-02-2024 9990577700

CS (COMM) 104/2024 16-02-2024 9654959988

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Hdfc Bank Ltd Vs Ashok Kumar 
Dewasi

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

Hdfc Bank Ltd Vs Wahid  Ahmed SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

Hdfc Bank Ltd Vs Gul  Faraz SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

40, New Court 
Block-II

KOTAK MAHINDRA PRIME  LTD 
Vs Rinku Madaan And Anr

NITESH 
KUMAR(P),

40, New Court 
Block-II

BHOOMI CONSTRUCTIONS AND 
INTERIORS Vs Licha Tupa

SWAROOPANA
NANDA 
MISHRA

Sswarmishra95@gma
il.com

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

18 BLOCK 1 18 
BLOCK 1

ICICI Bank Ltd. Vs Shobha 
Kumari

Manish manish@klfindia.co
m

20-01-
2024

Canara Bank Vs Santosh Vijay KUMAR 
VISHWJEET

adv.vishwjeet@gmail.
com

ABACUS PRINTERS AND 
PACHERS Vs CLICK 
CLOTHING COMPANY PVT. 
LTD

Rajender 
Yadav

yadavrazan@gmail.co
m

08-02-
2024

State Bank Of India Vs Kl Alex 
Pandiyan

KRISHAN 
KUMAR

krishenkumar@gmail
.com

07-02-
2024

ANKIT KUMAR Vs M/S 
DAALCHINI FOODS AND 
BEVERAGES PVT LTD

Pawan Kumar 
Mittal

mittalpk08@gmail.co
m

08-02-
2024



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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28

EXECUTION 37/2024 17-02-2024 9891467200

MISC DJ 127/2024 17-02-2024 9899919222

EXECUTION 44/2024 22-02-2024 9810149231

EXECUTION 46/2024 23-02-2024 9811904386

CS (COMM) 123/2024 26-02-2024 KUNAL SONI Vs INDIAN BANK 9810652956

CS (COMM) 124/2024 26-02-2024 9034281318

CS (COMM) 127/2024 27-02-2024 8860372317 --

CS (COMM) 133/2024 28-02-2024 8383018159

CS (COMM) 134/2024 29-02-2024 8700099565 --

29 20 Commercial Suit CS (COMM)/76/2024 08-02-2024 98 18675540 

Commercial Suit CS (COMM)/79/2024 09-02-2024 -

Commercial Suit CS (COMM)/106/2024 17-02-2024 9999877566 11.01.2024

Commercial Suit CS (COMM)/116/2024 21-02-2024 9811222542

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

18 BLOCK 1 18 
BLOCK 1

Chandan Kashikar Vs Aco 
Systems And Solutions

ANKUR 
CHAWLA

casadv2000@gmail.c
om

24-01-
2024

Bank Of Baroda Vs Komal Preet 
Kaur Bhatia

BALDEV 
SINGH(P),

naveen.arya@rediffm
ail.com

09-02-
2024

M/s Swastic Construction Co Vs 
Delhi Development Authority

Vivekanand 
Semwal

vivekanandlaw@gmai
l.com

17-02-
2024

M/S ULTIMATE FLEXIPACK 
LIMITED Vs ESKAY FLEXIBLE 
PACKAGING

Himanshu 
Sharma

sujit.law@gmail.com 03-02-
2024

Chandra 
Mohan Goyal

cmgoyaladvocate@g
mail.com

24-02-
2024

Axis Bank Limited Vs Umar 
Khalid

VIMAL 
KHURANA

anirudh.bhardwaz@g
mail.com

23-02-
2024

MS. ROMY  Vs M/S AGGCON 
EQUIPMENTS 
INTERNATIONAL PVT. LTD.

SAHIL 
SHARMA

02-02-
2024

SANGHI VENTURES PVT. LTD. 
Vs EARTHCON 
CONSTRUCTIONS PVT. LTD. 
AND ORS.

SHOURYA 
GUPTA

SHOURYAGUPTAAD
V@GMAIL.COM

26-02-
2024

M/S COOLDECK COOLING 
SYSTEM PVT. LTD. Vs M/S 
CRYSTAL AIR SYSTEM

Yogender 
Chauhan

17-02-
2024

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

AVTAR SINGH Vs M/S 
RADICAL MARKETING

ROOP KAMAL 
SINGH 
BAJWA(P),

contact.rksbajwa@g
mail.com

07.02.202
4

INTEGRAL INTERNATIONAL 
Vs NA CONTAINER TERMINAL 
PRIVATE LIMITED

BHANU 
MOHAN(P),

9990535912 & 
9667859458

07.02.202
4

BLUEVIEW PROPERTIES 
PRIVATE LIMITED Vs PRL 
PROJECTS INFRASTRUCTURE 
LIMITED

SHANTNU 
AGGARWAL(
P),

adcovatedhruvgupta
@gmail.com

M/S DELHI LIQUORS Vs M/S 
POPULAR SPIRITS LLP

AJAY  
BAHL(P),

bahlasajay152@mail.
com

20.02.202
4
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29 20

Commercial Suit CS (COMM)/115/2024 21-02-2024 9811222542

Commercial Suit CS (COMM)/117/2024 22-02-2024 RAHUL SOBTI Vs JITENDER 9871172023

Commercial Suit CS (COMM)/130/2024 27-02-2024 +91-8750618722

30 21 Commercial Suit CS (COMM)/67/2024 05-02-2024 9811244209

Commercial Suit CS (COMM)/73/2024 07-02-2024 9990577700

Commercial Suit CS (COMM)/87/2024 12-02-2024 9953265353

Commercial Suit CS (COMM)/88/2024 12-02-2024 9818906064

Commercial Suit CS (COMM)/85/2024 12-02-2024 9992227799

Commercial Suit CS (COMM)/92/2024 13-02-2024 9818257310

Commercial Suit Misc DJ/111/2024 14-02-2024 8860232692

Commercial Suit CS (COMM)/110/2024 17-02-2024 9971495605

Commercial Suit CS (COMM)/113/2024 20-02-2024 9716707407

EXECUTION COMM 22-02-2024 8489662301

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

M/S DELHI LIQUORS Vs M/S 
KHAO GALI RESTAURANTS 
PRIVATE LIMITED

AJAY  
BAHL(P),

bahlasajay152@mail.
com

20.02.202
4

NEERAJANAND79©
YAHOO.COM

21.02.2024

BHUSHAN DEALMAR 
PRIVATE LIMITED Vs MOHIT

HIMANSHU 
GARG(P),

sswaniassociates@gm
ail.com

24.02.202
4

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

Punjab National Bank Vs 
Ankush KUMAR

Vikram 
Gola(P),

VIKRAMGOLA2010
@GMAIL.COM

02.02.202
4

State Bank Of India Vs MR Saif 
Uddin Mazumdar

KRISHAN 
KUMAR(P),

KRISHENKUMAR@
GMAIL.COMK

05.02.202
4

Punjab National Bank Vs 
Praveen Arora

Alisha 
Gaba(P),

SHARMAVIBHOR15
0@GMAIL.COM

07.02.202
4

Man Machine Car Care Pvt Ltd 
Vs Shilpi Jain

Natwar 
Rai(P),

NATWARRAI@GMA
IL.COM

07.02.202
4

Communication System Vs 
BGRG Electrosoft Private 
Limited

megha 
batra(P),

MEGHABATRA@OU
TLOOK.COM

08.02.202
4

M/S SN OVERSEAS Vs M/S 
GENESIS TECHTRON AND 
ANR

ANUBHAV 
TYAGI(P),

ANUBHAV1603@GM
AIL.COM

09.02.202
4

Janta Cargo Transport Private 
Limited Vs Internaonal Print O 
Pac Ltd

Ashutosh 
Verma(P),

ASHUTOSH.RAJALE
GAL@GMAIL.COM

13.02.2024

Super Milk Preducts Private 
Limited Vs Pyare Lal Laxmi 
Narayan and  Sons

Ravi 
Ranjan(P),

RAVIRANJANLLB@
GMAIL.COM

16.02.2024

M/s Gulshan Polyols Limited 
through its Authorised 
Representative Vs M/S Sai 
Enterprises through its 
Prop/AR

Madhur 
Verma(P),

MADHUVERMAADV
T@GMAIL.COM

19.02.2024

EXECUTION 
(COMM)/45/2024

M/S Sundaram Finance Ltd Vs 
Naresh Kaushik And Anr

NITESH 
KUMAR(P),

SHIVAKRISHNAMU
RTI@GMAIL.COM

21.02.2024
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31

21

Commercial Suit CS (COMM)/119/2024 23-02-2024 9311824970

Commercial Suit CS (COMM)/122/2024 24-02-2024 9213905829

Commercial Suit CS (COMM)/126/2024 26-02-2024 9811667443

Commercial Suit CS (COMM)/125/2024 26-02-2024 9034281318 2/24/24

Commercial Suit CS (COMM)/131/2024 27-02-2024 9213905829

32 22 Commercial Suit CS (COMM)/61/2024 01-02-2024 9810515155

Execution Petition 01-02-2024 9212784397 dpu0047@gmail.com 31-01-2024

Commercial Suit CS (COMM)/65/2024 03-02-2024 9758321008

Execution Petition 05-02-2024 9810580541

Execution Petition 05-02-2024 9810580541

Commercial Suit CS (COMM)/71/2024 07-02-2024 9810149006

Commercial Suit CS (COMM)/77/2024 09-02-2024 9999448797

Commercial Suit CS (COMM)/78/2024 09-02-2024 9990577700

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

Punjab National Bank Vs Mohit 
Verma

Indra 
Narain(P),

ASSOCIATENARAYA
N29@GMAIL.COM

22.02.202
4

ICICI  Bank Limited Vs Rajiv 
Kathuria

MANISH 
DEWAN(P),

MANISH@KLFINDI
A.COM

23.02.202
4

Wings Security Services 
Through Proprietor Vs Labour 
Department

BHARAT 
SAREEN(P),

BHARATSAREEN@Y
AHOO.IN

24.02.202
4

Axis Bank Limited Vs Danish 
Javed

VIMAL  
KHURANA(P)
,

ANIRUDH.BHARDW
AJ@FIRSTASSOCIA
TES.IN

ICICI BANK LIMITED Vs M/S  
Product Players

MANISH 
DEWAN(P),

MANISH@KLFINDI
A.COM

26.02.202
4

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

Karshivnik International Pvt 
Ltd Vs S K MANUFACTURERS 
AND tRADERS

Ashok Kumar 
Singh(P),

info@aegislegalllp.co
m 

30-01-
2024

EXECUTION 
(COMM)/25/2024

M/S CHAUHAN WATER 
SUPPLIER Vs M/S PANDEY 
TRADERS AND ORS

NITESH 
KUMAR(P),

PSA NITROGEN LIMITED Vs 
M/S ION EXCHANGE (INDIA) 
LTD

Devesh 
Malan(P),

lawintotollp@gmail.c
om 

01-02-
2024

EXECUTION 
(COMM)/27/2024

M/s Gigantic Infotel Pvt Ltd Vs 
M/s Tanisi IT Services Pvt Ltd

SHIVANI 
TOMAR(P),

lawaffair@gmail.com 01-02-
2024

EXECUTION 
(COMM)/28/2024

SH Deepak Batra Vs M/s Tanisi 
IT Services Pvt Ltd

SHIVANI 
TOMAR(P),

lawaffair@gmail.com 01-02-
2024

GARDENS NEED PVT LTD Vs 
ROHIT MITTAL

BHUVANESH  
SEHGAL(P),

sehgalbhuvanesh@g
mail.com

05-02-
2024

SATYA NARAYAN SHARMA Vs 
M/S NBCC (INDIA) LTD

KUSHAGRA 
BANSAL(P),

kushagrabansal@aka
ssociates.org.in

07-02-
2024

STATE BANK OF INDIA Vs 
SAIF UDDIN MAZUMDAR

KRISHAN 
KUMAR(P),

krishenkumar@qmail
.com

07-02-
2024
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32

Commercial Suit CS (COMM)/89/2024 13-02-2024 9811479499

Commercial Suit CS (COMM)/93/2024 14-02-2024 9999678571

Execution Petition 14-02-2024 9717728017

Commercial Suit CS (COMM)/99/2024 15-02-2024 9811479499

Commercial Suit CS (COMM)/102/2024 16-02-2024 9811041494

Commercial Suit CS (COMM)/103/2024 16-02-2024 9758321008

Execution Petition 19-02-2024 9213142242

Execution Petition 19-02-2024 9312278158

Petition U/s. 9 OMP (I) (COMM)/4/2024 24-02-2024 9818501011

Commercial Suit CS (COMM)/132/2024 28-02-2024 8076466594

33 MS NIRJA BHATIA CS (COMM.) 74/2024 07.02.2024 9818218885 29.1.2024

CS (COMM.) 82/2024 09.02.2024 8295565449

CS (COMM.) 83/2024 09.02.2024 9910577700

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

M/S R G INDUSTRIES Vs M/s 
CREST DESIGN PVT LTD

Akshay 
Kumar(P),

legalaffair. 
l33@gmail.com 

09-02-
2024

M/S SAMARA INDIA PVT LTD 
Vs M/s K C AUTO PARTS

Brijesh 
Singh(P),

amareshsinghadvocat
e@gmail.com

12-02-
2024

EXECUTION 
(COMM)/34/2024

MUKESH GOYAL Vs MAYANK 
GARG

Ashok 
Kumar(P),

ngequityO1@gmail.co
m 

03-02-
2024

M/S ALL-WAYS LOGISTICS 
INDIA PVT LTD Vs M/S 
VINEET POLYFAB PVT LTD

Akshay 
Kumar(P),

legalaffair.133@gmail
.com

13-02-
2024

M/S ANALCO INDIA PVT LTD 
Vs MS VIAK GROUP PVT LTD

SHALU 
KARDAM(P),

radheyshyamadv@g
mail.com

14-02-
2024

PSA NITROGEN LTD Vs BLUE 
STAR LIMITED AND ANR

Devesh 
Malan(P),

lawintotollp@gmail.c
om 

14-02-
2024

EXECUTION 
(COMM)/39/2024

Au Small Finance Ltd Vs ARIF 
KHAN

ABID  
AHMAD(P),

ABIDAHMADADVO
CATE@GMAIL.COM

17-02-
2024

EXECUTION 
(COMM)/40/2024

M/s VARDHMAN EXPO FAB 
(P) LTD Vs PAWAN KUMAR 
GUPTA

Dinesh 
Malik(P),

aniu(n>nipiincmhroi
dcrv.net

17-02-
2024

INDU SACHDEVA AND ORS Vs 
SPLENDOR BUILDWELL PVT 
LTD AND ANR

Siddhant 
Asthana(P),

22-02-
2024

STATE BANK OF INDIA Vs 
GAUTAM SINGH

Ravindra 
Narayan 
Singh(P),

sbi.16683@sbi.co.in 27-02-
2024

SOUTH-
EAST

Applied Electro Magnetic pvt 
ltd Vs Ms Zelotic Technology 
pvt ltd 

Mr. Manish 
Kaushik 

manishkaushik.law@
gmail.com

M/s Inch Enviro technologies 
Pvt ltd Vs TPS Infrastructure 
Ltd 

Ms. Harshita 
Goel 

advharshitagoel@gm
ail.com

02.02.202
4

State Bank of India Vs Sukhbir Mr. Krishan 
Kumar 

krishenkumar@gmail
.com

01.02.202
4
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33 MS NIRJA BHATIA

CS (COMM.) 86/2024 12.02.2024 9871343259

CS (COMM.) 91/2024 13.02.2024 9213905829 30.1.2024

CS (COMM.) 96/2024 14.02.2024 9810767361

CS (COMM.) 95/2024 14.02.2024 9810171302

CS (COMM.) 66/2024 05.2.2024 9654713565 30.1.2024

OMP (COMM.) 24/2024 05.02.2024 9999229379 30.1.2024

OMP (COMM.) 29/2024 14.02.2024 9891114322 12.2.2024

34 OMP (COMM). 25/2024 05-02-2024 SARTHAK GUPTA 9899199898 05.02-2024

29/2024 07.02.2024 VINEET JINDAL 9868387454 07/02/-2024

CS (COMM). 97/2024 14.02.2024 SADDAM HUSSAIN 9650016144 07.02.2024

CS (COMM). 101/2024 02/15/24 MONOJ KUMAR 9213108495 45336

CS (COMM). 105/2024 02/16/24 ANAHUMAN SRIVASTAV 9990042642 45328

02/16/24 MAHESH SHARMA 9810493325 45338

SOUTH-
EAST

Punjab National Bank Vs 
Birender Kumar 

Mr. Vineet 
Mudgal 

VINEETMUDGAL@
GMAIL.COM

04.02.202
4

ICICI Bank Ltd vs M/s Intec 
Enterprise 

Mr. Satish 
Kumar 

manish@klfindia.co
m

Kenneth Arun Paul Vs Dinesh 
Goel 

Mr. 
H.K.shekhar 

ranjeetsingh26378@g
mail.com

28.01.202
4

Suvi Exports Llp Vs Zeus 
Fashions

Mr. Vishal 
Garg 

advrahul94@gmail.co
m

09.02.202
4

M/s Medesign Pharmaceuticals 
Pvt Ltd Vs Bexil Pharma Pvt Ltd 

Ms. Samridhi ADVOCATE.SAMRID
HI99@GMAIL.COM

Jagdish Chabra Vs Bombay 
Mercantile Cooperative Bank 
Ltd 

Sh. Rinku 
Yadav 

rinkuyadav107@gmai
l.com

SHIV KUMAR SHARMA VS 
SMT KALAWATI CHANANA

Ms. Dipika 
Jain 

adv.jaindipika@gmail
.com

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

SPLENOR 
BUILDWELL 
PVT. LTD.,
VS.
MUKUL GOYAL

purico@me.com

EXECUTIVE( CO
MM)

HIMGIRI  
LOGISTIC 
SERVICE VS 
SANMATI 
OVERSEAS

offieevjlaw@ 
gmail. Com

MS SANNICOS 
SACITATIONS 
VS JENA 
BUILDERS PVT

Freemom law 
house llp@ 
gmail.com

RAJIV 
SHARMA VS 7 
DREAM 
HOSPOTAL ITY 

Advocate koli @ 
gmail. Com

CANARA BANK 
VS SUMYA 
RAWAT

sh anshu83@gmail .com

EXECUTIVE( CO
MM)

MS ORIENTAL 
LINK VS 
VIKRAM 
SASEND

advmesharma 2010@gmail.com

mailto:purico@me.com
mailto:anshu83@gmail
mailto:2010@gmail.com
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34

CS (COMM). 109/2024 02/17/24 SAURABH SHARMA 9654443186 45339

CS (COMM). 111/2024 02/20/24 DEEPAK KU SHARMA 9990722151 45338

41/24 02/20/24  IFRAN AHMED 9818379347 45342

CS (COMM). 121/2024 02/24/24 BHARAT SAREEN 9911998109 45346

OMP (COMM). 27/2024 27-02-2024 TANUJ GULATI 9813997999 27.02-2024

OMP (COMM). 27/2024 27-02-2024 TANUJ GULATI 9813997999 27.02.-2024

35 NIL

36 East 12 CS COMM 74 281/2024 01-02-2024 8920077517 01.02.24

12 CS COMM 74 282/2024 02-02-2024 9711332383 01.02.24

12 OMP COMM 73 312/2024 02-02-2024 S. K. ARYA 9958314706 02.02.24

12 OMP COMM 73 320/2024 05-02-2024 B. B. SHARMA 9891887145 05.02.24

12 CS COMM 74 324/2024 05-02-2024 BANK OF INDIA VS DINESH JAIN 8920646070 05.02.24

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

MS  SYBEX 
SUPPORT 
SERVIVE VS 
THE 
INSTITUTION 
OF 
CHARTERED

Secretary @ 
icai.in

BRINY 
OBAMSESS VS 
RUBTOKEM 
MECH INDIA 
LTD

dkslegal22@gmail.com

EXECUTIVE( CO
MM)

 MR VK GUPTA 
VS TATA 
COMMUNICATI
ON 

kaura. 
Association @ 
gmail . Com

SHUBHAM 
EXPORTS VS 
MS SBM 
ENTERPRISE

bharatsareen@yahoo. in

SPLENOR 
BUILDWELL 
PVT. LTD.,
VS.
APARNA 
AGGARWAL

tanuj gulati @ 
gmail .co 

SPLENOR 
BUILDWELL 
PVT. LTD.,
VS.
NEERA 
AGARWAL

tanuj gulati @ 
gmail .co 

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

SH. ARVIND 
KUMAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

VAIDYAWAN HOSPITALITY  VS 
ENDLESS MAINTENANCE  
SERVICES PVT. LTD. 

ZEESHAN 
SAIFI

advocatezeeshan1998
@gmail.com

PUNJAB NATIONAL BANK VS 
PUNEET TEXTILES 

DEOKANT 
TRIPATHI

deokanttripathi2@g
mail.com

VKS AND S LEASING AND 
FINANCE PVT. LTD.. VS SATYA 
PAL SINGH

aandalegal24@gmail.
com

DOST FINCAP PVT. LTD. VS 
MANOJ KUMAR

bankebiharisharma@
rediffmail.com

SANDEEP 
SINGH 

sandeepanshlaw@gm
ail.com

mailto:dkslegal22@gmail.com
mailto:bharatsareen@yahoo
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36 East

12 CS COMM 74 351/2024 08-02-2024 8130237770 07.02.24

12 CS COMM 74 354/2024 08-02-2024 9871206484 08.02.24

12 CS COMM 74 371/2024 12-02-2024 KARAMVEER 9891396019 09.02.24

12 OMP COMM 78 401/2024 14-02-2024 ANKIT GUPTA 9891803682 14.02.24

12 CS COMM 74 417/2024 15-02-2024 9213905829 15.02.24

12 CS COMM 74 424/2024 15-02-2024 RAJAT JAIN 9891554439 15.02.24

12 CS COMM 74 425/2024 15-02-2024 MRIDUL JAIN 9810302811 15.02.24

12 CS COMM 74 434/2024 16-02-2024 9811650040 16.02.24

12 OMP COMM 73 435/2024 17-02-2024 9810575142 17.02.24

12 CS COMM 74 446/2024 19-02-2024 9919799930 19.02.24

12 CS COMM 74 479/2024 19-02-2024 S. B. PANDEY 9313780408 22.02.24

12 CS COMM 74 515/2024 28-02-2024 8527747639 26.02.24

12 CS COMM 74 541/2024 28-02-2024 SUJIT GUPTA 9811904386 27.02.24

SH. ARVIND 
KUMAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

BANK OF BARODA VS JAI AMBE 
GENERATORS

SHAILENDER 
SINGH 
SISODIA

shaildender.sisodia 
@gmail.com

CATURA TECH AUTOMATION 
PVT. LTD. VS PRAYANAND 
VATERE 

SHRESHTH 
JAIN

shreshtha@lawkins.i
n

TEKNODOME INDIA PVT. LTD. VS 
RADHEY ENTERPRISES AND ORS

karamveer@lexanalyt
ico.com

INTEGRATED TECHNO SYSTEMS 
PVT. LTD. VS IRRIGATION AND 
FLOOD CONROL DEPARTMENT 
GOVT OF NCT OF DELHI

vakilankitgupta@gma
il.com

ICICI BANK LTD. VS DHEERAJ 
ARORA

SATISH 
KUMAR 

manish@klfindia.co
m

KISHAN AGRICULTURAL AND 
FABRICATION WORKS VS INFRA 
INDIA CONSTRUCTION PVT. LTD. 

advocatejain1994@g
mail.com

PARAGON PAPERS INDUSTRIES 
LLP VS HOLY FAITH 
INTERNATIONAL PVT. LTD. 

advocatejainoffice@g
mail.com

TIRUPATI STRUCTURALS LTD. VS 
SHAPOORJI PALLONJI AND CO 
PVT. LTD.

DILIP 
AGGARWAL

dilip_aggarwal74@re
diffmail.com

PALTECH COOLING TOWERS AND 
EQUIPMENTS LTD. VS SRF LTD.

SAKSHI 
MEHLEY

admin@atlanticlaw.i
n

AGRAWAL AND COMPANY VS 
KAMAL CHAMOLI

VIJAY KUMAR 
SINGH

rajputlegalservicesllp
@gmail.com

DEEPAK JINDAL VS SURENDER 
KUMAR

sbpandey7@yahoo.co
m

METIS EDUVENTURES PVT. LTD. 
VS EDUATTRUIM

RASHMI 
BALIYAN

bacclawfirm@gmail.c
om

MONTAGE ENTERPRISES PVT. 
LTD. VS SHREE ANJANEYA AGRA 
TECH PVT. LTD.

sujit.law@gmail.com
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36 East

12 CS COMM 74 559/2024 29-02-2024 8588865322 29.02.24

12 OMP COMM 73 533/2024 28-02-2024 LALIT PANDEY 8130383143 27.02.24

12 OMP COMM 73 535/2024 28-02-2024 LALIT PANDEY 8130383143 27.02.24

37 East 101 CS COMM 74 283/2024 01-02-2024 9711332383 01.02.24

101 CS COMM 74 284/2024 01-02-2024 NITIN GARG 9958986363 01.02.24

101 OMP COMM 73 319/2024 05-02-2024 B. B. SHARMA 9891887145 05.02.24

101 CS COMM 74 330/2024 05-02-2024 VIKAS TOMAR 9958002005 05.02.24

101 CS COMM 74 335/2024 06-02-2024 9599801185 06.02.24

101 CS COMM 74 339/2024 08-02-2024 9811330731 07.02.24

101 CS COMM 74 366/2024 12-02-2024 BANK OF BARODA VS MEENA 8130237770 09.02.24

101 CS COMM 74 375/2024 12-02-2024 JAGVEER SINGH VS RAJESH POONAM SETH8851694816 12.02.24

101 OMP COMM 78 403/2024 19-02-2024 MANAN POPLI 9289028206 14.02.24

101 CS COMM 74 438/2024 19-02-2024 9711133630 17.02.24

SH. ARVIND 
KUMAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

PRINCE JAIN AND ORS VS TATA 
MOTORS AND ANR

VIRENDRA 
SINGH

advocatevsingh016@
gmail.com

YES BANK LTD. VS PREM CHAND 
SHARMA

lalitpandeyadv@gmai
l.com

YES BANK LTD. VS SULTAN 
GULFAM

lalitpandeyadv@gmai
l.com

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

PUNJAB NATIONAL BANK VS 
SHORYA PRINTS

DEOKANT 
TRIPATHI

deokanttripathi2@g
mail.com

PUNJAB NATIONAL BANK VS 
SONU PAWAR

info@knowlex.in

DOST FINCAP PVT. LTD. VS SHIV 
KUMAR YADAV

bankebiharisharma@
rediffmail.com

YES BANK LTD. VS LAUNCHPAD 
MEDIA AND COMMUNICATIONS

ilp@ilp.co.in

NYX HEALTHCARE PVT. LTD. 
THRU SHAILENDRA SHUKLA VS 
GOPAL PHARMA THRU ASHISH 
TANDON

AMARENDRA 
KUMAR DUBEY

outsmartadvocate@g
mail.com

SHINEROAD FOODS INDIA PVT. 
LTD. VS LEXCOM ADVISERS LLP

KAILASH 
KUMAR 
SHARMA

advocatesharmakaila
sh@gmail.com

SHAILENDER 
SINGH 
SISODIA

shaildender.sisodia 
@gmail.com

poonamseth2006@g
mail.com

SUPER ENGINEERING WORKS 
THRU RAVI DHIMAN PROP VS 
SYSKA LED LIGHTS PVT. LTD

contact@lexstonegro
up.com

SONI THREAD THRU RAJNI SONI 
VS DYNAMIC AURA LLP

KAILASH 
CHAND

rohit.prakashlegaladv
iseer@gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration
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Number
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37 East

101 CS COMM 74 445/2024 19-02-2024 9919799930 19.02.24

101 CS COMM 74 457/2024 20-02-2024 LATA BHATI 9312503532 19.02.24

101 CS COMM 74 461/2024 20-02-2024 9818336108 20.02.24

101 CS COMM 74 484/2024 23-02-2024 9899913203 22.02.24

101 CS COMM 74 485/2024 23-02-2024 9213905829 22.02.24

101 CS COMM 74 488/2024 23-02-2024 9999353434 23.02.24

101 CS COMM 74 489/2024 23-02-2024 9999353434 23.02.24

101 CS COMM 74 490/2024 23-02-2024 8447715266 23.02.24

101 CS COMM 74 518/2024 29-02-2024 K. K. TYAGI 9810497887 26.02.24

101 CS COMM 74 542/2024 28-02-2024 SUJIT GUPTA 9811904386 27.02.24

101 CS COMM 74 524/2024 27-02-2024 9650197608 27.02.24

101 CS COMM 74 525/2024 27-02-2024 9650197608 27.02.24

101 CS COMM 74 550/2024 29-02-2024 9312217105 28.02.24

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

AGRAWAL AND COMPANY VS 
RAJEEV ARORA

VIJAY KUMAR 
SINGH

rajputlegalservicesllp
@gmail.com

RELIABLE DISGNOSTICS VS 
KANTVAM HELATHCARE PVT. 
LTD.

latabhati89@gmail.co
m

MARKET REACH LLP VS ASIF 
NASIR KHAN

SANJAY 
KUMAR 
MISHRA

sanjayk.advocate@g
mail.com

BANK OF BARODA VS JAI 
PRAKASH

SUDHA 
SHUKLA

advsudhashukla@gm
ail.com

ICICI BANK LTD VS R P 
BUILDWELL PVT. LTD.

SATISH 
KUMAR 

manish@klfindia.co
m

VISHAL BUILDING DEMOLITION 
EARTH MOVERS VS ASSOTECH 
LTD.

SACHIN LOHIA lohiaassociates@gmai
l.com

VISHAL BUILDING DEMOLITION 
EARTH MOVERS VS SHAI 
TRADERS

SACHIN LOHIA lohiaassociates@gmai
l.com

TECHTRENO SOLUTIONS PVT. 
LTD. VS NEXTRA ONLINE 
SERVICES PVT. LTD.

SANKET 
GUPTA

sanket1983@gmail.co
m

VEEPEE INTL PVT. LTD. THRU AR 
VS RAJKUMARI JJAIN PROP 
ANANYA APPARELS

officialkktyagi@gmail
.com

MONTAGE ENTERPRISES PVT. 
LTD. VS VAMA OIL PVT. LTD.

sujit.law@gmail.com

ONSITE RENTALS SERVICES PVT. 
LTD. VS THOT MEDIA PVT. LTD.

PAVNESH 
MOHAN 

pavneshmohan@yah
oo.com

ONSITE RENTALS SERVICES PVT. 
LTD. VS SCOOP BRAND HOLDING 
PVT. LTD.

PAVNESH 
MOHAN 

pavneshmohan@yah
oo.com

ADHUNSK AUTOMATION INDIA 
VS RANA AND SONI 
ENTERPRISES PVT. LTD. 

RAJENDRA 
SONI

juristzone@yahoo.co
m



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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Number
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37 East

101 CS COMM 74 552/2024 28-02-2024 MEHTAB ANSARI VS IDREES H REHMAN 9811238759 28.02.24

38 CS(COMM) 18/2024 02-02-2024 9654869693 29.01.2024

---do-- Execution(Comm.) 10/2024 02-02-2024 9891822555 31.01.2024

---do-- C.S. (COMM) 19/2024 5-02-2024 9811379676 vksbht6@gmail.com 03.02.2024

---do-- C.S. (COMM) 20/2024 07-02-2024 9810210832 06.03.2024

---do-- C.S. (COMM) 21/2024 07-02-2024 9999777147 07.02.2024

---do-- MISC DJ 35/2024 08-02-2024 9818695436 08.02.2024

---do-- C.S. (COMM) 22/2024 14-02-2024 9315520612 08.02.2024

---do-- Execution(Comm.) 11/2024 14-02-2024 9654404406 12.02.2024

---do-- Execution(Comm.) 12/2024 14-02-2024 9654404406 12.02.2024

---do-- C.S. (COMM) 23/2024 15-02-2024 8896932838 14.02.2024

---do-- MISC DJ 48/2024 16-02-2024 9871109205 16.02.2024

---do-- MISC DJ 54/2024 19-02-2024 9910568669 17.02.2024

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

rehmanadv@gmail.co
m

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

201, New Building 
KKD

Rajinder Sachdeva &1othersVsBalaji 
Freight Carrier

Manish 
Angirash

MANISHANGIRASH
0512 @GMAIL.COM 

Shri Rajeev Rajan KumarSinghVsP C 
Solution Compunter

ANJALI 
NEHRA

satendersharma7@g
mail.com

SURESH APPARELSVsMohd Shaki Vikas Bhatia

State Bank Of IndiaVsTarif Ahmed Gopal 
ChandSharma

gchsharma@gmail.co
m

Anita GuptaVsSonu Mohit Bansal mohitbansal@yahoo.
com

Anil PanditVsSaket Sachdeva Sarthak Sharma advsarthaksharma57
@gmail.com

Nanak ChandVsSanjeev Kumar MUNISHKUMA
R

advmunishkumar198
4@gmail.com

canara bankVsN S Furniture DeepakBhardwa
j

deepakbhardwajadv
@gmail.com

canara bankVsG M Faishons DeepakBhardwa
j

deepakbhardwajadv
@gmail.com

STATE BANK OF INDIAVsPhool 
Singh

Suchita Dixit agnihotrisuchitra@g
mail.com

AJAY JAIN TRADING ASHIMGIRI 
PLASTICSVsPRAVEEN 
KUMARCHAUHAN

Tushar A. John tushar@optimuslegal.
in

MAHINDER KUMAR 
GUPTAVsNASIRUDDIN AND 
FAIZAN

SATISHSHARM
A

satishadv86@gmail.c
om



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

38

---do-- C.S. (COMM) 24/2024 19-02-2024 RAJESH JAIN 9210480811 16.02.2024

---do-- Execution(Comm.) 13/2024 20-02-2024 9818495432 06.02.2024

---do-- CS(COMM) 25/2024 23-02-2024 7011702973 22.02.2024

---do-- CS(COMM) 26/2024 24-02-2024 9811309971 21-02-2024

---do-- CS(COMM) 27/2024 27-02-2024 9811038156 25-02-2024

---do-- C.S. (COMM) 28/2024 27-02-2024 9811912208 26.02.2024

---do-- Execution(Comm.) 14/2024 27-02-2024 9711081770 16.02.2024

---do-- Execution(Comm.) 15/2024 28-02-2024 8588957065 27.02.2024

39 CS (COMMERCIAL ) 02-02-2024 CS (COMM)/89/2024 9899222783 ###

CS (COMMERCIAL) 02-02-2024 Execution (Comm)/18/2024 BHUPESH NARULA(P),98109228017 02-02-2024

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

M/s Tony Sales CorporationVsM/s 
Shiv Shakti Traders

jainrajesh84@gmail.c
om

Au Small Finance 
BankLimitedVsAashish AND 
OTHERS

Rajiv Ranjan advrajivranjan99@g
mail.com

Vipin Kumar Aggarwal Vs Mohd 
Ajmal

Abhay Mohan 
Sarin

advabhaymohan@gm
ail.com

Rishi Pal Sharma Vs Sanctitude 
Communication Digital Mining Pvt 
Ltd

Inder Singh 
Adhikari

indersadhikari@yaho
o.com

Nuruddin Vs Pawan Kumar Gupta Mohd. Tariq mlgupta316@gmail.c
om

Satya Pal SinghVsSh Sunil SANDEEP 
TYAGI

advsandeeptyagi@gm
ail.colm

Vk Jain and SonsVsNeeraj Jain shivendervishwa
s

shivendervadv@gmai
l.com

Babu Lal GoyalVsMusheer Alam VINEETKAUSH
IK

RNSHARMA2079@Y
AIIOO.CO.IN

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara 301, New Court 
Building

Navrang Marketing Vs Mickrotek International Pvt LtdBrijesh Kumar  Sharma(P), lawsolutionpoint@g
mail.com

301, New Court 
Building

M/s Vardhman Infra Vs Delhi Development Authority bhupesh@gmail.com
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39

CS (COMMERCIAL) 06-02-2024 CS (COMM)/95/2024 9999846390 06-02-2024

CS/COMMERCIAL 06-02-2024 CS (COMM)/94/2024 9999846390 06-02-2024

CS (COMMERCIAL ) 07-02-2024 CS (COMM)/96/2024 CHAMAN KUMAR SHARMA(P),9811861348

CS (COMMERCIAL) 09-02-2024 CS (COMM)/99/2024 M K Singh(P), 9810265832

CS (COMMERCIAL) 13-02-2024 Execution (Comm)/27/2024 810168405 13-02-2024

CS/COMMERCIAL 13-02-2024 CS (COMM)/109/2024 8860773975 13-02-2024

CS (COMMERCIAL ) 13-02-2024 CS (COMM)/110/2024 711179215 13-02-2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

301, New Court 
Building

The Nainital Bank Limited Vs Shri Sai Nath TradersManoj Gupta(P), dilshadgarden@naini
talbank.co.in

301, New Court 
Building

The Nainital Bank Limited Vs SanjeevManoj Gupta(P), dilshadgarden@naini
talbank.co.in

301, New Court 
Building

M/s Shree Kamakhya Roadlines Pvt Vs M/s Shiv Priya Cables Pvt LtdChaman.sharma@ya
hoo.co.in 

07-02-
2024

301, New Court 
Building

Mamta Gupta Vs M/s Shri Banke Bihari Cotfab Pvt Lt advsanjeevchaudhary
10@gmail.com

09-02-
2024

301, New Court 
Building

Canara Bank Vs Mahalaxmi Trading Co Through Its Proprietor Sh Ankur AgarwalRekha Rustagi(P), Chaman.sharma@ya
hoo.co.in 

301, New Court 
Building

pnb Vs Yaseen Khan Proprietor Of Nisha Firewood SuppliersAjay Sharma(P), ajaykumar@gmail.co
m

301, New Court 
Building

Punjab National Bank Vs Rohtash Singh Proprietor Of M/s V R BrothersAjay Sharma(P), ajaykumar@gmail.co
m
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39

CS (COMMERCIAL) 13-02-2024 CS (COMM)/111/2024 711179215 13-02-2024

CS (COMMERCIAL) 13-02-2024 CS (COMM)/112/2024 711179215

CS/COMMERCIAL 13-02-2024 CS (COMM)/113/2024 9990756129

CS (COMMERCIAL ) 13-02-2024 Execution (Comm)/26/2024 9810168405

CS (COMMERCIAL) 13-02-2024 CS (COMM)/108/2024 8860773975 13-02-2024

CS (COMMERCIAL) 14-02-2024 CS (COMM)/116/2024 9312610477 14-02-2024

CS/COMMERCIAL 15-02-2024 CS (COMM)/122/2024 KAPIL KUMAR(P), 9871040115 15-02-2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

301, New Court 
Building

Punjab National Bank Vs Vinay Tiwari Prop Of M/s Dhruv EnterprisesAjay Sharma(P), ajaykumar@gmail.co
m

301, New Court 
Building

Punjab National Bank Vs 
Mukesh Kumar Prop Of Yashraj 
Construction And Earth Movers

Ajay Sharma(P), ajaykumar@gmail.co
m

13-02-
2024

301, New Court 
Building

Pilot Industries Ltd Vs Winarsi Battery ServiceYatendra Tyagi(P), vktyagi29@gmail.co
m

13-02-
2024

301, New Court 
Building

Canara Bank Vs Sk Engineering Works Through Proprietor Sh Shyam KatyalRekha Rustagi(P), rekharushi@gmail.co
m

13-02-
2024

301, New Court 
Building

Punjab National Bank Vs Vineeta Rani Proprieter Of Inderdev TradersAjay Sharma(P), ajaykumar@gmail.co
m

301, New Court 
Building

Smt Sunita Khanna And Ors Vs M/s National Textile Corporation LimitedSubhash Chandra Lochakia(P),legalremedies2k@gm
ail.com

301, New Court 
Building

Saurabh Gupta Vs Hiralal Odich Proprietor Of  Ms Endana Mateshwari Enterpriseskapilkumarlawoftice(i
i. gmai I.com 
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39

CS (COMMERCIAL ) 15-02-2024 CS (COMM)/121/2024 KAPIL KUMAR(P),9871040215 15-02-2024

CS (COMMERCIAL) 15-02-2024 CS (COMM)/120/2024 KAPIL KUMAR(P),9871040215 15-02-2024

CS (COMMERCIAL) 20-02-2024 MISC DJ/180/2024 9718814471 20-02-2024

CS/COMMERCIAL 20-02-2024 CS (COMM)/133/2024 8860173975 20-02-2024

CS (COMMERCIAL ) 20-02-2024 CS (COMM)/135/2024 99 10482995 20-02-2024

CS (COMMERCIAL) 20-02-2024 CS (COMM)/134/2024 9268300000, 20-02-2024

CS (COMMERCIAL) 22-02-2024 CS (COMM)/138/2024 9811215075 22-02-2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

301, New Court 
Building

Saurabh Gupta Vs Jagdish Dalchand Odich kapilkumarlawoffice
@gmail.com

301, New Court 
Building

Saurabh Gupta Vs Maheshwari Sudhir kapilkumar@gmai.co
m

301, New Court 
Building

State Bank Of India Vs Kamal Ranjay Kumar Sinha(P), advocalesinhtva,redi
HinaiI.c0m

301, New Court 
Building

Punjab National Bank Vs Tarang SaxenaAjay Sharma(P),  
ajaysharma@gmail.c
om

301, New Court 
Building

Canara Bank Vs Rajinder Kaur Eshu Chaudhary(P), eshuadvocate@mail.c
om

301, New Court 
Building

M/s Suresh Apparels  Through 
Its Ar And Partner Bharat Jain 
Vs Amit Kumar Prp Of Ganesh 
Textile

Bharat Prakash(P), bharat.guptarkca@g
mail.com 

301, New Court 
Building

K K Mittal Vs Devesh Khanna Dinesh Kumar(P), dineshadv1965@gmai
l.com
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39

CS/COMMERCIAL 23-02-2024 CS (COMM)/140/2024 9910568669 23-02-2024

CS (COMMERCIAL ) 23-02-2024 CS (COMM)/139/2024 9910568669 23-02-2024

CS (COMMERCIAL) 24-02-2024 CS (COMM)/145/2024 ARCHIT SINGHAL(P),9599043045 24-02-2024

CS (COMMERCIAL) 29-02-2024 OMP (I) (COMM)/3/2024 AKANKSHA SISODIA(P),9717321989 29-02-2024

40 ROOM NO- 57 COMMERCIAL 01-02-2024 CS (COMM)/91/2024 SANJEEV  KUMAR(P), 7011678591 01-02-2024

ROOM NO- 57 COMMERCIAL 06-02-2024 CS (COMM)/93/2024 JAGJIT SINGH SAHNI(P),9350088666 06-02-2024

ROOM NO- 57 COMMERCIAL 08-02-2024 CS (COMM)/98/2024 9560119427 08-02-2024

ROOM NO- 57 COMMERCIAL 12-02-2024 CS (COMM)/105/2024 9810367549 12-02-2024

ROOM NO- 57 COMMERCIAL 13-02-2024 CS (COMM)/107/2024 886077397 13-02-2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

301, New Court 
Building

Bank Of Baroda Vs Pooja SharmaUmesh Joshi(P), advumeshjoshi@gma
il.com

301, New Court 
Building

Bank Of Baroda Vs Pushpa Jain Umesh Joshi(P), advumeshjoshi@gma
il.com 

301, New Court 
Building

Vk Jain And Sons Vs Hooda Computer Forms legal@sigmalegal.in

301, New Court 
Building

Bellplus Media Pvt Ltd Vs Induckt Growth Accelerator Private Limitedadvocateakankshasis
odia@gmail.com

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara Roop Kishore Prop Sahgal Plyplast India Vs Parmod Yadav Prop Aditya Plasticsanjeevkumar@gmail
.com

Bank Of Baroda Vs Janaki j5ehqf 
.ad_y:@gtne_d,c_o_
m

Rcgc Fabrics Private Limited Vs Fashion GuruDeepak GAUR(P), rcgcfabricspvtltd@gm
ail.com 

Somanyceramicsltd Vs AadidevainfratechpvtltdKaran Jain(P), advocatekj 
@gmail.com

Punjab National Bank Vs Rahees Mohommad Prop Sai ZaikaAjay Sharma(P), -bo 1 1 6 1 20@p n b. 
co. i n
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40

ROOM NO- 57 COMMERCIAL 13-02-2024 CS (COMM)/106/2024 ANGAD SINGH(P), 9911403030 13-02-2024

ROOM NO- 57 COMMERCIAL 15-02-2024 CS (COMM)/119/2024 SANJAY KUMAR(P), 9968010672 15-02-2024

ROOM NO- 57 COMMERCIAL 15-02-2024 CS (COMM)/118/2024 8010019531 15-02-2024

ROOM NO- 57 COMMERCIAL 17-02-2024 CS (COMM)/125/2024 9990756129 17-02-2024

ROOM NO- 57 COMMERCIAL 17-02-2024 CS (COMM)/129/2024 9958760086 17-02-2024

ROOM NO- 57 COMMERCIAL 17-02-2024 CS (COMM)/128/2024 9958760086 17-02-2024

ROOM NO- 57 COMMERCIAL 23-02-2024 CS (COMM)/144/2024 ARCHIT SINGHAL(P),9599043045 23-02-2024

ROOM NO- 57 COMMERCIAL 02-02-2024 Execution (Comm)/20/2024 PIYUSH JAIN(P), 9102218207reyaz5f@gmail.com 02-02-2024

ROOM NO- 57 COMMERCIAL 02-02-2024 Execution (Comm)/19/2024 PIYUSH JAIN(P), -9811811140 02-02-2024

ROOM NO- 57 COMMERCIAL 08-02-2024 Execution (Comm)/25/2024 SURESH SHARMA(P), 9811056243 08-02-2024

ROOM NO- 57 COMMERCIAL 17-02-2024 Execution (Comm)/28/2024 9811215075 17-02-2024

ROOM NO- 57 COMMERCIAL 20-02-2024 Execution (Comm)/29/2024 9711876418 20-02-2024

ROOM NO- 57 COMMERCIAL 28-02-2024 CS (COMM)/150/2024 8700925528 28-02-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara

Punjab National Bank Vs Klm Tents >.m~1eja.a11.g!!
@~111ail.com

Alucopanel Industries Vs Mukesh Kumar Jangir Iawyer.sanjay@gmail
.com

M/s Harshita Associates Vs M/s Vaishali Hygiene ProductsNishant Singh(P), nishantsingh1~~@g
mail.co

Pilot Industries Ltd Vs Zorata Batteries Pvt LtdYatendra Tyagi(P), sitffirys$ &*@sqla 
es$jrqsxx

Werben India Vs Logix Heights Abhay PANDEY(P), advocateabhaypandey
@gmail.com.

Werben India Vs Mahagun (india) Abhay PANDEY(P), advocateabhaypandey
@gmail.com.

Vk Jain And Sons Vs Om Stationers legal@sisngalegal.in

Rahul Jain Vs Reyaz Ahmad

Vardhman Dhman Cloth Store Pvt Ltd Vs Top Shop Impex topshopimpex@gmail
.com,

Gulshan Kumar Vs M/s Smooth Motors (partnership Firm) Through Its Partnerssuresh.sharmal2@ya
hoo.in 

K K Mittal Vs Aman Aggarwal Dinesh Kumar(P), dineshadv1965@gmai
l.com

Jaffcon Enterprises Vs Laxmi EnterprisesMohd Shuaib Khan(P), mohdshuaibkhan007
(a;gmail.com

Sonu Jain Vs Avdhesh Kumar KaushikPiyush Katyal(P), piyushkatyal98C@gm
ail.com 
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40

ROOM NO- 57 COMMERCIAL 15.02.2024 MISCDJ  172/2024 9999777 147, 15.02.2024

41 22-02-2024 CS (COMM)/137/2024VEE PEE FABRICS PRIVATE LIMITED Vs RESHMA GULMOHAMMEDSAMRIDHI SAMRIDHI(P),91-9654713565 20-02-2024

12-02-2024 CS (COMM)/102/2024PANDEX STORAGE SYSTEM PVT LTD Vs MEDICARE AGENCIES PVT LTDRAJEEV KUMAR RANJAN(P),N/A N/A 11-02-2024

07-02-2024 OMP (COMM)/3/2024RAJESH KUMAR SINGH Vs MAHINDRA AND MAHINDRA FINANCIAL SERVICES LTDVARSHA GOLA(P), Not clear 05-02-2024

02-02-2024 Execution (Comm)/21/2024M/S ONE ONE APPARELS PRIVATE LIMITED Vs M/S R R AGENCIESADV MOHIT JAIN(P),9716968829 Not clear 01-02-2024

03-02-2024 CS (COMM)/92/2024DEEPAK Vs M/S AMO MOBILITY SOLUTION PRIVATE LIMITED9810262231 01-02-2024

12-02-2024 CS (COMM)/103/2024 999984539" 07-02-2024

12-02-2024 CS (COMM)/104/2024 999984539" N/A 07-02-2024

08-02-2024 CS (COMM)/97/2024AMARJEET JOG (SENIOR CITIZEN) Vs POONAM 9999777147 05-02-2024

12-02-2024 CS (COMM)/101/2024SOURABH JAIN Vs VIPIN JAIN 9811215075 08-02-2024

13-02-2024 CS (COMM)/114/2024M/S HINDLED TECHNOLOGIES Vs M/S RAJ KUMAR SINGLA990182901 11-02-2024

19-02-2024 CS (COMM)/130/2024SATYA NARAYAN TAPARIA Vs ARUN JAIN 9810073178 15-02-2024

23-02-2024 CS (COMM)/143/2024PUNJAB NATIONAL BANK Vs MANMEET SINGH (BORROWER)8860773975 11-02-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara

M/S AGGARWAL MILK CORNER 
V/S  NASIRUDDIN MILK AGENCY

MOHIT 
BANSAL

adv 
mohitbansal@yahoo.
com 

SH. SURENDER S. 
RATHI

Shahdara 303, New Court 
Building

304, New Court 
Building

305, New Court 
Building

306, New Court 
Building

307, New Court 
Building

Raj kamal Arya(P), toshima2612@yahoo.
co.in

308, New Court 
Building

The Nainital Bank Limited Vs Shivansh AnandManoj Gupta(P),

309, New Court 
Building

The Nainital Bank Limited Vs Ons Tradelink Through Anil RastogiManoj Gupta(P),

310, New Court 
Building

Mohit Bansal(P), advyinoliitbansal@ya
hoo.com

311, New Court 
Building

Dinesh Kumar(P), dineshadv1965@gmai
l.com

312, New Court 
Building

Vishwanath  prasad  Tiwari(P), vptiwariadvocate@g
mail.com

313, New Court 
Building

kumar vikram(P), adv_kvikramOS@yah
oo.co.in 

314, New Court 
Building

Ajay Sharma(P), ajaykumarsharma08
@gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

41

26-02-2024 CS (COMM)/147/2024PUNJAB NATIONAL BANK Vs MANJU PURANG 9868927179 16-02-2024

17-02-2024 CS (COMM)/126/2024M/S ALUCOPANEL INDUSTRIES Vs TRILOK CHAND KUMAWATSANJAY KUMAR(P), Not clear 12-02-2024

20-02-2024 CS (COMM)/131/2024M/S SHYAM SUNDER GUPTA POOJA UDHYOG (P) LIMITED Vs M/S K BIOLOGICAL (P) LIMITEDJAGJIT SINGH SAHNI(P),9350088666 15-02-2024

26-02-2024 CS (COMM)/146/2024MOHD ANJUM Vs VISHAL GROVERMUNAVVAR HUSSAIN(P),9268602801 16-02-2024

23-02-2024 CS (COMM)/142/2024M/S AMBITION MICA LIMITED Vs M/S SHYAM TRADERS9996397065 15-02-2024

23-02-2024 CS (COMM)/141/2024NARENDER KUMAR JAIN Vs UPENDER JAINShelly Jain(P), 9999260162 16-02-2024

26-02-2024 Execution (Comm)/33/2024JAMMU AND KASHMIR BANK Vs SONIA MEHRA AND ORS9810224624 17-02-2024

26-02-2024 Execution (Comm)/34/2024M M T C Ltd Vs DAVINDER KAUR MOHIT THAREJA(P),:9810008481 17-02-2024

29-02-2024 CS (COMM)/152/2024M/S GREAT FOAM PRODUCT LLP Vs BIKRAM SINGHTARUNDEEP BHARTI(P),Not clear 16-02-2024

29-02-2024 CS (COMM)/151/2024RCGC FABRICS PRIVATE LIMITED Vs FASHION GURU (PROPRIETORSHIP FIRM)A.S.JUNEJA 9899565511 N/A 15-02-2024

20-02-2024 OMP (COMM)/4/2024TARUN BASSAN Vs INTEC CAPITAL LTDSUNIL SINGH(P), 9971287776 19-02-2024

01-02-2024 CS (COMM)/87/2024M/S SB SALES CORPORATION Vs TARUN KUMAR GOYAL9999797603 01-02-2024

03-02-2024 Execution (Comm)/22/2024AKASH JAIN Vs MUSKAN SAINI CHANDRA PRAKASH SHARMA(P), 01-02-2024

SH. SURENDER S. 
RATHI

Shahdara

315, New Court 
Building

Sudhir Kumar Singh(P),

316, New Court 
Building

317, New Court 
Building

i 
ssahni.adv@email.cor
n

318, New Court 
Building

akashdeeplovel 
982@gmail.com 

319, New Court 
Building

Tarmeem Alam(P), laxmanshravan@gma
il.com

320, New Court 
Building

advshellyjn09@gmail
.com 

321, New Court 
Building

Amit gupta(P),

322, New Court 
Building

ashokchhabra4@qma
il.com

323, New Court 
Building

324, New Court 
Building

325, New Court 
Building

A D V S U N I L S I N 
G H R f7G M A I L.C 
O M

326, New Court 
Building

Akash Gupta(P), akashgpt04@gmail.c
om

327, New Court 
Building
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07-02-2024 Execution (Comm)/24/2024NITIN SHARMA Vs NITIN JAIN 17-02-2024

23-02-2024 Execution (Comm)/31/2024ANKUSH SHARMA Vs NATURON HEALTHCARE LIMITED 16-02-2024

42 C. No. 304 CS (COMM)/90/2024 NOORAIN ALI 8822888830 02-02-2024 01-02-2024

C. No. 305 OMP(COMM)/02/2024 GNCT VS ASHISH GUPTASATENDER KUMAR 9899428060 07-02-2024 05-02-2024

C. No. 306 CS (COMM)/88/2024 BHARAT GUPTA 9268300000 01-02-2024 09-01-2024

C. No. 307 CS (COMM)/100/2024 CHAMAN SHARMA 9811861348 09-02-2024 07-02-2024

C. No. 308 CS (COMM)/115/2024 RAJNI SINGH 83689809360 13-02-2024 01-02-2024

C. No. 309 EX(COMM)/23/2024 CANARA BANK VS KRISHAN PALRISHI CHAWLA 9871457890 05-02-2024 03-02-2024

C. No. 310 CS (COMM)/117/2024 GAURAV KRISHNA GOSWAMI VS BANKEY BIHARI MUSICRITESH SAXENA 8802101274 15-02-2024 09-12-2023

C. No. 311 CS (COMM)/123/2024 AJAY KUMAR SHARMA 8860773975- 15-02-2024 09-02-2024

C. No. 312 CS (COMM)/124/2024 PUNJAB NATIONAL BANK VS SHAHZAD QURESHIAJAY KUMAR SHARMA 8860773975- 15-02-2024 09-02-2024

C. No. 313 CS (COMM)/127/2024 LALIT GUPTA VS DINESH KUMAR AGGARWAL & ANR.S.K.TIWARI 9911641844- 17-02-2024 13-02-2024

C. No. 314 EX(COMM)/30/2024 DILIP PANDITA 9811057626 21-02-2024 13-02-2024

SH. SURENDER S. 
RATHI

Shahdara

328, New Court 
Building

Ankur Singhal(P),

329, New Court 
Building

Pushkar Aryal(P),

SH. REETESH 
SINGH

Shahdara FUTURE BATH 
PRODUCTS PVT. 
LTD. VS SHRUTI 
CERAMICS

alinoorain322@gmail.com

advsatender@gmail.com

RAVI AGGARWAL 
PROP OF M/S 
FAB INDIA VS 
BRIJ MOHAN 
TEWARI

bharat.guptarkca@gmail.com

RYSA 
INFRATECH PVT. 
LTD. VS THE 
CHIEF ENGG. 
PUNE ZONE & 
ANR.

chaman.sharma@yahoo.co.in

SAMEKIT INFRA 
SOLUTION PVT. 
LTD. VS BCC 
PRECAST (I) PVT. 
LTD.

jurissource@gmail.com

Chawlaassociatesl9
76@gmail.com

ritesh@thelawcare.in

PUNJAB 
NATIONAL BANK 
VS MD. IKRAM 
PROP. OF M.I. 
ENTERPRISES

AU SMALL 
FINANCE BANK 
LTD, VS UMESH 
KUMAR AND 
ORS.

adv.dilippandita@gmail.com

mailto:alinoorain322@gmail.com
mailto:advsatender@gmail.com
mailto:bharat.guptarkca@gmail.com
mailto:chaman.sharma@yahoo.co.in
mailto:jurissource@gmail.com
mailto:ritesh@the
mailto:adv.dilippandita@gmail.com
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C. No. 315 CS (COMM)/132/2024 IDBI BANK LTD. VS PANKAJ KHATRIVIVEK KUMAR 9811867703 20-02-2024 15-02-2024

C. No. 316 CS (COMM)/136/2024 AGGARWAL & COMPANY VS PRAVEEN KUMAR MITTALVIJAY KUMAR SINGH 9919799930rajputlegalservicesllp2gmail.com21-02-2024 18-02-2024

C. No. 317 EX(COMM)/32/2024 ANKUR SINGHAL 9811126091 23-02-2024 06-02-2024

C. No. 318 CS (COMM)/148/2024 JATIN AGGARWAL 9953283177 26-02-2024 02-02-2024

C. No. 319 CS (COMM)/149/2024 PANKAJ SINGHAL 9891475320 27-02-2024 20-02-2024

C. No. 320 EX(COMM)/35/2024 VIJAY PRAKASH 9810210332- 27-02-2024 24-02-2024

43 North-West 406 Civil CS (COMM)-65/2024 02-02-2024 9891613863 01-02-2024

CS (COMM)-66/2024 02-02-2024 9818143967 01-02-2024

OMP (I) (COMM)-23/2024 01-02-2024 VINOD KUMAR 9260206778 31-01-2024

CS (COMM)-68/2024 08-02-2024 9215841001 07-02-2024

CS (COMM)-69/2024 08-02-2024 9810209575 07-02-2024

OMP (I) (COMM)-30/204 09-02-2024 9818066079 08-02-2024

CS (COMM)-73/2024 09-02-2024 9811081980 08-02-2024

SH. REETESH 
SINGH

Shahdara

kumarvivekadv@gmail.com

VIVEK GOYAL VS 
DEVENDRA 
NATH GUPTA

ankursinghaladvocate@gmail.com

JAI SANMATI 
GARMENTS VS 
RANJU DEVI

jka.legal@gmail.com

SHYAM 
PRAKASH GOYAL 
VS ASHOK 
KUMAR

pankajsinghal.advocategmail.com

STATE BANK OF 
INDIA VS SUSHIL 
KR. JAIN

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

GUPTA TIMBER TRADER VS 
SACHIN GARG

RAGHAV 
RAJNAN

rajhav.adv78@gmail.
com

ALP ACROFLEX INDIA VS 
ADVENUE VENTILATION PVT LTD

KULWINDER 
SINGH

advomatto@gmail.co
m

AAKARSH ROYALS PVT LTD VS 
BAJAJ FINANCE LTD.

parasharvinod1965@
gmail.com

BANK OF BARODA VS SANDEEP 
SHARMA

SUMIT 
SHARMA

inbox,sumitsharma@
gmail.com

SITA RAM GARG VS M/S ARIHANT 
ENT.

GURMIT 
SINGH HANS

legalsk@gmail.com

AJAY KUMAR SHOKEEN VS 
MAHANGAR TELEPHONE

VAIBHAV 
BHARTI

vaibhav.bharti@yaho
o.com

BHARAT SAINI VS DINESH JAIN 
AND ANR.

MAHESH KR. 
MIGLANI

mail@wrbindia.com

mailto:kumarvivekadv@gmail.com
mailto:ankursinghaladvocate@gmail.com
mailto:jka.legal@gmail.com
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CS (COMM)-74/2024 09-02-2024 CANARA BANK VS JASLEEN KAUR 9711142200 08-02-2024

CS (COMM)-75/2024 09-02-2024 S.K. SINGH 8889891133 08-02-2024

CS (COMM)-77/2024 13-02-2024 8898911133 12-02-2024

CS (COMM)-78/2024 13-02-2024 8010212400 tarunin1@gmail.com 12-02-2024

CS (COMM)-81/2024 14-02-2024 9971773474 13-02-2024

CS (COMM)-82/2024 14-02-2024 AMIT KARAN 9810840873 13-02-2024

CS (COMM)-83/2024 15-02-2024 9717544166 14-02-2024

CS (COMM)-84/2024 15-02-2024 9999448797 14-02-2024

OMP (I) (COMM)-31/2024 15-02-2024 DINESH JAIN 9876049807 14-02-2024

OMP (I) (COMM)-32/2024 15-02-2024 DINESH JAIN 9876049807 14-02-2024

OMP (I) (COMM)-33/2024 15-02-2024 DINESH JAIN 9876049807 14-02-2024

OMP (I) (COMM)-34/2024 15-02-2024 DINESH JAIN 9876049807 14-02-2024

OMP (I) (COMM)-35/2024 15-02-2024 DINESH JAIN 9876049807 14-02-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

SANJEEV 
CHOPRA

chopra6791@gmail.c
om

CENTRAL BANK OF INDIA VS 
LAXMI AND ORS.

bmdele1153@central
bank.co

CENTRAL BANK OF INDIA VS 
MEENA AND ANR.

SUBODH KR. 
SINGH

bmdele1153@central
bank.co

M/S MANASVI ENT. VS BHANRAT 
SINGH DAHIYA

KARAN 
BHAMBRI 

M/S RSPL LTD VS HANSRAJ 
LOKANDA

MOHIT 
SHARMA

mvslegallip@gmail.co
m

J.C. TRAILER VS M/S SIMPLEX 
INFRASTRUCTURE

advsuniparashar622
@gmail.com

RAMPRAKASH VS SAFEX 
CHEMICALS

OSAMA 
SUHAIL

ramgupta52@gmail.c
om

SACHIN GOEL VS M/S A S 
ENGINEERING AND ANR.

KUSHAGRA 
BANSAL

kushagrabansal@aka
ssociates.org.in

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS KALICHANR 
TOMAR

advocateashok.1@gm
ail.com

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS SANJEEV KR. 
AGGARWAL

advocateashok.1@gm
ail.com

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS SHIMLA. S

advocateashok.1@gm
ail.com

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS DINESH OS PAL

advocateashok.1@gm
ail.com

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS MANISH TAR

advocateashok.1@gm
ail.com
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43 North-West

CS (COMM)-86/2024 16-02-2024 ANIL KR. SAHU9810134793 15-02-2024

CS (COMM)-87/2024 16-02-2024 RAKESH KR. 9711771000 15-02-2024

OMP (COMM)-8/2024 17-02-2024 9818440869 16-02-2024

OMP (I) (COMM)-45/2024 17-02-2024 9873347330 16-02-2024

CS (COMM)-91/2024 19-02-2024 PREM GARG 8860844670 17-02-2024

CS (COMM)-92/2024 19-02-2024 8750336246 17-02-2024

CS (COMM)-93/2024 19-02-2024 17-02-2024

CS (COMM)-102/2024 22-02-2024 RAKESH KR. 9711771000 21-02-2024

CS (COMM)-101/2024 22-02-2024 9711007293 21-02-2024

CS (COMM)-108/2024 23-02-2024 RAM KISHAN 9313177692 22-02-2024

CS (COMM)-111/2024 26-02-2024 9990042642 24-02-2024

CS (COMM)-112/2024 26-02-2024 AYUSHI VATS 9810025375 24-02-2024

CS (COMM)-114/2024 27-02-2024 9560905884 26-02-2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

HERO INVESTCORP PVT LTD VS 
ASHOK KR.

allipcare@gmail.com

SACHIIN MANGAAL VS PRATEEK 
JAIN

sachiinmangaal@ssp
otonshoes.com

VIVEKANANDAN VS M/S SBI 
CARDS AND PAYMENT

AMAN KUMAR 
MATHUR

advamankumarthaku
r@gmail.com

MAHINDRA AND MAHINDRA 
FINANCIAL VS KAPOOR JAI 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo,com

CHARANPAADUKA INDIA PVT 
LTD V/S ANKIT GUPTA

premgarg.legal@yaho
o.com

SHUBH LAXMI STEELS VS MANYA 
GROUP INDUSTRIES

SUMIT 
BHARDWAJ

CENTRAL BANK OF INDIA VS 
KALU RAM AND ORS.

RANJAY KR. 
SINHA

SANJAY BANSAL VS NARESH KR. 
GANGWANI

rakesh.advocate18@g
mail.com

M/S SARTHAK OVERSEAS VS 
NITESH KR.

DINESH 
MALIK

mdfimporters@gmail
.com

DEEPAK PROP. M/S CAR CARE VS 
CAPITAL AUTOMOBILTION

carcareindia7@gmail.
com

CANARA BANK VS NITESH 
SHARMA

ANSHUMAN 
SRIVASTAV

sri.anshu83@gmail.c
om

ANIL GUPTA VS M/S ALFA METAL 
INDIA

robinbhardwaj529@g
mail.com

M/S HARI CONSTRUCTION VS 
MCD AND ANR.

SHALU 
KUMARI

robinbhardwaj529@g
mail.com
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43 North-West

CS (COMM)-115/2024 27-02-2024 9560905884 26-02-2024

CS (COMM)-116/2024 27-02-2024 9560905884 26-02-2024

CS (COMM)-117/2024 27-02-2024 9560905884 26-02-2024

OMP (I) (COMM)- 51/2024 27-02-2024 DINESH JAIN 8376049807 26-02-2024

CS (COMM)-125/2024 28-02-2024 9871891788 27-02-2024

CS (COMM)-126/2024 28-02-2024 9599801185 27-02-2024

CS (COMM)-127/2024 28-02-2024 8750336246 27-02-2024

CS (COMM)-128/2024 28-02-2024 9999558855 27-02-2024

CS (COMM)-129/2024 28-02-2024 9205881576 27-02-2024

OMP (I) (COMM)-53/2024 28-02-2024 9310122104 27-02-2024

CS (COMM)-133/2024 29-02-2024 9871724396 28-02-2024

CS (COMM)-134/2024 29-02-2024 A.K. CHADHA 9811068866 28-02-2024

44 SH.VINOD YADAV North-West 316 Civil CS(Comm.)/62/2024 01.02.24 9810134793 29.01.24

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

M/S HARI CONSTRUCTION VS 
MCD AND ANR.

SHALU 
KUMARI

robinbhardwaj529@g
mail.com

M/S HARI CONSTRUCTION VS 
MCD AND ANR.

SHALU 
KUMARI

robinbhardwaj529@g
mail.com

M/S HARI CONSTRUCTION VS 
MCD AND ANR.

SHALU 
KUMARI

robinbhardwaj529@g
mail.com

TOYOTA FINANCIAL SERVICES 
INDIA LTD VS M S REVOLUTION

advocateashok.1@gm
ail.com

ICICI BANK LTD VS ANAND RAJ 
DEEPAK

ANUJ 
CHAUHAN

info@arulegal.com

M/S BLUE STAR LABORATOREIS 
VS M/S INDIAN HARNESS

AMRENDRA 
KUMAR DUBEY

outsmartadvocate@g
mail.com

SHUBH LAXMI STEEL VS NEW 
MUKESH LIGHT

SUMIT 
BHARDWAJ

sumitbhardwaj@gma
il.com

M.K. INDUSTRIES VS ALSAQIB 
EXPORTS PVT LTD.

VINOD 
DAHIYA

M/S HARI CONSTRUCTION VS 
MCD AND ANR.

ROBIN 
BHARDWAJ

robinbhardwaj529@g
mail.com

KOTAK MAHINDRA BANK VS 
MINTU

RANJAN 
KUMAR

ranjan.and.company
@gmail.com

MANISH BHASKAR VS M/S AURA 
BUILDWELL PVT LTD.

PRAMOD 
SINGH

chauhanpramod833
@gmail.com

M/S SANCHETI POLYMERS VS 
ANIL JAIN

chadhaajay67@gmail.
com

RSPL Ltd. Vs. Smt. Sarita Singh 
Chouhan

Anil Kr. Sahu alliPCARE@GMAIL.
COM
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44 SH.VINOD YADAV North-West

CS(Comm.)/63/2024 02.02.24 N.A N.A 31.01.24

CS(Comm.)/64/2024 02.02.24 N.A N.A 31.01.24

CS(Comm.)/67/2024 07.02.24 9999306881 02.02.24

CS(Comm.)/70/2024 08.02.24 -9810134702 06.02.24

CS(Comm.)/71/2024 08.02.24 -9810134702 06.02.24

CS(Comm.)/72/2024 08.02.24 8586883779 06.02.24

CS(Comm.)/76/2024 09.02.24 Gravitas Legal 9953030485 07.02.24

CS(Comm.)/79/2024 13.02.24 9811375940 07.02.24

CS(Comm.)/80/2024 14.02.24 9811662678 08.02.24

CS(Comm.)/85/2024 15.02.24 9818368288 12.02.24

CS(Comm.)/88/2024 16.02.24 9350720673 15.02.24

CS(Comm.)/89/2024 17.02.24 9811265839 12.02.24

CS(Comm.)/90/2024 17.02.24 N.A N.A 16.02.24

SBI Vs. Nagesh Mishra Sunil Sehrawat

SBI Vs. Nagender Sunil Sehrawat

The Supreme  Industries Ltd. Vs. 
SLV Plastics 

GAUTAM 
BHASIN

eludication.legal@out
look.com

NIF Pvt. Ltd. Vs. Manjurahemad Anil Kr. Sahu allipcare@gmail.com

NIF Pvt. Ltd. Vs. Ankit Singh Anil Kr. Sahu allipcare@gmail.com

Canara Bank Vs. Ajay Kr. Dubey Pristine Law 
Care 

pristinelawcare1@gm
ail.com

Enpeecon Vs. Japman Infrastructure gravitaslegal.co.in

Central Bank Of India Vs. Laxmi Subodh Kr. advsubodhkumarsing
h@gmail.com

Rattish Kr. Mittal Vs. M/s Gangotri 
Electronics Pvt. Ltd.

Vasudev 
Goswami

vasudevgoswami@g
mail.com

Triumph Star Pvt. Ltd. Vs. 
Purshotam Profiles Pvt. Ltd.

Arjun Krishnan arjun@samvadpartne
rs.com

Delhi IVF & Fertility Research 
Centre Vs. MCD

Nihit Dalmia advnihitdalmia@gma
il.com

M/s Ashok Dyestuff (P) Ltd. Vs. New 
Look Leathers

Sagar Dawar sagar-
dwr@yahoo.co.in

PNB Vs. Sarhtak Aggarwal Alok Kr. 
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44 SH.VINOD YADAV North-West

CS(Comm.)/94/2024 19.02.24 8860844670 16.02.24

CS(Comm.)/95/2024 20.02.24 8588819983 18.02.24

CS(Comm.)/96/2024 20.02.24 9711016110 19.02.24

CS(Comm.)/97/2024 21.02.24 D.K Singh 9811108641 19.02.24

CS(Comm.)/98/2024 21.02.24 DEEPA GUPTA 9312292558 19.02.24

CS(Comm.)/99/2024 21.02.24 9811107749 20.02.24

CS(Comm.)/100/2024 21.02.24 9910280608 20.02.24

CS(Comm.)/103/2024 22.02.24 9810028877 20.02.24

CS(Comm.)/104/2024 22.02.24 9810028877 20.02.24

CS(Comm.)/105/2024 22.02.24 9810481016 20.02.24

CS(Comm.)/106/2024 22.02.24 9810057065 21.02.24

CS(Comm.)/107/2024 22.02.24 9818785172 21.02.24

CS(Comm.)/110/2024 24.02.24 9818085460 22.02.24

Charanpaaduka Vs. Ramesh Meena Prem Garg premgarg.legal@yaho
o.com

Mother Dairy Fruit And Vegetable 
(P) Ltd. Vs. Go4life Organic Milk (P) 
Ltd.

Firoz Khan firoz_khanadv@redif
fmail.com

Yummies Food Products Vs Swastika 
Enterprises

Pankaj Arya & 
Associates

advocatepankaj4@g
mail.com

Rahul Saini Vs. Sunil Mittal dksinghassociates200
7

UNION BANK OF INDA VS 
PRIYANKA MANGLA

advocate.deepagupta
@gmail.com

Punit Bhardwaj Vs. Praveen Kansal S.N Khanna khannalaw@gmail.co
m

Manohar Filaments (P) Ltd. Vs. 
Arasu Texports 

Rakesh Kr. rksharma54@gmail.C
om

Oum Lamitech (P) Ltd. Vs. Premier 
Laminates 

Rajeev Agarwal lawyersinc@rediffmai
l.

Oum Lamitech (P) Ltd. Vs. S Desu Rajeev Agarwal lawyersinc@rediffmai
l.

Levi Strauss & Co. Vs. Ashok Kr. Pramod Kr. 
Singh

mail@thelegist.com

Om Prakash Vs. Kishan Chand Garg Subhash Togra subhashtogra@gmail.
com

Atul Shukla Vs. Remarkable 
Hospitality Solutions P. Ltd.

Bhaskar 
Subramanian

bhaskarsubramanian
@outlook.com

Q-Factor Finance & Investment (P) 
Ltd. Vs. Govind Jha

J.S Jaiswal jaiswal1512@gmail.co
m



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

44 SH.VINOD YADAV North-West

CS(Comm.)/113/2024 26.02.24 9990042642 22.02.24

CS(Comm.)/118/2024 27.02.24 9560905884 23.02.24

CS(Comm.)/119/2024 27.02.24 9560905884 23.02.24

CS(Comm.)/120/2024 27.02.24 9560905884 23.02.24

CS(Comm.)/121/2024 27.02.24 N.A N.A 23.02.24

CS(Comm.)/122/2024 27.02.24 999932159 24.02.24

CS(Comm.)/123/2024 27.02.24 7042198312 24.02.24

CS(Comm.)/124/2024 27.02.24 9810134793 24.02.24

CS(Comm.)/130/2024 29.02.24 9968165990 28.02.24

CS(Comm.)/131/2024 29.02.24 9811068866 28.02.24

CS(Comm.)/132/2024 29.02.24 9810362626 28.02.24

45 NORTH 307 Civil - - - - s -

Canara Bank Vs. Ranjeet Kr. Thakur Anshuman 
Srivastava

srianshu83@gmail.co
m

Hari Construction  Vs. MCD R&V Law 
Associates

robinbhardwaj529@g
mail.com

Hari Construction Vs. MCD R&V Law 
Associates

robinbhardwaj529@g
mail.com

Hari Construction Vs. MCD R&V Law 
Associates

robinbhardwaj529@g
mail.com

Madhu Sharma Vs. Mahavir Prasad 
Aggarwal 

Jagriti Jain

SBI Vs. Vijay Singh R.K Raut akrautadvocate@gma
il.com

Manish Khosla Vs. Digital Dreamz It 
Engineers P. Ltd.

Satish Prakash 
Gupta

info@Centurylawfirm
.in

NIF Pvt. Ltd. Vs. Sardhana Dairy 
And Foods P. Ltd.

Anil Kr. Sahu allipcare@gmail.com

Hardwaj Foils P. Ltd. Vs. Medicmen 
Organics Ltd.

Anil Kr. Singh SSRINETASSOCIAT
E@GMAIL.com

M/s Sancheti Polymers Vs. Deepak 
Gupta 

A.K Chadha CHADHAAJAY67@G
MAIL.COM

PNB Vs. Vishal Arora A.K Shakya akshakya01@gmail.c
om

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

OMP (I) (COMM)/16/2024 01-02-2024

OMP (COMM)/6/2024 01-02-2024

Execution (Comm)/23/2024 01-02-2024

Execution (Comm)/25/2024 01-02-2024

Execution (Comm)/24/2024 01-02-2024

CS (COMM)/60/2024 01-02-2024

CS (COMM)/62/2024 02-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Bmw India Financial Services Pvt 
Ltd Vs Flash Cloud Consulting

DINESH  
JAIN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Kayal Cooling Solution Pvt Ltd 
And Ors Vs M/s HDB Financial 
Services Ltd

chandrashekhar 
prasad rajan(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Safe Finlease Pvt Ltd Vs Tarsem 
Lal

DIGVIJAY 
SINGH 
RANA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Safe Finlease Pvt Ltd Vs 
Pradeep Yadav

DIGVIJAY 
SINGH 
RANA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Safe Finlease Pvt Ltd Vs Harish 
Kumar

DIGVIJAY 
SINGH 
RANA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank Of India Vs Aman Kumar JAWAHAR 
CHAWLA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Green Earth Pub Pvt Ltd Vs New 
Parichay Books  Stationary

Rahul Kumar 
Pandit(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

OMP (I) (COMM)/17/2024 02-02-2024

CS (COMM)/63/2024 02-02-2024

CS (COMM)/64/2024 02-02-2024

Execution (Comm)/26/2024 02-02-2024

CS (COMM)/65/2024 02-02-2024

CS (COMM)/66/2024 02-02-2024

Execution (Comm)/27/2024 03-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Bd Credits Ltd Vs Karan Singh GAGAN 
JINDAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Digitech Call Systems Pvt Ltd Vs 
Smart School Education Pvt Ltd

Ankur 
Singhal(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Lefric Beaute Vs Lokenath Trading 
Corporation

DEEPIKA 
SHARMA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Tata Power Vs Suresh Bhishm Singh 
om(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Banke Of India Vs Biru BANKE BIHARI 
SHARMA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Banke Of India Vs Rahul 
Sharma

BANKE BIHARI 
SHARMA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Jco Traders Vs Ramesh Kumar KUSHAGRA 
BANSAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

CS (COMM)/67/2024 03-02-2024

CS (COMM)/69/2024 05-02-2024

CS (COMM)/68/2024 05-02-2024

ARB A (COMM)/1/2024 05-02-2024 F. ALAM(P),

CS (COMM)/70/2024 05-02-2024

Execution (Comm)/28/2024 05-02-2024

Execution (Comm)/29/2024 05-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Sandeep Gupta Vs M/s Chirag Steels Shubham 
verma(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Divya Jain Vs M/S Crompton 
Greaves Consumer Electricals Ltd

Ankit Gupta(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Seema Gupta Vs Ohm Pipes Pvt Ltd awil gupta(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Akshat Enterprises Vs Ugro Capital 
Limited

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Sanjay Garg Vs M/s Arihant 
Enterprises And Others

Gurmit Singh 
Hans(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Kishan Kumar Bansal Proprietor 
M/s Tirupati Textile Vs Prashant 
Jain Proprietor Of M/s Prashant 
Zippers

VISHALAKSHI 
GOEL(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Bina Virmani Vs Parvesh Chand 
Kohli

SUDHINDRA 
TRIPATHI(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

CS (COMM)/71/2024 05-02-2024

CS (COMM)/72/2024 07-02-2024

CS (COMM)/73/2024 07-02-2024

CS (COMM)/74/2024 07-02-2024

CS (COMM)/75/2024 08-02-2024

Execution (Comm)/30/2024 08-02-2024

Execution (Comm)/31/2024 08-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Icici Bank Limited Vs Hardesh 
Kumar

MANISH 
DEWAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Bhagirath Enterprises Prop Vicky 
Chand Vs Meera  Prop Kritika 
Enterprises

DINESH 
KUMAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Idbi Bank Ltd Vs Rakesh Kumar Vivek Kumar(P),NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Yadav Pharma Machinery 
(india) Vs M/s Vaishno Pharma 
Machinery

Jaideep 
Panchal(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Right Corporate Service Vs Shri 
Sameer Gaur

RISHABH 
GUPTA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Tata Power Delhi Distribution Vs 
Kartik Bansal

Arjun Kapur(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Chand Prabha Vs Sandeep Chahal BHARAT 
SAREEN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

Execution (Comm)/33/2024 09-02-2024

CS (COMM)/78/2024 09-02-2024

CS (COMM)/77/2024 09-02-2024

CS (COMM)/76/2024 09-02-2024

ARB A (COMM)/2/2024 09-02-2024

Execution (Comm)/32/2024 09-02-2024

CS (COMM)/79/2024 12-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Kisetsu Saison Finance India Private 
Limited Vs Kaizen Pahwa 
Technocrats Private Limited

Vidur Sikka(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Blue Star Limited Vs S Ranjit Singh DINESH 
CHANDRA  
TRIPATHI(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

R B Impex Through Sunny Dhingra 
Vs Global Fruit Bites

VISHAL 
CHOUHAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Us Chemtack India Pvt Ltd Vs 
Evercool Industries

Rajat 
Kashyap(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ms Shellz India Private Limited Vs 
Pankaj Chawla  (sole Proprietor Of 
M/s Chawla Printers)

aditya 
parolia(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Dhruv Industries Ltd Through Its Ar 
Naresh Kumar Sharma Vs Hoc Age 
Engineering Ltd Through Its 
Director Gursharan Singh

SANJAY 
JHA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Sanjay Garg Vs Rahis Ahmed And 
Anr

Gurmit Singh 
Hans(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

Execution (Comm)/34/2024 12-02-2024

CS (COMM)/81/2024 13-02-2024

CS (COMM)/80/2024 13-02-2024

Execution (Comm)/35/2024 13-02-2024

Execution (Comm)/36/2024 13-02-2024

MISC DJ/222/2024 14-02-2024

CS (COMM)/82/2024 14-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Neeraj Goyal Vs Phool Chand Kumar SWAPNIL 
AERON(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Mukesh Chand Singhal Vs Jagdish 
Printers And Computers Solution

Naveen 
Sehrawat(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Detailing Devils India Private 
Limited Vs Rkr Partnership Firm

Shashi 
Kaushik(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Eastern Chemical Centre Vs 
MCD (formerly North Delhi 
Municipal Corporation)

ANKIT KUMAR 
GUPTA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Chand Prabha Vs Navdeep Sheoran BHARAT 
SAREEN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Kogta Financial India Limited Vs 
Satish Hari Singh

Sonu Vivek(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shiv Om Polymers Through Attorney 
Tarun Gupta Vs Anwar Inamuddin 
Khan

Karan 
Bhambri(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

CS (COMM)/83/2024 15-02-2024

CS (COMM)/84/2024 15-02-2024

CS (COMM)/87/2024 15-02-2024

CS (COMM)/86/2024 15-02-2024

CS (COMM)/85/2024 15-02-2024

CS (COMM)/88/2024 15-02-2024

CS (COMM)/89/2024 16-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

M/s Shree Shiv Shakti Pulses Mills 
Vs Kamla Devi

Tribindh 
Kumar(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Icici Bank Limited Vs Vinod MANISH 
DEWAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Icici Bank Limited Vs Pankaj 
Varshney

MANISH 
DEWAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Groom Town Private Limited Vs M/s 
Jsk Cosmetics

SRIJAN 
TIWARI(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Groom Town Private Limited Vs M/s 
Vibhuti Enterprises And Ors

SRIJAN 
TIWARI(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Groom Town Private Limited Vs M/s 
Taj Enterprises

SRIJAN 
TIWARI(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Neeraj Mohan Proprietor Of Amrit 
Traders Vs Yudhvir Dalal Proprietor 
Of Star Enterprises

KESHAV 
KUMAR 
VERMA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

CS (COMM)/90/2024 16-02-2024

CS (COMM)/91/2024 17-02-2024

CS (COMM)/92/2024 17-02-2024

OMP (COMM)/7/2024 19-02-2024

CS (COMM)/93/2024 19-02-2024

CS (COMM)/94/2024 19-02-2024

CS (COMM)/95/2024 19-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Neeraj Mohan Prop Of Amrit 
Traders Vs Dipti Gupta Proprietor Of 
S R Traders

KESHAV 
KUMAR 
VERMA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Pankaj Tyagi Vs Shiv Shakti Packmat 
Pvt Ltd

Zareef 
Ahmad(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Vinay Jain Proprietor Of M/s Vanya 
Forest Foods Through Spa Narayan 
Singh Vs M/s Morarka Organic 
Foods Limited

Prateek Jain(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Sunil Kumar Vs Sbi Card And 
Payments  Services Ltd

Harsh  
Vardhan(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Hosmroc Impex Vs Samarth 
Industries

SUMIT 
BHARDWAJ(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank Of India Vs Rohit Kumar 
Sharma

ADAITA 
KUMAR  
ROUT(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Standard Chartered Bank Vs Nikhil 
Goyal

ADDTYA 
KAPOOR(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

OMP (COMM)/8/2024 20-02-2024 SANGAM(P),

OMP (COMM)/9/2024 20-02-2024 SANGAM(P),

OMP (COMM)/10/2024 20-02-2024

CS (COMM)/96/2024 20-02-2024

CS (COMM)/97/2024 20-02-2024

Execution (Comm)/37/2024 21-02-2024

CS (COMM)/98/2024 21-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Ajay Taneja Vs Ms Greenland 
Finance And  Leasing Pvt Ltd

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ajay Taneja Vs Ms Greenland 
Finance And Leasing Pvt Ltd

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Balram And Ors Vs Au Small Finance 
Bank Ltd

RAJENDER 
YADAV(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Jaydee Exports Vs Hasmi Begum 
Prop Of Ms Rizwan Garments

JAGRITI 
JAIN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Dinesh Kumar Dhingra Vs Aggarwal 
Fruit Co

Neeraj 
Gupta(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shakir Vs Saya Automobiles Limited ANKUR 
SINGHAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Creative Offset Printers Private 
Limited Vs Shellz India Private 
Limited

Rishabh 
Gulati(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

OMP (COMM)/11/2024 22-02-2024

CS (COMM)/99/2024 22-02-2024

CS (COMM)/100/2024 22-02-2024

CS (COMM)/101/2024 22-02-2024

CS (COMM)/102/2024 22-02-2024

OMP (COMM)/12/2024 22-02-2024

CS (COMM)/103/2024 23-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Bharat Ram Vs Hdb Financial 
Services Limited

Ashish 
Sharma(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Seema Gupta Vs Surinder Kumar 
Manchanda

Seema 
Gupta(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Punjab National Bank Vs Lalita 
Singh

NITIN 
GARG(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Bank Of Maharashtra Vs M/s Vikas 
Enterprises

SUMAN 
KUMAR 
SINGH(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Bank Of Maharashtra Vs Pixart 
Online International

SUMAN 
KUMAR 
SINGH(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Devender Kumar Vs M/s Hdb 
Financial Service Ltd

Amit kumar(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Ampp Auto Accessories Private 
Limited Vs M/s Macro Powertech 
India Private Limited

HARSH 
GOYAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

CS (COMM)/104/2024 23-02-2024

CS (COMM)/105/2024 23-02-2024

OMP (COMM)/13/2024 23-02-2024

CS (COMM)/106/2024 24-02-2024

CS (COMM)/107/2024 24-02-2024

CS (COMM)/108/2024 24-02-2024

CS (COMM)/109/2024 24-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Santkripa Equipments Private 
Limited Vs Evio Pvt Ltd

SAUMYA  
SHUKLA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ashok Kumar Vs Kailash  Agencies ANKUSH 
SHARMA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Sandip Ray Vs Hdb Financial 
Services Ltd

Rajendra Pal(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s P P Auto Innovators Vs M/s 
Macro Powertech India Private 
Limited

HARSH 
GOYAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Rajesh Kumar Wadhwa Prop Of M/s 
Rajesh Box Carton Makers Vs Atul 
Jain Prop Of M/s M B Deco 
International

JAGRITI 
JAIN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Dev Bhumi Cold Chain Pvt Ltd Vs 
Ams Terajat International Pvt Ltd

VAIBHAV 
MISHRA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Dev Bhumi Cold Chain Pvt Ltd Vs 
Varda Mehra Aggarwal

VAIBHAV 
MISHRA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

CS (COMM)/110/2024 24-02-2024

CS (COMM)/111/2024 24-02-2024

CS (COMM)/112/2024 24-02-2024

CS (COMM)/113/2024 24-02-2024

CS (COMM)/114/2024 26-02-2024

CS (COMM)/115/2024 26-02-2024

CS (COMM)/116/2024 26-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Dev Bhumi Cold Chain Pvt Ltd Vs 
Bgp International Pty Ltd

VAIBHAV 
MISHRA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Dev Chandra Jha Vs Hotel Renset Sarat Behera(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ruchi Goel Vs Shikha Sinha PIYUSH 
RANJAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Canara Bank Vs Madan Mohan 
Handa

RAVI 
KUMAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ghanish Dhawan Vs SS AIR HYDRO 
POWER AND ANR

SHANKER 
SEHGAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Bank Of Maharashtra Vs M/s Guru 
Kirpa Collection

SUMAN 
KUMAR 
SINGH(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Bank Of Maharashtra Vs M/s John 
Electricals

SUMAN 
KUMAR 
SINGH(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

CS (COMM)/117/2024 26-02-2024

OMP (COMM)/14/2024 27-02-2024

CS (COMM)/118/2024 27-02-2024

CS (COMM)/119/2024 27-02-2024

CS (COMM)/120/2024 27-02-2024

CS (COMM)/121/2024 27-02-2024

CS (COMM)/122/2024 27-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Ram Krishan Saklani Vs M/s Green 
Plast

mohit gupta(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ana Transcomm Pvt Ltd Vs Hdb 
Financial Srvices Ltd

Dhananjay 
Kumar 
Gupta(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Mr Inder Sawhney Vs Priyanka 
Mishra

Darshan 
Paliwal(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Mr Inder Sawhney Vs Priyanka 
Mishra

Darshan 
Paliwal(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Rahul Bansal Vs M/s Delhi 
Technological University

Anuj Arya(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ms Girja Engineers Vs Dscl   
Fengshun Wabag Consortium

RAM SURAT 
PRASAD(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Smt Amandeep Kaur Vs Shri Vikash 
Nehra

ANJALI 
NEHRA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

CS (COMM)/123/2024 27-02-2024

Misc Ex/1/2024 27-02-2024

CS (COMM)/124/2024 28-02-2024

CS (COMM)/125/2024 28-02-2024

OMP (T) (COMM)/1/2024 28-02-2024

CS (COMM)/126/2024 28-02-2024

CS (COMM)/127/2024 28-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shiv Bhola Filaments Private Limited 
Vs Ridhi Jain

Tanya 
Aggarwal(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Kogta Financial India Limited Vs 
Raunak Ali And Anr

Sonu Vivek(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Ifl Housing Finance Ltd Vs Alka 
Singh

Arbab Malik(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Ifl Housing Finance Ltd Vs 
Subhash Chand Rana

Arbab Malik(P), NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ajay Singh Vs Hdb Financial Services 
Ltd

Rajesh 
Kumar(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Girja Engineers Vs M/s Delco 
Infrastructure Project Ltd

RAM SURAT 
PRASAD(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Girja Engineers Vs Shri Balaji 
Infradevelopers Pvt Ltd

RAM SURAT 
PRASAD(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

Execution (Comm)/38/2024 29-02-2024

Execution (Comm)/39/2024 29-02-2024

CS (COMM)/128/2024 29-02-2024

CS (COMM)/129/2024 29-02-2024

CS (COMM)/130/2024 29-02-2024

CS (COMM)/131/2024 29-02-2024

OMP (I) (COMM)/15/2024 01-02-2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Greenland Finance And Leasing Ltd 
Vs Priyanka Chahal And Others

GAGAN 
JINDAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Greenland Finance And Leasing Ltd 
Vs Chahal Logistics Services And 
Another

GAGAN 
JINDAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Mohd Wasim Vs Mohamad Anis Rehana 
Ahmed(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Kk Lighting India Pvt Ltd Vs 
Pradeep Auto Parts (india)

SUBRAT 
CHAUHAN(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

First Courier Services Vs Shushila 
Trading Company

SHIVAM 
KHERA(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shellz India Private Limited Vs 
Arvind Kumar Mehta

Shellz India Pvt. 
Ltd.(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Garg Papers Vs M/s Garg Paper 
Udyog

RAJESH 
KUMAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

CS (COMM)/61/2024 02-02-2024

MISC DJ/223/2024 14-02-2024

46 South-West 603 Commercial Suit CS COMM. 63/2024 01.02.2024 880231640

603 Commercial Suit CS COMM. 69/2024 07.02.2024 9873730409

603 Commercial Suit CS COMM. 74/2024 09.02.2024 9999306881

603 Commercial Suit CS COMM. 77/2024 12.02.2024 MOHIT VS VINAY SAGAR 9810676750

603 Commercial Suit CS COMM. 78/2024 12.02.2024 7503078179 31.01.2024

603 Commercial Suit CS COMM. 87/2024 15.02.2024 9811317311

603 Commercial Suit CS COMM. 90/2024 19.02.2024 9717161215 15.02.2024

603 Commercial Suit CS COMM. 92/2024 22.02.2024 M/S SAMSONITE IP VS KAILASH 9999306881 16.02.2024

603 Commercial Suit CS COMM. 94/2024 23.02.2024 DHARAM DEV 9810072439 27.01.2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE 
(COMMERCIAL) 

Sunrise Associates And Ors Vs Kcj 
Marketing Pvt Ltd

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Arun Kumar Verma Vs Namrata 
Sanpal and Anr

Ankit Kumar(P),NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

YOGITA BALWAN SINGH VS 
VIDHUR ADLAKHA TRADING

ZEESHAN 
HASHMI

hashmialba@gmail.c
om

23.01.2024

A G TRADERS VS BUDDY 
RETAIL P. LTD.

AKUL 
MEHANDRU

akul.mehandru@gma
il.com

01.02.202
4

SAMSONITE IP HOLDING VS 
ASHOK KUMAR

NAVLIN 
SWAIN

education.legal@outl
ook.com

05.02.202
4

ARVIND 
KUMAR

arvind_kumar253@y
ahoo.com

06.02.202
4

DEVENDER DAHIYA VS 
MUSCLE MAKER

VINAY 
PRATAP 
SINGH

Pratap.vinay89@gma
il.com

STATE BANK OF INDIA VS 
RICHA

ARVIND 
KUMAR

advocatearvindgupta
@gmail.com

12.02.2024

BLUE STAR LTD. VS NYASSA 
RETAIL PVT LTD.

NISHANT 
KATOCH

Sunilkumartiwari84
@gmail.com

NAVLIN 
SWAIN

education.legal@outl
ook.com

AXIS BANK LTD. VS MANISH 
SHARMA

dladevlawassociates
@gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

46 South-West

603 Commercial Suit CS COMM. 95/2024 23.02.2024 9811264777 14.02.2024

603 Commercial Suit CS COMM. 97/2024 23.02.2024 AXIS BANK VS ALOK AWASTHI DHARAM DEV 9810072439 27.01.2024

603 Commercial Suit CS COMM. 96/2024 23.02.2024 7708748786 21.02.2024

603 Commercial Suit CS COMM. 113/2024 26.02.2024 PRAG CHAWLA 9810048366 24.02.2024

603 Commercial Suit CS COMM. 112/2024 26.02.2024 7042607290 12.02.2024

603 Commercial Suit CS COMM. 114/2024 26.02.2024 DEEPAK RANA 9811553596 24.02.2024

603 Commercial Suit CS COMM. 125/2024 27.02.2024 VED PRAKASH 9711900673 27.02.2024

603 Commercial Suit CS COMM. 126/2024 27.02.2024 9868878274 27.02.2024

603 Execution case EX NO 23/2024 24.02.2024 R K CONTAINER LINE PVT LTD 9654545855 13.02.2024

603 Execution case EX NO 15/2024 06.02.2024 9873553516 30.01.2024

603 Execution case EX NO 24/2024 24.02.2024 9958724670 13.02.2024

603 Execution case EX NO 21/2024 24.02.2024 9810397419 22.02.2024

603 ARBITRATION U/S 34 OMP COMM 01/2024 08.02.2024 V P SINGH 9810145707 02.02.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SAAMAG EXIM PVT. LTD. VS 
RAKESH SUPREME

VINAY 
KAUNDAL

vijay.kaundal@sarafp
artners.com

dladevlawassociates
@gmail.com

WAREIQ LOGISTICS PVT. LTD. VS 
SHALINI MANOCHA

ASKHRIT 
TIWARI

ASHKRIT464@gmai.
com

RAMESH KAPUR VS GURDEEP 
SINGH GUJRAL

pragchawla@gmail.co
m

EAGLE EYE VS DYNAMIC AURA 
LLP

PUNEET 
SRIVASTAVA

adv.puneetsrivastava
@gmail.com

NARESH KUMAR GOYAL VS THE 
COURTRIERS

deepakrana.adv@gm
ail.com

PUNJAB NATIONAL BANK VS JAY 
ENN ELECTRONICS

advocateprakashved
@gmail.com

SWEETY SINGH VS THE PANDIT 
VENTURES

MANISH 
KUMAR

mkadv1010@gmail.co
m

SHIVAM 
SHARMA

LEGAL@SHAVAMS
HARMA.INFO

OM PRAKASH VS BHOWMIK 
EXPORT PVT LTD

KAILASH 
CHAND GOEL

KCGEQUITY@GMAI
L.COM

KOTAK MAHINDRA PRIME LTD 
VS MAHENDRA PAL SINGH

KUSHAL 
KUMAR

kushalkumar@erudit
eLegal.asia

CANARA BANK VS VINAY KUMAR 
RAI

R. RAJA 
BALLAL

rathna.ballal@yahoo.
com

ARUN KUMAR VS M/S KOTAK 
MAHINDRA

DRUPSINGH1964@
GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
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Advocate Mobile 
Number

Date of e-
filing

46 South-West

603 ARBITRATION U/S 34 OMP COMM 02/2024 29.02.2024 A K SINGH 9818192846 27.02.2024

603 MISC CASE MIS/DJ/ADJ/67/2024 06.02.2024 9891366646 05.02.2024

603 MISC CASE MIS/DJ/ADJ/85/2024 17.02.2024` 9582800140 14.02.2024

603 MISC CASE MIS/DJ/ADJ/98/2024 22.02.2024 AJEET KUMAR 9821911064 17.02.2024

603 MISC CASE MIS/DJ/ADJ/118/2024 29.02.2024 CANARA BANK VS VINOD KUMAR AMIT GUPTA 9810224624 28.02.2024

47 South-West 613 Commercial Execution Execution (Comm.)/34/2024 28-02-2024 9212888057 22-02-2024

613 Commercial Execution Execution (Comm.)/35/2024 28-02-2024 9212888057 22-02-2024

613 CS (COMM)/128/2024 28-02-2024 9212375039 26-02-2024

613 CS (COMM)/129/2024 28-02-2024 8766211654 16-02-2024

613 CS (COMM)/130/2024 28-02-2024 9811553596 26-02-2024

613 CS (COMM)/122/2024 27-02-2024 9871688568 26-02-2024

613 CS (COMM)/123/2024 27-02-2024 9910315473 22-02-2024

613 CS (COMM)/124/2024 27-02-2024 9724243214 23-02-2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SHASHI ROOPAM VS JANASHA 
FINANCE

aksingh@gmail.com

RAJENDER KUMAR VS M/S 
VARDHMAN INFRA

MANOHAR 
NAGAR

naagarmanohar@gm
ail.com

MANISH ARORA VS INDIA 
INFOLINE

PRINCE 
KUMAR 

advocateprincedubey
@gmail.com

M/S MBF LLP VS M/S RAJMANDIR 
GROUP

advajeet@outlook.co
m

amitgupta@gmail.co
m

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

Canara Bank Vs Ma Enterprises Ms. CHITRA  
MALHOTRA

chitramalhotralegal
@gmail.com

Canara Bank Vs M/s YSH EDGE 
TECH  AND  ORS.

Ms. CHITRA  
MALHOTRA

chitramalhotralegal
@gmail.com

Commericial Suit New Nice Carrier Of India ( Through 
Naveen Dhall) Vs Lakhani Rubber 
Products Private Limited

Sh. Kshitij 
Aggarwal

jainitisha1604@gmai
l.com

Commericial Suit Smt  Anju Singhal Vs Virender NehraSh. Sanjeev 
Chauhan

sanjeevkpalla@gmail.
com

Commericial Suit Raj Home Furnishings Vs V J 
Enterprises

Sh. DEEPAK 
RANA

deepakrana.adv@gm
ail.com

Commericial Suit Pankaj Kapoor Vs Madhu Gupta Sh. VIKRAM 
SINGH

vikram.panwar.adv78
@gmail.com

Commericial Suit Sanjog Jain Vs Kamal Enterprises Sh. Sudhir 
kumar baghel

palsudhir007@gmail.
com

Commericial Suit Balaji Latex Vs Dial4trade 
Technologies Pvt Ltd

Sh. Prabhat 
Kumar Rai

prabhatrai1994@gma
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

47 South-West

613 Arbitration ARB. A. (COMM.)/4/2024 26-02-2024 8588814210 24-02-2024

613 Commercial Execution Execution (Comm.)/25/2024 26-02-2024 8860939556 30-12-2023

613 Commercial Execution Execution (Comm.)/26/2024 26-02-2024 9212888057 12-02-2024

613 CS (COMM)/100/2024 24-02-2024 9910809574 22-02-2024

613 CS (COMM)/101/2024 24-02-2024 9990007137 22-02-2024

613 CS (COMM)/102/2024 24-02-2024 9810828193 22-02-2024

613 Misc petition MISC DJ ADJ/119/2024 24-02-2024 9990008967 24-02-2024

613 CS (COMM)/98/2024 23-02-2024 9811966667 21-02-2024

613 CS (COMM)/99/2024 23-02-2024 9953064640 22-02-2024

613 Misc petition MISC DJ ADJ/120/2024 23-02-2024 9873451146 23-02-2024

613 Misc petition MISC DJ ADJ/121/2024 23-02-2024 9873451146 23-02-2024

613 Commercial Execution Execution (Comm.)/19/2024 22-02-2024 9899393909 21-02-2024

613 Commercial Execution Execution (Comm.)/20/2024 22-02-2024 9810236228 21-02-2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

A B Sofa Centre Vs Neogrowth Credit 
Pvt Ltd

Sh.Devender 
Kumar Saini

bashirinfo786@gmail
.com

Kotak Mahindra Bank Ltd Vs 
Umashankar Vishwanber Singh

Sh. AMIT 
KUMAR VATS

amitkumar.294@redi
ffmail.com 

Canara Bank Vs Manoj Transport 
Service

Ms. CHITRA  
MALHOTRA

chitramalhotralegal
@gmail.com

Commericial Suit Jyoti Trading Company Vs Rajesh 
Gupta

Sh. Pankaj 
Talwar

advocatetalwar1@gm
ail.com

Commericial Suit M/s Omsai Welding Solutions Pvt 
Ltd Vs M/s Kaushico Machine Tools 
Pvt Ltd And Ors

Sh.Simranjeet 
Singh Sethi

sethisimranjeetsingh
@gmail.com

Commericial Suit Smita Singh Vs Ajit Kumar Sukhlal 
Pala

Sh. M.R Jangid advocatemrj@gmail.c
om

BIJAY KUMAR TIWARI Vs LARSON 
AND TOUBRO LTD. AND ANR

Sh. PANKAJ 
KUMAR

advpankajtiwari15@g
mail.com

Commericial Suit M/s Gonsai Logistics Pvt Ltd 
Through Its Director Vs M/s Oriental 
Dragon India Pvt Ltd Through Its 
Director

Sh. Rakesh 
Kumar Sharma

ambuj@gglobal.in

Commericial Suit Banaras Buttons And Beads Ltd Vs 
Priyanshi Sharma

Sh. Rajesh 
Khaware

tlas.partners@gmail.c
om

RAMA SURI Vs PETUNIA BEAUTY 
AND CARE PVT.LTD

Sh. N. K. Mishra advkmishra007@gm
ail.com

RAMA SURI Vs NISHTHA ARORA 
KAKKAR

Sh. N. K. Mishra advkmishra007@gm
ail.com

Exhibition And Interior India Pvt Ltd 
Vs M/s Sero Corporate Solutions Pvt 
Ltd

Sh. Manmeet 
Singh Gulati

exhibitionandinterior
@gmail.com

Urmil Gupta and Ors. Vs Ijf India 
Nidhi Ltd

Sh. Naresh 
Gupta

ngequity01@gmail.co
m



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

47 South-West

613 CS (COMM)/93/2024 22-02-2024 8588901609 31-01-2024

613 Arbitration OMP (I)(COMM.)/3/2024 20-02-2024 8929953546 17-02-2024

613 CS (COMM)/88/2024 16-02-2024 9310934697 16-02-2024

613 Arbitration OMP (T) (COMM.)/1/2024 14-02-2024 9810834624 cpadv7@gmail.com 04-12-2023

613 Commercial Execution Execution (Comm.)/17/2024 14-02-2024 9990008967 24-02-2024

613 CS (COMM)/80/2024 14-02-2024 8383807808 07-02-2024

613 CS (COMM)/81/2024 14-02-2024 8383807808 07-02-2024

613 CS (COMM)/82/2024 14-02-2024 9911000126 31-01-2024

613 CS (COMM)/84/2024 14-02-2024 9871631454 14-02-2024

613 CS (COMM)/85/2024 14-02-2024 8851349530 14-02-2024

613 CS (COMM)/86/2024 14-02-2024 9999132159 14-02-2024

613 CS (COMM)/76/2024 12-02-2024 9910817527 12-02-2024

613 CS (COMM)/70/2024 07-02-2024 9891914800 07-02-2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

Commericial Suit Rajinder Kaur Vs A2z Infra Services 
Ltd.

Sh. Vivek 
Malhotra

prabhjotengineering
@gmail.com

PNB HOUSING FINANCE LTD Vs 
Rajiv Ranjan

Sh. Sandeep 
Jain

heena.tangri@pnbho
using.com

Commericial Suit Indolog Logistics Pvt Ltd Vs M/s 
Danpex Systems Pvt Ltd

Sh. SANDEEP 
KUMAR KARN

advsandeepkkarn@g
mail.com

National Highways Authority Of 
India Vs Third Rock Consultants 
Private Limited

Sh. Pranab 
Prakash

Bijay Kumar Tiwari Vs Larsen And  
Toubro Limited

Sh. PANKAJ 
KUMAR

advpankajtiwari15@g
mail.com

Commericial Suit Geeta Handa Vs M/s Popular Spirits 
Llp

Sh. KAMAL 
SETHI

ADVOCATEKAMALS
ETHI@GMAIL.COM

Commericial Suit Prem Lata Sood Vs Popular Spirits 
Llp

Sh. KAMAL 
SETHI

ADVOCATEKAMALS
ETHI@GMAIL.COM

Commericial Suit Icici Bank Ltd Vs Aaftab Sh ALOK 
KUMAR

alokadv2001@gmail.
com

Commericial Suit Mascot Health Series Pvt Ltd Vs 
Konverge Healthcare Pvt Ltd

Sh. Naveen 
Chandra

naveenchandra502@
gmail.com

Commericial Suit S K Sethi Vs Bijinder Chobdar Sh. Naveen  
Saxena

naveensaxena542@g
mail.com

Commericial Suit State Bank Of India Vs Dinesh 
Kumar Donia

Sh. ADAITA 
KUMAR  ROUT

akroutadvocate@gma
il.com

Commericial Suit Mohit Vs Ankit Goel Sh/ arvind 
kumar

arvind_kumar253@y
ahoo.com

Commericial Suit Axiom Tours And Travels Vs Pawan 
Kumar

Sh. Rajal Dua connectwithmeetu@g
mail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

47 South-West

613 CS (COMM)/66/2024 05-02-2024 8851501089 05-02-2024

613 Arbitration OMP (I)(COMM.)/1/2024 02-02-2024 9717028845 02-12-2023

613 Misc petition MISC DJ ADJ/86/2024 17-02-2024 8588853481 16-02-2024

48 South-West 614 ARBITRATION OMP (I)(COMM.)/5/2024 29.02.2024 9818388241 26.02.2024

614 Commercial Suit CS (COMM)/133/2024 29.02.2024 8826206201 26.02.2024

614 Commercial Suit CS (COMM)/131/2024 28.02.2024 8860070760 23.02.2024

614 Commercial Suit CS (COMM)/132/2024 28.02.2024 9818200305 22.02.2024

614 Miscellaneous MISC DJ ADJ/109/2024 27.02.2024 17.02.2024

614 Commercial Suit CS (COMM)/115/2024 27.02.2024 9868040826 21.02.2024

614 Commercial Suit CS (COMM)/116/2024 27.02.2024 8826654071 14.02.2024

614 Commercial Suit CS (COMM)/117/2024 27.02.2024 9927020390 25.02.2024

614 Commercial Suit CS (COMM)/121/2024 27.02.2024 9818451145 03.02.2024

614 Execution Commercial Execution (Comm.)/27/2024 26.02.2024 9312203957 08-02-2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

Commericial Suit M/s Gopal Mega Mart Private 
Limited Vs M/s. Wellness Marketing 
Solutions Private Ltd.

Sh. Sunill  
Kumar

snlkmr588@gmail.co
m

Hdfc Bank Ltd Vs Musdik Ali Sh. SANJEEV 
PATHAK

litigation@srcslegal.c
om

Nitika Kaur Vs Amit Jain Sh.Deepak 
Kumar

deepakpanchaladv@g
mail.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03/SH. AMIT 
BANSAL, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

Indusind Bank Ltd Vs Kridha 
Logistics Ltd

MR. VIDUR 
SIKKA

VIDURSIKKA@TRU
LEGAL.CO.IN

Salvation Outsourcing Solution Pvt 
Ltd Vs Lark International

SH. RAVINDER 
KUMAR

RAVINDRAKUMAR.
ADVT@GMAIL.COM

Khyati Dhir Vs Sanjay Sharma SH. GURPREET 
SINGH

GS.LAWATTORNEY
@GMAIL.COM

Bank Of India Vs Rekha SH. AMBUJ 
KUMAR NIRAJ

ADVOCATESWE4U
@GMAIL.COM

M/s Mbf 19 Llp Vs M/s Modern 
Bazar

SH. AJEET 
KUMAR

9821911064, 
7042519118

ADVAJEET@OUTLO
OK.COM

M/s Gonsai Logistics Pvt Ltd 
Through Its Director Vs M/s Lsls 
Logistiks India Private Limited 
Through Its Director

SH. RAKESH 
SHARMA

SHARMARAKESHA
DV@GMAIL.COM

Jfam Pvt Ltd Vs Maninder Singh MS. SHIVANI 
SHARMA

ADVSHIVANI279.SS
@GMAIL.COM

New Nice Carrier Of India (through 
Naveen Dhall) Vs Lakhani Footwear 
Private Limited

MS. ITISHA 
JAIN

KSHITIJ.AGGARWA
L17@GMAIL.COM

Bank Of Maharashtra Vs Reet 
Sachdeva

SH. JATIN 
BHASIN

JITINBHASIN.JB@G
MAIL.COM

Vijay Kumar Garg Vs Real Elevators 
Limited

SH. 
VIPINDILAWA
RI

VIPINDILAWARI83
@GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

48 South-West

614 Execution Commercial Execution (Comm.)/28/2024 26.02.2024 9999385389 01.02.2024

614 Execution Commercial Execution (Comm.)/29/2024 26.02.2024 9212888057 01.02.2024

614 Execution Commercial Execution (Comm.)/30/2024 26.02.2024 9212888057 01.02.2024

614 Execution Commercial Execution (Comm.)/31/2024 26.02.2024 9212888057 01.02.2024

614 Execution Commercial Execution (Comm.)/32/2024 26.02.2024 9212888057 01.02.2024

614 Execution Commercial Execution (Comm.)/33/2024 26.02.2024 9212888057 01.02.2024

614 Commercial Suit CS (COMM)/104/2024 24.02.2024 9999767535 22.02.2024

614 Commercial Suit CS (COMM)/91/2024 20.02.2024 9999332412 16.02.2024

614 Commercial Suit CS (COMM)/79/2024 14.02.2024 SH. A.K. ROUT 9999132159 05.02.2024

614 Commercial Suit CS (COMM)/75/2024 09.02.2024 9999306881 05.02.2024

614 Commercial Suit CS (COMM)/68/2024 06.02.2024 SH. S.K. SIWAL 9811013499 sksiwal1@gmail.com 24.01.2024

614 Commercial Suit CS (COMM)/65/2024 05.02.2024 9818317222 24.01.2024

614 Execution Commercial Execution (Comm.)/14/2024 03.02.2024 9212888057 17.01.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03/SH. AMIT 
BANSAL, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

Canara Bank Vs Kt Digital Print 
Process

SH. JITENDER 
RAJPUT

ADVRAJPUTJK@GM
AIL.COM

Canara Bank Vs Ss International MS. CHITRA 
MALHOTRA

CHITRAMALHOTRA
LEGAL@GMAIL.CO
M

Canara Bank Vs M/s Sunil Tiwari 
Transport

MS. CHITRA 
MALHOTRA

CHITRAMALHOTRA
LEGAL@GMAIL.CO
M

Canara Bank Vs Kvb International MS. CHITRA 
MALHOTRA

CHITRAMALHOTRA
LEGAL@GMAIL.CO
M

Canara Bank Vs Kamal Enterprises MS. CHITRA 
MALHOTRA

CHITRAMALHOTRA
LEGAL@GMAIL.CO
M

Canara Bank Vs Rakesh Tour  And 
Travels

MS. CHITRA 
MALHOTRA

CHITRAMALHOTRA
LEGAL@GMAIL.CO
M

Abs Services Vs Shanti Mohan 
Educational Trust

SH. RAJENDRA 
KUMAR SINGH

RAJADVOCATE1975
@GMAIL.COM

Union Bank Of India Vs M/s Sai 
Global Vision

SH. GAUTAM 
GUPTA

GSUASSOCIATEDS
@GMAIL.COM

State Bank of India Vs Prem Kumar AKROUTADVOCATE
@GMAIL.COM

Samsonite Ip Holdings Sarl And Anr 
Vs Ashok Kumar

SH. NAVLIN 
SWAIN 
,GAUTAM 
BHASIN

ELUDICATION.LEG
AL@OUTLOOK.COM

Ivs Creations Pvt Ltd Vs Neeraj 
Sehgal

M/s Evershine Marble Co. Vs M/s 
Aermec HVAC Engineering Co.

SH. 
DEVENDER 
SINGH

DEVENDER_SINGH
55@REDIFFMAIL.C
OM

Rita Sharma Vs Amit Mittal MS. CHITRA 
MALHOTRA

CHITRAMALHOTRA
LEGAL@GMAIL.CO
M



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

49 South-West 509 COMMERCIAL SUITS CS (COMM)/64/24 01.02.24 31.01.24

509 COMMERCIAL SUITS CS (COMM)/71/24 07.02.24 9811898399 27.12.23

509 COMMERCIAL SUITS CS (COMM)/72/24 07.02.24 SH.KAUSHAL 9810196274 31.01.24

509 COMMERCIAL SUITS CS (COMM)/83/24 14.02.24 6201970125 dhc@g10.in 06.02.24

509 COMMERCIAL SUITS CS (COMM)/89/24 19.02.24 9811317311 12.02.24

509 COMMERCIAL SUITS CS (COMM)/67/24 09.02.24 21.01.24

509 COMMERCIAL SUITS CS (COMM)/103/24 24.02.24 SH. JP SINGH 9818025538 19.02.24

509 COMMERCIAL SUITS CS(COMM)/105/24 26.02.24 9999665548 11.02.24

509 COMMERCIAL SUITS CS (COMM)/106/24 26.02.24 9999000366 19.02.24

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

RELCOM TECHNOLOGY PVT LTD 
VS SENCHIT SINGH BANGA

SH. MOHIT 
GUPTA

9312833620 & 
9654681238

Mohitadv@yahoo.co
m

ICICI BANK LTD VS SANTOSH 
KUMAR ROY

SH. SATISH 
KUMAR

manish@k1findia.co
m

M/S GOYAL FOAM & FURNITURE 
VS M/S SAURABH IMPEX INC

adv.kaushalagrawal@
gmail.com

KULDEEP SHARMA (PROP. OF 
M/S ROYAL RUBBER INDIA) VS 
RAJDEEP SHARMA

SH. KARTIK 
MALHOTRA

STATE BANK OF INDIA VS 
ARVIND VENKATESAN & ORS.

SH. ARVIND 
GUPTA

advocatearvindgupta
@gmail.com

STATE BANK OF INDIA VS SACHINSH. BIPLAB KR. 
MUKHERJEE

9811767517 & 
9718621607

advocatebkm@gmail.
com

BRIJ NANDAN SRIVASTAVA VS 
AKHILESH KUMAR GUPTA

apdhamijaadvocate@
gmail.com

PRINT ART HUB VS M/S 
ECOGREEN ENVIOROTECH 
SOLUTIONS LTD

SH. SANDIP 
GUPTA

Mohitadv@yahoo.co
m

BIJINDER CHOBDAR VS ACHLA 
SETHI & ANR

SH. ANIL 
KUMAR

manish@k1findia.co
m



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

49 South-West

509 COMMERCIAL SUITS CS (COMM)/107/24 26.02.24 SH. RN SINGH 08.02.24

509 COMMERCIAL SUITS CS (COMM)/108/24 26.02.24 999933412 dhc@g10.in 16.02.24

509 COMMERCIAL SUITS CS (COMM)/109/24 26.02.24 999933412 16.02.24

509 COMMERCIAL SUITS CS (COMM)/110/24 26.02.24 ICICI BANK LTD VS GEETANJALI 9811898399 27.12.23

509 COMMERCIAL SUITS CS (COMM)/111/24 26.02.24 7011066785 18.12.23

509 COMMERCIAL SUITS CS (COMM)/118/24 26.02.24 PUMA SE VS ASHOK KUMAR 24.02.24

509 COMMERCIAL SUITS CS (COMM)/119/24 27.02.24 9212888057 12.02.24

509 COMMERCIAL SUITS CS (COMM)/120/24 27.02.24 9999274724 22.02.24

509 COMMERCIAL SUITS CS (COMM)/127/24 28.02.24 PUMA SE VS ASHOK KUMAR -- 26.02.24

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

STATE BANK OF INDIA VS 
ABHISHEK KUMAR RAI

807466594 & 
9868523230

adv.kaushalagrawal@
gmail.com

UNION BANK OF INDIA VS 
HANSHUL ARYA & ORS

SH. GAUTAM 
GUPTA

UNION BANK OF INDIA VS M/S 
GURANG & AI SECURITY 
SYSTEMS PVT LTD

SH. GAUTAM 
GUPTA

advocatearvindgupta
@gmail.com

SH. SATTISH 
KUMAR

advocatebkm@gmail.
com

JITIN TYAGI VS AN INSTITUTE 
FOR GROOMING PROFESSIONALS 
PVT LTD & ORS

SH. RAKSHA 
GUPTA

apdhamijaadvocate@
gmail.com

SH. GAUTAM 
BHASIN

9999306881 & 
9999093893

sglawofficez@gmail.c
om

CANARA BANK VS NITIN KUMAR 
& ORS 

MS. CHITRA 
MALHOTRA

KANCHAN GULATI VS RAM 
AVTAR SHARMA

SH. VINEET 
KALRA

advarnarayan@gmail
.com

SH. GAUTAM 
BHASIN

9999306881 & 
9999093893



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

49 South-West

509 COMMERCIAL SUITS OPM (I) (COMM)04/24 28.02.24 8285002845 26.02.24

Total 1294

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

HDFC BANK LTD VS SUNITA JAI 
KARAN

SH. SANJEEV 
PATHAK

litigation@srcslegal.c
om
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